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LOK SABHA DEBATES

LOK SABHA
Thursday, May 2, 2013/Vaisakha 12, 1935 (Saka)

The Lok Sabha met at Eleven of the Clock.

[Mapam Speaker in the Chair]
[Translation]

MADAM SPEAKER: Question Hour. Q. No. 501-Shri
Pratap Singh Bajwa.

...(Interruptions)...

SHRI SHAILENDRA KUMAR (Kaushambi): Madam
Speaker, the case of Sarabjit Singh is very serious
...(Interruptions)... We have given notice for dicussion on
this issue ...(Interruptions)...

[English]
MADAM SPEAKER: Nothing will go on record.
...(Interruptions)...”
11.0%2 hrs.

At this stage, Shri Shailendra Kumar, Shrimati Harsimrat
Kaur Badal, Shri Arfjun Ram Meghwal and some other hon.
Members came and stood on the floor near the Table.

MADAM SPEAKER: The House stands adjourned to
meet again at 11.30 a.m.

11.01 hrs.

The Lok Sabha then adjourned till Thirty Minutes past
Eleven of the Clock.

11.30 hrs.

The Lok Sabha re-assembled at Thirty Minutes past
Eleven of the Clock.

(DR. M. Thamsipural in the Chair)
[Translation]

SHRI SHAILENDRA KUMAR (Kaushambi): Madam,
the case of Sarabijit Singh is very serious ...(Inferruptions)...

[English]
MADAM SPEAKER: Nothing will go on record.
...(Interruptions)...”
11.30% hrs.

At this stage, Shri Shailendra Kumar, Shrimati Harsimrat
Kaur Badal, Shri Ajun Ram Meghwal and some other hon.
Members came and stood on the floor near the Table.

...(Interruptions)...

WRITTEN ANSWERS TO QUESTIONS
[English]
Job training to BPL Youth under NRLM

501. SHRI PRATAP SINGH BAJWA: Will the Minister
of RURAL DEVELOPMENT be pleased to state:

(a) whether the Swarnjayanti Gram Swarozgar
Yojana (SGSY)/National Rural Livelihoods Mission (NRLM)
has yielded successful results in providing Below Poverty
Line (BPL) youth with sustainable job training;

(b) if so, the details thereof and if not, the reasons
thereof;

(c) the details of the number of people benefitted
by this programme, State-wise; and

(d) the details of different training programmes being
provided under the scheme, along with utility of these
programmes?

THE MINISTER OF STATE IN THE MINISTRY OF
RURAL DEVELOPMENT (SHRI PRADEEP JAINY): (a) Yes,
Madam.

(b) The Swarnjayanti Gram Swarozgar Yojana
(SGSY) (Special Projects) now called as Aajeevika Skill
Development Programme, targets skilling and placement of
rural BPL youth in the country. As per available information,
since 2004-05, 84,98,38 beneficiaries have been trained
by Project Implementing Agencies (PIAs) and out of these
trained beneficiaries, 67,08,14 beneficiaries have been
given placement as on 10th April, 2013.

* Not recorded.

* Not recorded.
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(c) Details of number of beneficiaries who have
benefitted by this programme State-wise are given in the
enclosed Statement.

(d) The training programme under Aajeevika Skill

MAY 02, 2013

to Questions 4

Development Programme targets rural BPL youth. The
training includes orientation, soft skill training, trade specific
class room and practical training. The training courses are
held in approximately 68 trades. The training facilitates
placement in organised sector jobs.

Statement

Skills and placement State-wise achievement (Since 2004-05)

Sl. State Name Districts No. of Total Total Total Total Total
No. PiAs* No. of Target Trained Placed Under
Projects Training
1 2 3 4 5 6 7 8 9
1. Andhra Pradesh 23 27 43 105185 91608 77966 13908
2. Arunachal Pradesh 1 1 1 293 293 151 0
3. Assam 23 21 25 31374 22774 17952 7191
4. Bihar 33 22 34 53420 42814 32044 9390
5. Chandigarh 1 2 2 1062 1212 921 0
6. Chhattisgarh 20 22 30 51986 35671 26234 16821
7. Dadra and Nagar Haveli 1 1 1 475 635 409 0
8. Delhi 1 2 3 299 299 240 0
9. Goa 2 4 4 1168 998 665 0
10. Guijarat 27 17 31 30700 25011 19934 5484
11. Haryana 21 19 32 25933 23896 18927 3715
12. Himachal Pradesh 10 7 10 12651 11115 8058 3766
13. Jammu and Kashmir 10 5 6 1165 1026 680 0
14. Jharkhand 21 20 31 48370 36720 25977 13563
15. Karnataka 30 21 33 71300 65247 55920 8469
16. Kerala 14 8 16 12090 11926 8993 1022
17. Madhya Pradesh 50 37 52 105319 83237 61444 32178
18. Maharashtra 36 24 35 58984 45948 35677 9284
19. Manipur 3 3 6 1231 536 311 171
20. Meghalaya 7 5 7 9473 4587 2749 2328
21. Mizoram 4 4 4 1798 1138 846 840
22. Nagaland 4 4 4 3207 2022 1543 968
23. Odisha 31 29 40 69659 55070 42293 13710
24. Puducherry 2 2 2 1738 560 379 649
25. Punjab 18 13 16 14798 11138 8054 1015
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1 2 3 4 5 6 7 8 9

26. Rajasthan 33 28 39 47872 40819 31949 8102
27. Tamil Nadu 33 20 35 101905 88298 81439 13291
28. Tripura 6 4 9 1231 1220 969 311
29. Uttar Pradesh 73 38 56 120745 96873 70273 43736
30. Uttarakhand 12 12 21 15834 13498 10407 5126
31. West Bengal 21 17 28 42522 33649 27410 8498

Total 571 1043787 849838 670814 223536

*PlAs= Programme Implementing Agencies

Prices of Insulin Drugs

*502. PROF. RANJAN PRASAD YADAV:
DR. MURLI MANOHAR JOSHL:

Will the Minister of CHEMICALS AND FERTILIZERS
be pleased to state:

(a) whether the National Pharmaceutical Pricing
Authority (NPPA) had issued any orders on ceiling prices
of insulin in November, 2012,

(b) if so, the details thereof;

(c) whether the Department of Pharmaceuticals
has given the NPPA, a deadline of two months to revise
its orders and allow the Multi-National Companies to raise
the prices of imported insulin injections; and

S.0.2734 (E) dated 16.11.2012

(d) if so, the present status of the aforesaid matter
along with the steps being taken by the Government to
control the prices of medicines containing insulin?

THE MINISTER OF STATE OF THE MINISTRY OF
STATISTICS AND PROGRAMME IMPLEMENTATION AND
MINISTER OF STATE IN THE MINISTRY OF CHEMICALS
AND FERTILIZERS (SHRI SRIKANT JENA): (a) and (b)
Yes, Madam. In exercise of the powers conferred under
Para 9 and 11 of the Drugs (Prices Control) Order, 1995
(DPCO, 1995) the National Pharmaceutical Pricing Authority
(NPPA) has issued orders fixing ceiling prices of various
insulin formulations vide notification No. S.0.2734(E) (for
formulations produced domestically) and S.0.2735(E)-(for
imported formulations in finished form), on 16.11.2012. as
detailed below:

SI.No. Name of the Formulation Strength Each ml contains Pack Size Ceiling Price (Rs.)
1. Human Insulin Injection  Insulin Human - 40 U 10ml Vial 135.12
(Human Insulin of recombinant DNA Origin)
2. Human Insulin Injection  Insulin Human - 100 U 10ml Vial 264.42
(Human Insulin of recombinant DNA Origin)
3. Human Insulin Injection  Insulin Human - 100 U 3ml Cartridge 144.80
(Human !{nsulin of recombinant DNA Origin)
S.0.2735(E) dated 16.11.2012
Si.No. Name of the Formulation Strength Each ml contains Pack Size Ceiling Price (Rs.)
1. Human Insulin Injection  Insulin Human - 40 U 10ml Vial 160.26
(Human Insulin of recombinant DNA Origin)
2. Human Insulin Injection  Insulin Human - 100 U 10mi Vial 284.84
{Human insulin of recombinant DNA Origin)
3. Human Insulin Injection  Insulin Human - 100 IU 3ml Cartridge 200.01

(Human Insulin of recombinant DNA Origin)




7 Written Answers

(c) and (d) While examining the review applications
filed by certain companies under para 22 of the DPCO,
1995 the Department has issued orders directing NPPA
to follow the procedure laid down in DPCO, 1995 and
revisit the decision by considering all relevant information
and applicable norms. NPPA is in the process of collecting
all relevant information from concerned manufacturers/
importers and Drug Controller General (India) in order to
comply with the review orders.

Imbalance in Fertilizer Usage

*503. SHRI M. 1. SHANAVAS: Will the Minister of
CHEMICALS AND FERTILIZERS be pleased to state:

{(a) whether there are any instances of indiscriminate
use of urea in the country causing an imbalance in the
fertilizer usage;

{(b) if so, the details thereof;

(c) whether the manufacturers of fertilizers have
demanded increase in the prices of urea, reduction in the
subsidy on the same and for an increase in the subsidy
on Phosphate (P) and Potash (K) based complexes;

(d) if so, the details thereof and the reasons therefor;
and

{(e) the reaction of the Government thereto?

THE MINISTER OF STATE OF THE MINISTRY OF
STATISTICS AND PROGRAMME IMPLEMENTATION AND

MAY 02, 2013

to Questions 8

MINISTER OF STATE IN THE MINISTRY OF CHEMICALS
AND FERTILIZERS (SHRI SRIKANT JENA): (a) and (b)
Ministry of Agriculture has intimated that there have been
reports regarding imbalanced fertilizer use due to less
use of required P&K fertilizers compared to nitrogenous
fertilizers particularly Urea in several States showing -
wider NPK consumption ratios. Details of States-wise NPK
consumption ratio for last 5 years are given in the enclosed
Statement. Low price of urea vis-a-vis DAP and MOP has
caused imbalance in NPK use ratio in past two years.

(c) to (e) The Department of Fertilizers has not received
any demand from fertilizers manufacturers for either increase
in the prices of urea and reduction in its subsidy or for any
increase in subsidy on Phosphatic (P)/Potash (K) based
complexes. Further in case of P&K fertilizers, the Nutrient
Based Subsidy (NBS) Policy is being implemented w.e.f.
1.4.2010 under which a fixed amount of subsidy, decided on
annual basis, is provided on each grade of subsidized P&K
fertilizers depending upon their nutrient content. Maximum
Retail Price (MRP) of P&K fertilizers is fixed by the fertilizer
companies. The country is fully dependent on imports in
Potassic sector and to the extent of 90% in Phosphatic sector
in the form of either finished products or its raw material.
Subsidy being fixed and any fluctuation in international prices
has effect on the domestic prices of P&K fertilizers. The
price of P&K fertilizers have increased due to fluctuations
in intemational prices and aiso due to depreciation of Indian
Rupee, over which Government has no control.

Statement

NPK Consumption Ratio (State-wise) during 2007-08 to 2012-13

Major States 2007-08 2008-09 2009-10 2010-11 2011-12
N: P :K N: P K N: P K N: P :K N: P :K
1 2 3 4 5 6
South Zone
Andhra Pradesh 38: 1.7:1 35: 1.7:1 36: 18:1 39: 21:1 6.1: 32:1
Karnataka 24 12:1 21: 14:1 21: 14 :1 26: 1.7:1 37: 24:1
Kerala 13: 06:1 12: 06:1 12: 06 :1 12: 07:1 14: 07:1
Tamil Nadu 18: 07:1 18: 07:1 19: 08 :1 21: 09:1 26: 12:1
Puducherry 23: 10:1 26: 09:1 31: 08:1 35: 09:1 48: 13:1
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VAISAKHA 12, 1935 (Saka)

to Questions

10

1 2 3 4 5 6

West Zone

Gujarat 72: 29: 58: 25: 53: 24: 69: 29: 89: 3.1:
Madhya Pradesh 105: 5.7: 89: 59: 83: 53: 78: 58: 134: 94
Chhattisgarh 52: 22: 44: 22: 54: 28: 47 : 25: 58: 29:
Maharashtra 30: 15: 28: 16: 26: 18: 25: 1.7: 40: 25:
Rajasthan 33.7: 125 : 30.2: 13.6: 208: 9.1 : 249: 11.8: 349 : 159 :
Goa 19: 1.0: 14: 13: 12: 12: 19: 13: 16: 14
North Zone

Haryana 39.8: 109 : 322: 10.7 : 159: 55 205: 7.1: 272: 98:
Punjab 343: 9.0: 236: 6.7: 184 : 59: 19.1: 59: 268: 85:
Uttar Pradesh 15.1: 45: 11.5: 36: 9.0: 32: 11.0: 4.1: 184 : 6.2:
Uttarakhand 112: 24: 88: 24: 112: 29: 80: 22: 120: 3.1:
Himachal Pradesh 37: 1.0: 32: 10: 28: 1.0: 28: 09: 37: 11
Jammu and Kashmir 11.9: 3.6 : 81: 33: 57: 19: 65: 33: 125: 54:
East Zone

Bihar 11.0: 23: 57: 15: 53: 15: 58: 19: 84: 26:
Jharkhand 92: 47: 70: 36: 48: 28: 88: 42: 104: 3.7:
Odisha 43: 19: 33: 1.7: 37: 19: 33: 1.7: 58: 24:
West Bengal 22: 13: 1.7: 1.0: 16: 1.0: 20: 14: 27: 15:
Assam 18: 1.0: 20: 08: 19: 07: 19: 08: 20: 06:
Tripura 34: 12: 27: 13: 26: 1.0: 23: 13: 38: 20:
Manipur 11.0: 26: 64: 13: 296: 28: 17.0: 3.7: 15.0: 22:
Meghalaya 7.7 : 37: 65: 1.7: 71: 24 6.3: 32: 13.1: 5.0:
Nagaland 39: 21: 39: 27: 29 19: 45: 28: 38: 25:
All India 55: 21: 46: 20: 43: 20: 47: 23: 67: 3.1:
[Translation] (b) if so, the details thereof and if not, the reasons

therefor;

Utilisation of Flood Water

*504. SHRIMAT!I RAMA DEVI:
SHRI GORAKH PRASAD JAISWAL.

Will the Minister of WATER RESOURCES be pleased

to state:

(a) whether the flood water is being utilised properly

in the country;

study to utilise the flood water in an effective way;

(c) whether the Government has conducted any

(d) if so, the details and the outcome thereof; and

(e) the steps being taken by the Government in

this regard along with the success achieved as a result

thereof?
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THE MINISTER OF WATER RESOURCES (SHRI
HARISH RAWAT): (a) and (b) Yes, Madam. The flood
water is being partially utilized in the country by way
of creating storages, diversion and inter-basin transfer
but the large amount of water remains unutilised due to
geographical constraints, shortage of storage reservoirs and
lack of inter-basin transfer mechanisms. In order to utilize
the flood water, India has constructed reservoirs with live
storage capacity of 253.4 Billion Cubic Meter (BCM), and
reservoirs with live storage capacity of 50.959 BCM are
under construction.

(c) A study based National Perspective Plan (NPP)
was formulated by the Government of India in 1980
for diversion of surplus water to deficit areas aiming at
providing benefits of 25 million hectare (mha) of irrigation
from surface waters, 10 mha. by increased use of ground

MAY 02, 2013

to Questions 12

waters, raising the ultimate irrigation potential from 140
mha to 175 mha. and generation of 34 million Kilowatt
(mKW) of power, apart from the incidental benefits of
flood control, navigation, water supply, fisheries, salinity
and pollution control etc. The Government of india set up
National Water Development Agency (NWDA) under the
Ministry of Water Resources in 1982 for studying feasibility
of proposed peninsular component of NPP. Later on the
mandate of NWDA was extended to cover the Himalayan
Component in 1990. The NWDA has identified 16 links
under Peninsular Rivers Component in 1982 and 14 links
under Himalayan Component. Subsequently, the studies
of 36 Intra-State links were also entrusted to NWDA in
2005.

(d) and (e) The status of the studies undertaken by
NWDA is as under :

Component/ Detailed Feasibility  Pre-Feasibility Survey & Survey & Links Link
Total number Project Reports Reports Investigation Investigation  entirely  Withdrawn
of links Reports completed/ completed/ FR Works completed/ Works lying in
completed DPR started started PFR started taken up Nepal
Peninsular Component
16 1 13 2 - - - -
Himalayan Component
14 - 2 - 7 4 1 -
Intra-State links
36 - 5 19 11 - - 1

Demand of Electricity

*505. SHRI HARISHCHANDRA CHAVAN:
SHRI SATPAL MAHARAJ:

Will the Minister of POWER be pleased to state:

(a) the estimated power consumption in the country
during the 12th Five Year Plan period along with the growth
or decline registered in the consumption of power in the
industrial and commercial sectors during the last three years;

(b) the details of the new thermal power projects
proposed to be set up during the said period, State and
sector-wise;

(c) the quantum of power likely to be generated from
various sources during the said plan period, source-wise; and

(d) the details of the power policy formulated by the
Government to improve the power supply in the country?

THE MINISTER OF STATE OF THE MINISTRY OF
POWER (SHRI JYOTIRADITYA M. SCINDIA): (a) As per
the 18th Electric Power Survey (EPS), the estimated power
consumption in the country during each year of 12th Five
Year Plan period is given as below:-

Sk No. Year Electricity Consumption (BU)
1. 2012-13 764
2 2013-14 836
3. 2014-15 915
4 2015-16 1001
5 2016-17 1099
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The available details of growth of electricity
consumption in commercial and industrial categories for
3 years viz.,, 2008-09, 2009-10 & 2010-11 is given below:

Sl. No. Year Commercial (%) Industrial (%)
1. 2008-09 14.69 3.44
2. 2009-10 10.14 6.78
3. 2010-11 8.38 7.56

(b) As per Planning Commission, capacity addition
of 88,537 MW is planned from conventional sources for the
12th Five Year Plan on an all-India basis. 72,339.6 MW is
from Thermal Power Plants. The thermal capacity addition
comprises of 14,877.6 MW in Central Sector, 13,922 MW
in State Sector and 43,540 MW in Private Sector. State-
wise and Sector-wise details of proposed thermal capacity
addition are given in the enclosed Statement.

(¢) The quantum of power likely to be generated
from conventional sources are fixed on year to year basis
and not for Plan as a whole as the actual power generation
depends upon the planned maintenance of generating units,
availability of fuel, new capacity addition, the demand by the
States and availability of water in case of hydro stations.
Accordingly, the source-wise power generation achievement

VAISAKHA 12, 1935 (Saka)

to Questions 14

for 2012-13 and the generation target for 2013-14 is given

below:
Source 2012-13# 2013-14
Actual Generation
Generation (BU) Target (BU)
Thermal 760.366 812.737
Nuclear 32.871 35.2
Hydro 113.626 122.263
Bhutan Import 4.789 48
Total All India 911.652 975

BU= Billion Unit #Provisional

(d) The Government has notified the National
Electricity Policy on 12th February 2005, which provides
direction to the evolution of the power sector within the
ambit of the Electricity Act 2003. The objectives of the
policy include inter-alia, access to electricity, availability of
power, supply of Reliable and Quality power, etc. It seeks
to address issues such as Rural Electrification, Generation,
Transmission, Distribution, Technology Development and
Research and Development (R&D), Energy Conservation,
Training and Human Resource Development, Cogeneration
and Non-Conventional Energy Sources, etc.

Statement

Summary of State-wise Sector-wise thermal capacity addition proposed during 12th Plan

Sl. No. State/UTs Central State Private Total
1. Delhi 0 750 0 750
2. Haryana 500 0 660 1160
3. Himachal Pradesh 0 0 0 0
4, Jammu and Kashmir 0 0 0 0
5. Punjab 0 0 3920 3920
6. Rajasthan 0 1260 270 1530
7. Uttar Pradesh 1000 1750 1980 4730
8. Uttarakhand 0
9. Chandigarh 0

Sub Total Northern Region 1500 3760 6830 12090
10. Chhattisgarh 660 1500 10680 12840
11. Guijarat 0 1452 1400 2852
12. Maharashtra 1000 1410 7890 10300
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SI. No. State/UTs Central State Private Total
13. Madhya Pradesh 1000 1700 4280 6980
14. Goa 0 0 0 V]
15. Daman and Diu 0 0 0 0
16. Dadra and Nagar Haveli 0 0 0] 0

Sub Total Western Region 2660 6062 24250 32972
17. Andhra Pradesh ) 0 2200 6160 8360
18. Karnataka 0 0 o 0]
19. Kerala 0 0 0 0]
20. Tamil Nadu 2250 1800 660 4710
21. Puducherry . 0 0 0 o

Sub Total Southern Region 2250 4000 6820 13070
22 Bihar 4690 0 0 4690
23. Jharkhand 1000 0 1080 2080
24. Odisha 0 0 3960 3960
25. Sikkim 0 0 0 0
26. West Bengal 1200 0 600 1800

Sub Total Eastern Region 6890 0] 5640 12530
27. Arunachal Pradesh 0] 0 0 "0
28. Assam 750 100 0 850
29. Manipur 0 0 0 0
30. Mizoram 0 0 0] 0]
31. Meghalya 0] 0 0] o
32. Nagaland 0 0 0 0
33. Tripura 827.6 0 0 827.6

Sub Total N. Eastern Region 1577.6 100.0 0.0 1677.6
34. Andman and Nicobar Islands 0 0 0 0
35. Lakshadweep 0 0 0 0]

Total 14877.6 13922.0 43540.0 72339.6

[English] {b) if so, the details thereof;
Medical Colleges by Railways (c) whether consultants have given their reports and

. . if not, the reasons for the delay;
*506. SHRI HARIN PATHAK: Will the Minister of

RAILWAYS be pleased to state: (d) whether any time frame has been fixed for the

. " consultants for submitting the reports; and
(a) whether consultants have been identified for

setting up of medical colleges by the Railways particularly (e) if not, the steps taken by the Railways to
at Ahmedabad; expedite the process in this regard?
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THE MINISTER OF RAILWAYS (SHRI PAWAN
KUMAR BANSAL): (a) and (b) M/s RITES has been
appointed and awarded with the work of consultancy for
setting up of 05 Medical Colleges identified in Phase-l
at Chennai, Secunderabad, Guwahati, Lucknow and
Kharagpur under Public Private Partnership mode. At these
locations minimum Medical Council of India norms with
respect to hospital bed strength and land etc. are more or
less being met. The other locations including Ahmedabad
are planned to be considered on the experience of Phase-|
locations.

(c) to (e) As per the contract agreement with M/s
RITES, the consultancy work is to be compieted in
three stages viz. (1) Regulatory and Feasibility Analysis,
(2) Project Structuring and Financial Analysis and (3)
Bid Process Management. At present the consultant is
conducting Regulatory and Feasibility Analysis. The duration
of the contract is 18 months or until completion of work from
the date of Letter of Acceptance (09.11.2012), whichever
is earlier.

Panel on Business Climate

*507. SHRI ANAND PRAKASH PARANJPE:
SHRI BHASKARRAO BAPURAOQO PATIL
KHATGAONKAR:

Will the Minister of CORPORATE AFFAIRS be
pleased to state:

(a) whether the Government has appointed
Damodaran Panel to improve overall business climate in
the country;

(b) if so, the details thereof;

(c) whether panel has submitted its report to the
Government, if so, the details thereof and measures taken
by the Government on the recommendations of the panel;

(d) if not, the time by which the report is likely to
be submitted to the Government; and

(e) the other steps taken/being taken by the
Government to improve the business climate in the country?

THE MINISTER OF STATE OF THE MINISTRY OF
CORPORATE AFFAIRS (SHRI SACHIN PILOT): (a) to (e)
A Committee under the Chairmanship of Sh. M. Damodaran
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has been constituted on 23.08.2012 by this Ministry to
extensively examine different areas of root functioning such
as financial reforms, governance reforms, liberalized policy
framework, process reforms etc, and to suggest a roadmap
for improving climate in India. The Committee is likely to
submit its report shortly.

The Companies Bill, 2012 incorporates certain
important provisions with regard to foliowing matters to
facilitate ease of doing business in India:-

(i) Faster incorporation/registration of companies
through fully electronic MCA-21 Registry
provided;

(i) Companies allowed maintaining records and hold
meetings through e-governance mode;

(i) Companies empowered to function in a manner
which is ‘self-regulated with disclosures/
transparency’ rather than ‘Government/regulatory
approval based regime’;

(iv) Concepts of ‘One Person Company’ and ‘Small
Company’ recognized to allow new entrepreneurs
to take advantage of corporate form of business;

(v) Faster mergers and acquisitions including short
form of merger and cross border mergers
allowed;

(vi) Time bound approvals through National Company
Law Tribunal (NCLT);

(vi) Summary liquidation process for a class of
companies provided.

[Translation]
Commercialisation of water supply

*508. SHRI JAGDISH SHARMA: Will the Minister
of WATER RESOURCES be pleased to state:

(a) whether water supply has been commercialised
by several industrialists in the country;

(b) if so, the details of major companies engaged
in this work at present;

(c) whether the Government proposes to make any
legislation to ban reckless exploitation of groundwater in
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the urban and rural areas by these companies in view of
the receding water table day by day; and

(d) if so, the time by which it is likely to be
implemented?

THE MINISTER OF WATER RESOURCES (SHRI
HARISH RAWAT): (a) and (b) Several industries are using
surface water as well as ground water for commercial
purposes as well as for their use after obtaining necessary
permissions in respect of surface water from the concerned
State Governments/Local Bodies and in respect of ground
water from State Ground Water Authority and Central
Ground Water Authority. Details in respect of agencies
engaged in water supply are not maintained by the Central
Government.

(c) and (d) The Central Government is concerned
about exploitation of ground water, and directions are
issued by the Central Ground Water Authority to the State
Governments for regulation, control and development of
ground water from time to time. Ministry of Water Resources
has also circulated the Model Bill to all the States/ Union
Territories to regulate and control the development and
management of ground water in the State including urban
and rural areas in view of declining ground water levels.
So far, Fourteen (14) States/UTs, namely, Andhra Pradesh,
Goa, Tamil Nadu, Lakshadweep, Kerala, Puducherry, West
Bengal, Himachal Pradesh, Bihar, Chandigarh, Jammu
and Kashmir, Karnataka, Assam, Dadra and Nagar Haveli
have modified the Model Bill as per their requirement and
enacted the legislation. Fifteen (15) States/UTs, namely,
Andaman & Nicobar, Chhattisgarh, Daman and Diu, Delhi,
Guijarat, Haryana, Jharkhand, Madhya Pradesh, Meghalaya,
Mizoram, Odisha, Rajasthan, Uttarakhand, Uttar Pradesh
and Punjab have initiated action for enactment of the
Model Bill. The Government of Maharashtra has enacted
Maharashtra Ground Water (Regulation for Drinking Water
Purposes), Act 1993. The Government of Maharashtra has
also introduced and passed a Comprehensive Ground
Water Bill in the Legislative Assembly to regulate and
manage ground water resources in the State. States of
Arunachal Pradesh, Manipur, Nagaland, Sikkim and Tripura
have indicated that the ground water development in their
States is low and thus they do not feel the need to enact
the law.
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The Central Ground Water Authority (CGWA) has
been constituted under the Environment (Protection) Act,
1986 for the purpose of regulation and control of ground
water development and management in the country and
is headed by the Chairman, Central Ground Water Board
(CGwa).

CGWB periodically carries out ground water
assessment of the country. Based on this assessment,
the areas are categorised into Safe, Semi-critical, Critical
and Over-Exploited categories. The latter is the most water
stressed area. Considering the severity of the exploitation
and in order to restrict further exploitation of ground water,
some of these highly over-exploited areas are declared
as ‘Notified’ for regulation of ground water withdrawal.
CGWA so far has notified 162 areas in the country for
the purpose of regulation of ground water development.
Regulation of Ground Water development in these ‘Notified’
areas is through district administrative heads assisted by
Advisory Committees under the provisions of Section 4 of
the Environment (Protection) Act, 1986.

[English]
Cleanliness in Railways

*509. SHRI KISHANBHAI V. PATEL:
SHRI PRADEEP MAJHI:

Will the Minister of RAILWAYS be pleased to state:

(a) whether the Indian Railways have notified
rules to penalise persons indulging in activities against
cleanliness and hygiene in the Railway premises under
the Railways Act, 1989;

(b) if so, the details thereof;

{c) whether the Railways have strengthened their
human resources for effective implementation of the said
rules and if so, the details thereof, zone-wise;

(d) the manner in which the Railways propose to
utilise the fine collected for contravention of these rules; and

(e) the details of the fine collected so far for violation
of the said rules by various zones?

THE MINISTER OF RAILWAYS (SHRI PAWAN KUMAR
BANSAL): (a) and (b) Yes, Madam. Rules under the Railways
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Act 1989 have been notified under a Gazette Notification to
penalise persons affecting cleanliness and hygiene at railway
premises with fines not exceeding Rs. 500/-.

(c) The existing railway personnel deployed at
stations and on trains have been assigned the task of
implementing the Rules. Under the Rules, the following
officials are authorised to collect fines:

(i) The Station Master or Station Manager,

(i) An officer not below the rank of Ticket
Collector of the Commercial Department or
an officer of equivalent rank of Operating
Department;

(i) Any other official(s) authorised by the
Railway Administration.

(d) The purpose of levying fines is to reduce the
activities affecting cleanliness and hygiene at railway
remises. The revenue so received is deposited under the
head ‘Sundry Earnings’ which is a part of the total revenue
of Indian Railways.

(e) The details of the fines collected from December
to April, 2013 (till date) by various zones of Indian Railways
are as under:

No. of persons fined: 25,853
Amount realized: Rs. 35,15,706/-
[Translation]
Rehabilitation of Encroachers

*510. SHRI RADHA MOHAN SINGH:
SHRI P.R. NATARAJAN:

Will the Minister of RAILWAYS be pleased to state:

(a) the details and the present status of Rehabilitation
and Resettlement of encroachers on railway land in the
country,

(b) the details of locations identified for the purpose
along with the details of expenditure incurred/likely to be
incurred thereon;

{c) whether the Railways have assessed the number
of encroachers likely to be rehabilitated in the country;

VAISAKHA 12, 1935 (Saka)
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(d) if so, the details thereof; and
(e) the time frame set for implementation thereof?

THE MINISTER OF RAILWAYS (SHRI PAWAN
KUMAR BANSAL): (a) to (e) Rehabilitation and Resettlement
is a subject matter of State Government. However, in the
National Capital Territory of Delhi, Railways had deposited
an amount of Rs.11.25 crore in 2003-04 with State
Government of Delhi for rehabilitation of 4360 jhuggis,
as land owners share. For Mumbai Urban Transport
Project (MUTP) Phase-l, Railways have executed an
agreement with State Government of Maharashtra for
sharing the overall project cost equally, which along with
augmentation of Railway infrastructure, also includes the
cost of Resettlement and Rehabilitation of the project
affected persons. Under this scheme, about 15000 project
affected household including encroachers have been
rehabilitated by the State Government of Maharashtra at
a cost of about Rs. 410 crore shared equally between
Railways and State Government.

Ministry of Housing and Urban Poverty Alleviation
have launched Rajiv Awas Yojana (RAY) for rehabilitation
of slum dwellers, on whole city ‘slum free approach’ basis.
The scheme covers slums on Central Government as well
as State Government lands. In this regard, identification of
slum free city shall be carried out by the respective State
Governments. Ministry of Railways will work with State
Government whenever they select any city for rehabilitation
and resettlement of slum dwellers under this scheme.

[English]
Mediation and Conciliation Centres

*511. SHRI L. RAJAGOPAL: Will the Minister of
LAW AND JUSTICE be pleased to state:

(@) the status of setting up of Mediation Centres in
various parts of the country;

(b) the details of the funds allotted for the purpose
and their utilization during the last three years, State/UT-
wise;

(c) whether a Mediation and Conciliation Project
Committee was constituted by the Supreme Court; and

(d) if so, the details thereof?
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THE MINISTER OF LAW AND JUSTICE (SHRI
ASHWAN! KUMAR): (a) 488 Mediation Centres have been
set up across the country as on 30.9.2012.

(b) As per available information, the details of grants
allocated and released for ADR Centres and training of
Mediators/Conciliators to various States upto 31st March,
2013, are given in the enclosed Statement.

(c) Yes, Madam.

(d) The constitution of the Mediation and Conciliation
Project Committee, Supreme Court of India, is as under:-

to Questions 24

Hon'ble Mr. Justice Surinder Singh Nijjar,
Chairman.

Hon'ble Mr. Justice Madan B. Lokur,
Member.

Shri P.P. Rao, Senior Advocate, Member.

Smt. Asha Menon (Member Secretary,
NALSA).

Shri Sunil Thomas, Member Secretary.

Smt. Nisha Saxena, Co-ordinator.

Statement
(Rs. in crores)
Sl State Allocation for ADR Centers and Released for ADR Centres and
No. Training of Mediators/Conciliators Training of Mediators/Conciliators
1 2 3 4
1. Andhra Pradesh 31.25 9.38
2. Arunachal Pradesh 0.00 0.00
3. Assam 28.53 5.71
4. Bihar 40.76 12.23
5. Chhattisgarh 21.74 4.35
6. Goa 2.72 0.54
7. Guijarat 35.33 10.60
8. Haryana 24.46 7.34
9. Himachal Pradesh 14.95 5.98
10. Jammu and Kashmir 29.89 8.97
1. Jharkhand 29.89 5.98
12. Karnataka 39.40 11.82
13. Kerala 19.02 5.71
14. Madhya Pradesh 66.58 19.97
15. Maharashtra 66.58 19.97
16. Manipur 2.72 1.11
17. Meghalaya 1.36 0.27
18. Mizoram 272 0.82
19. Nagaland 0.00 0.00
20. Odisha 40.76 12.23
21.  Punjab 19.02 5.71
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1 2 3 4
22. Rajasthan 46.20 13.86
23. Sikkim 272 0.54
24. Tamil Nadu 40.76 1.22
25. Tripura 4.08 1.22
26. Uttar Pradesh 95.11 28.53
27. Uttarakhand 17.66 5.30
28. West Bengal 25.82 7.75

All States Total 750.00 214.03

[Translation]
Landless Homeless Persons

*512. SHRI SURENDRA SINGH NAGAR:
SHRI PASHUPATI NATH SINGH:

Will the Minister of RURAL DEVELOPMENT be
pleased to state:

(a) the details of landless and homeless farmers/
labourers living particularly in the backward rural areas of
the country as on date;

(b) the details of the schemes being implemented
by the Union Government to ameliorate their condition,
State-wise;

(¢) the details of the funds allocated for the said
purpose during the last three years and the current year
including Uttar Pradesh, year/State-wise;

(d) whether the Government has reviewed or
proposes to review the said schemes/programmes in
order to assess the assistance provided to ameliorate the
condition of the aforesaid people; and

(e) if so, the details thereof and if not, the reasons
therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RURAL DEVELOPMENT (SHRI LALCHAND KATARIA): (a)
and (b) Indira Awaas Yojana (IAY), a Centrally Sponsored
Scheme is being implemented by the Ministry of Rural
Development in the rural areas of all States/UTs including
Uttar Pradesh ( except Delhi and Chandigarh) since 1985-86.
Financial assistance amounting to Rs. 70,000/~ in plain

areas and Rs. 75,000/~ in hilly/difficult areas/IAP districts
is provided to rural Below Poverty Line (BPL) households
for construction of dwelling units under the scheme.
Farmers and Labourers belonging to BPL category who are
homeless and landless are eligible for financial assistance
under IAY as per the BPL list /Permanent IAY Waitlists.
However, no data for the Farmers and Labourers is
maintained separately. As per the information furnished
by the Office of Registrar General of India based on 2001
Census, the total housing shortage in rural areas of the
country was 148.33 lakh houses. Statement-| showing the
total housing shortage in the rural areas including Uttar
Pradesh as per Census 2001 is enclosed.

Further, this Ministry had launched a scheme in 2009
as part of IAY, to provide homestead sites to those rural BPL
households whose names are included in the Permanent
IAY Waitlists who have neither agricultural land nor a house
site. Rs. 20,000/- per homestead site is provided under the
Scheme and the funding is shared by the Centre and the
States in the ratio of 50:50. The States are also incentivized
by allocating additional physical targets for houses equal to
the number of homestead sites provided by regularization
of existing occupied land, allotment of Government land or
purchase/acquisition of lands as the case may be.

(c) to (e) Changes in the scheme guidelines is a
continuous process. As and when a need arises, the
changes are made in the IAY guidelines to make it more
effective. Foliowing changes in the Scheme guidelines have
been made with effect from 1.4.2013:

() Enhancement of Unit Assistance under Indira
Awaas Yojana (IAY) from Rs. 45,000/- to
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Rs. 70,000/ in plain areas and from Rs. 48,500/- ] > 3
to Rs. 75,000/- in hilly/difficult areas/|AP districts.
12.  Jammu and Kashmir 92923
(i) Enhancement of unit assistance for purchase of 13.  Jahrkhand 105867
homestead plots under IAY from Rs.10,000/- to a K tak 436638
Rs. 20,000/- - hamalaka
15. Kerala 261347
(iiy Provision of 4% administrative expenses under |AY.
16. Madhya Pradesh 207744
Statement-Il showing the State-wise, year-wise 17.  Mahrashtra 612441
Central funds allocated, under IAY including Uttar Pradesh .
. . 18. Manipur 69062
during the last three years is enclosed. For the current
financial year 2013-14, the Central allocation of Rs. 15184 19. Meghlaya 148657
crore has been provided for Rural Housing. 20. Mizoram 30250
Statement-1 21. Nagaland 97157
22. Qdisha 655617
State-wise Housing Shortage in Rural Areas as per )
Census of 2001 23. Punjab 75374
- 24. Rajasthan 258634
Sl.  Name of the States/UTs Housing Shortage
No. in Rural Areas 25.  Sikkim 11944
1 2 3 26. Tamil Nadu 431010
1. Andhra Pradesh 1350282 27. Tripura 174835
2. Arunachal Pradesh 105728 28.  Uttar Pradesh 1324028
3. Assam 2241230 29. Uttarakhand 53521
4. Bihar 4210293 30. West Bengal 974479
5. Chandigarh 1232 31.  Andman and Nicobar 17890
6.  Chhattisgarh 115528 Islands
7. Delhi 7900 32. Dadar and Nagar Haveli 1926
8. Goa 6422 33. Daman and Diu 787
9. Gujarat 674354 34. Lakshawdeep 190
10. Haryana 55572 ~ 35. Puducherry 7778
11, Himachal Pradesh 15928 Total 14833868
Statement-li
Details of funds allocated State-wise under Indira Awas Yojana (IAY) Scheme during the last three years
(Rs. in lakhs)
Sl.  Name of the States/UTs 2010-11 2011-12 2012-13
No. Central Allocation (CA) Central Allocation (CA) Central Allocation (CA)
1 2 3 4 5
1. Andhra Pradesh 86772.58 84762.05 93916.18
2. Arunachal Pradesh 3372.56 3294.85 3640.22
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1 2 3 4 5
3. Assam 74575.72 72857.40 80494.43
4. Bihar 256130.00 250195.44 277216.04
5. Chhattisgarh 13418.67 13107.75 14523.36
6. Goa 534.46 522.07 578.46
7. Guijarat 42555.24 41569.23 46058.62
8. Haryana 5974.79 5836.35 6466.67
9. Himchal Pradesh 2107.33 2058.51 2280.82
10. Jammu and Kashmir 6545.51 6393.85 7084.38
11. Jharkhand 56595.67 22316.33 24726.46
12. Karnataka 33431.11 32656.50 36183.34
13. Kerala 18590.80 18160.05 20121.29
14. Madhya Pradesh 26687.27 26068.92 28884.31
15. Mabhrashtra 52329.94 51117.44 56638.03
16. Manipr 2927.55 2860.10 3159.90
17. Meghalaya 5098.75 4981.27 5503.42
18. Mizoram 1086.60 1061.56 1172.84
19. Nagaland 3374.01 3296.27 3641.79
20. Odisha 50321.27 49155.32 54467.00
21. Punjab 7389.05 7217.84 7997.36
22. Rajasthan 21384.64 20889.15 23145.13
23. Sikkim 645.29 630.42 696.50
24. Tamil Nadu 34741.77 33936.80 37601.90
25. Tripura 6569.52 6418.13 7090.90
26. Uttar Pradesh 115043.10 112377.53 124514.06
27. Uttarakahnd 5767.56 5633.93 6242.38
28. West Bengal 69414.01 67805.68 75128.55
29. Andaman and Nicobar Islands 1100.55 1075.04 1191.15
30. Dadra and Nagar Haveli 183.37 179.12 198.46
31. Daman and Diu 82.03 80.17 88.79
32. Lakshadweep 71.12 69.47 76.98
33. Puducherry 548.16 535.46 593.28
Total 1005370.00 949120.00 1051323.00
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[English]
KYC

*513. SHRI MADHU GOUD YASKHI: Will the
Minister of LAW AND JUSTICE be pleased to state:

(a) the details of existing system to ‘Know-Your-
Candidate’ (KYC) under the Representation of People Act,
1951;

(b) whether the existing KYC initiative of the Election
Commission place the information on candidate's financial
and criminal background in public domain only in the post
nomination period;

(c) if so, the details thereof;

(d) whether the Government has received
suggestions to give more time to voters to enable them
to familiarize themselves with the financial and criminal
background of those in the fray; and

{(e) if so, the details thereof along with the action
taken by the Government on such suggestions so far?

THE MINISTER OF LAW AND JUSTICE (SHRI
ASHWANI KUMAR): (a) to (c) The Election Commission
has intimated that as per section 33A of the Representation
of the People Act 1951 and in pursuance of the Hon'ble
Supreme Court's Judgment dated 13.3.2003 in the W.P. No
490 of 2002 and connected petitions, a candidate has to
give information regarding his criminal antecedents, details
of assets, liabilities (including assets/liabilities of spouse and
dependent children) and educational qualifications in the form
of an Affidavit‘along with nomination paper, in Form 26 of the
Conduct of Election Rules, 1961. The Election Commission
has further informed that for wider dissemination of the
declarations made by a candidate in that Affidavit, a copy
is displayed on the notice board of Returning Officer (RO)/
Assistant Returning Officer {ARQ). In case office of both RO
and AROs are outside the boundary of constituency, one
set of copies of affidavits is displayed in a prominent public
place within constituency limits. Copies are also supplied
free of cost to whoever requests for it. Apart from this a
scanned copy of the affidavit filed by all candidates, whether
set up by the recognized political parties or unrecognized
political parties or independents, is put up on the website
soon after the candidates file the same and within 24 hours
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in any event. If anyone files a counter affidavit pointing out
false statements in any affidavit of a candidate, that also is
displayed on the notice board.

The Election Commission has intimated that as
per an order of the Delhi High Court, details of dues,
if any, to departments for Govt. accommodation, water
supply, electricity, telephones and transport, mentioned
by candidates have to be published in two newspapers.
Accordingly, the Election Commission has directed that such
information should be published in the format prescribed by
it in two newspapers having local circulation, one of which
should be in vernacular newspaper. This is required to be
done within two days of finalization of list of contesting
candidates. When the information on Government dues is
published in the newspaper, a note mentioning the places,
including the path of Chief Electoral Officer's website,
where the other details viz. criminal background, assets,
liabilities and educational qualifications of all the contesting
candidates can be found, is given.

(d) and (e) There is no suggestion under consideration
of the Government to amend the Representation of the
People Act, 1951 in order to give more time to enable
electors to familiarize themselves with backgrounds of
candidates in fray.

[Translation]
AIBP in Backward Areas

*514. SHRI SAJJAN VERMA: Will the Minister of
WATER RESOURCES be pleased to state:

(a) the details of the schemes being implemented
under the Accelerated Irrigation Benefit Programme (AIBP)
in the backward areas of the country including Uttar
Pradesh and Madhya Pradesh as on date, State/UT-wise;

(b) the funds allocated and released to the backward
areas by the Union Government to each State under the
said programme during the years 2011-12, 2012-13 and
2013-14 till now;

(c) the time by which the remaining funds are likely
to be released, State/UT-wise;

(d) whether the funds allocation to Madhya Pradesh
under AIBP has been reduced; and
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(e) if so, the details thereof and the reasons
therefor?

THE MINISTER OF WATER RESOURCES (SHRI
HARISH RAWAT): (a) and (b) The Union Government
provides Central Assistance (CA) under Accelerated
Irrigation Benefits Programme (AIBP) to States for
completion of the approved ongoing projects.

The AIBP Scheme is implemented throughout the
country including backward, remote, rural and tribal areas.
Preferential funding to the extent of 90% of the project
cost is provided as per AIBP Guidelines for projects
benefiting Drought Prone Areas (DPAP), tribal areas,
the undivided Koraput, Bolangir and Kalahandi (KBK)
districts of Odisha and Projects in Special Category
States. The Special Category States comprises the North
Eastern States, Sikkim, Himachal Pradesh, Jammu and
Kashmir, and Uttarakhand. The allocation made by the
Planning Commission for AIBP for the years 2011-12
and 2012-13 were Rs. 12292.84 crore and Rs. 9969.50
crore respectively. The State-wise details of the ongoing
major/medium and surface minor irrigation projects
implemented under the Accelerated Irrigation Benefit
Programme (AIBP) in the backward areas of the country
including Uttar Pradesh and Madhya Pradesh are given
in the enclosed Statement-1 and Il respectively. Central
Assistance has not been released under AIBP during
2013-14 till now.

(c) The CA under AIBP is released on year to year
basis to the projects for which the budget is provided
by the State Governments as per the annual State-wise
ceilings fixed by the Planning Commission. Further, State
Governments are required to submit utilization certificates
for the previous year along with their proposals seeking
release of funds for a particular year.

(d) There was no reduction in the Annual Ceiling
fixed by Planning Commission for the State of Madhya
Pradesh during 2011-12 and 2012-13.

(e) During the Annual Plan 2012-13, the Madhya
Pradesh Government had requested for enhancing
their grant ceilings under Accelerated Irrigation Benefits
Programme. The Planning Commission considered their
request and enhanced the ceilings as given below:-
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State Revised ceiling Enhanced Enhancement
fixed by the ceiling agreed to by
Planning sought by  the Planning

Commission the State  Commission
Madhya Pradesh 650.00 1350.00 1140.00
Statement-|

Details of the ongoing major/medium irrigation projects
being implemented under AIBP in the Drought
Prone/Tribal areas of the country including
Uttar Pradesh and Madhya Pradesh

Sl.  Project Name Central Assistance
No. (CA) release
(Rs. in crore)

2011-12  2012-13

1 2 : 3 4

Andhra Pradesh

1. FFC of SRSP 0.000 0.000
2. SRSP St 0.000 0.000
3. Pushkara LiS 0.000 0.000
4. Ralivagu 0.000 0.000
5. Gollavagu 0.000 0.000
6. Mathadivagu 0.000 0.000
7. Peddavagu 0.000 0.000
8. Gundlakdamma 0.000 0.000
9. J. Chokka Rao LIS 0.000 0.000
10.  Neelwai 256.131 0.000
11.  Sri Komaram Bheem 0.000 0.000
12.  Thotapally Barrage 0.000 0.000
13.  Tarakarama Thirtha 0.000 0.000
Sagaram
14.  Palemvagu 0.000 0.000
15, Musurumilli 0.000 0.000
16.  Rajiv Bhima LIS 0.000 0.000
17.  Indira Sagar (Polavaram) 0.000 0.000
Assam
1, Dhansiri 0.000 0.000
2. Champamati 40.500 0.000
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1 2 3 4 1 2 3 4
3. Borolia 6.465 0.000 9. Bhima LIS 45.340 0.000
4, Burhi Dihing lift 0.000 0.000 10.  Guddada Malapura Lift 0.000 0.000
Bihar Madhya Pradesh
1. Durgawati 0.000 0.000 1, Indira Sagar Unit-i 0 0
Bansagar [IS] 0.000 0.000 Indira Sagar Unit-ll (CCA)  0.000  57.230
2. Batane 0.000 0.000 Bansagar Unit-Il (CCA) 40.520 81.857
3. Punpun 0.000 0.000 2. Mahi 39.393  30.996
Chhattisgarh Omkareshwar, Ph.-Il 46.143 0.000
1. Koserteda 0.000 0.000 Omkareshwar, Ph.-Ill 0.000  47.790
2. Sutiapat 12.150 0.000 Indira Sagar Canal Ph. Il 0.000 0.000
3. Maniyari Tank (ERM) 2225 0.000 3. Upper Beda 0.000 0.000
Gujarat 4. Punasa LIS 0.000  0.753
1. Sardar Sarovar 0.000 1285.934 5. Lower Goi 55.185 44.424
Jammu and Kashmir Indira Sagar Unit IV 0.000  40.994
1. Mod. Kandi Canal 0.000 0.000 6. Jobat 0.000 10.000
Jharkhand Maharashtra
1. Gumani 0.000  0.000 1. Gosikhurd 0.000  405.000
2. Torai (X) 0.000  0.000 2. Waghur 61613  76.239
3. Kansjore 0.000  0.000 3. Upper Penganga 66.510  41.790
4, Sonua 0.000 0.000 4. Punad 0.000 0.000
5 Surangi 0.000 0.000 5. Dongargaon Tank 0.000 0.000
6. Upper Sankh 0.000 0.000 6. Bembla 148.802 0.000
7. Subemarekha 335.540  515.721 7.  Sangola Branch Canal  60.390  0.000
Multipurpose
8. Tarali 40.260 39.290
Karnataka
9. Dhom Balakwadi 32.620 24.030
1. Upper Krishna St. | 134.505 0.000
10.  Lower Pedhi 60.090 0.000
2. Malaprabha 90.720 98.290
11. Upper Kundalika 54.907 12.390
3. Karanja 0.00 0.00
12.  Lower Panzara 38.770 0.000
4, Upper Krishna St.il 0.00 0.00
13.  Aruna 11.362 14.180
5. Dudhganga 0.000 0.000
14.  Krishna Koyana Lift 108.080 77.184
6. Mod. Canal System of 52.641 2.887
Bhadra Reservoir Canal 15.  Nandur Madhmeshwar 0.000 0.000
System (ERM) Ph-il
7. Hipparagi LIS 129.030  94.590 Manipur
8.  Restoration 0000  0.000 1. Khuga 0.000  30.600
Bhimasamundra Tank 2. Thoubal 0.000 250.000
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1 2 3 4 1 2 3 4
3.  Dolaithabi Barrage 0.000  94.400 Rajasthan
Meghalaya 1. IGNP Stage-l 0.000 0.000
2. Narmada Canal 0.000 0.0
1. Rangai Valley (X) 0.000  0.000 f @ 00
Tripura
Odisha
1. Manu 0.000 0.000
1. Upper Indravati (KBK) 73.949 0.000 2 Gumti 0.000 0.000
2. Lower Indra (KBK) 100.551 0.000 3. Khowai 0.000 0.000
3. Lower Suktel (KBK) Uttar Pradesh
4. Telenglﬂ (KBK) 37.000 0.000 1. Bansagar Canal 0.000 76.658
2. Mod. of Lachhura Dam 0.000 0.000
5. RET Irrigation (KBK)
3. Arjun Sahayak 105.468 0.000
6. Kanupur 117.014 0.000 .
4. Restoring Cap. of Sarda  18.000 0.000
7. Rukura-Tribal 32.400 0.000 Sahayak
Punjab West Bengal
1. BF Relining of Rajasthan  0.000  0.000 1. Teesta Barrage 97.000  0.000
2.  Tatko 3.726 0.000
Feeder Cannal and 0.000 0.000
SF  Sirhind Feeder Canal 3.  Patloi 1.620 0.000
[RD 179000 to RD 5 Subarnarekha Barrage 0.000 0.000

496000)

(X)- deffered projects

Statement-Il

State-wise details of grant released in respect of Surface Ml Schemes under AIBP during last 2011-12 and 2012-13

(Rs. in crore)

Sl. State 2011-12 2012-13
No. No. of ongoing/new Grant released No. of ongoing/new Grant released
MI Schemes MI Schemes

1 2 3 4 5 6

1. Arunachal Pradesh 79 ongoing 33.7883 0 0
0 0 92 new 54.6651

2. Assam 825 ongoing 377.7456 495 ongoing 272.1464
0] 0 269 new 141.8745

3. Manipur 165 ongoing 44.5500 165 0
0 0 0 0

4. Meghalaya 152 ongoing 81.3011 114 ongoing 31.4639
0 0 65 new 28.40
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1 2 3 4 5 6
5. Mizoram 58 ongoing 42.1101 0] 0
0 0 0 0
6. Nagaland 177 ongoing 27.1964 0 0
96 new 45.4561 120 new 76.9910
7.  Sikkim 225 ongoing 33.7144 0 0
Not received Nil 0 0
8. Tripura 37 ongoing 34.8751 0 0
Not received Nil 21 new 17.75
9. Himachal Pradesh 181 ongoing 47.1152 181 ongoing 48.519
Not received Nil 0 0
10. Jammu and Kashmir 386 ongoing 105.2500 275 ongoing 155.24
217 new 58.2178 0 0]
11.  Odisha (KBK) 0 0 0 0
0 0 0 0
12. Uttarakhand 512 ongoing 157.5188 532 ongoing 148.8013
40 new 75.2325 0 0]
13. Andhra Pradesh 23 ongoing 28.3500 0 0
17 new 113.400 0 0
14. Chhattisgarh 167 ongoing 10.338 85 ongoing 141.74
85 new 168.8476 0 0
15. Madhya Pradesh 41 ongoing 68.5688 67 ongoing 121‘.52
67 new 142.7192 68 new 350.19
16. Maharashtra 19 ongoing 77.2109 33 ongoing 178.8416
0 0 0 0
17. Bihar 32 ongoing 15.5303 0 0]
0] 0 129 new 9.72
18. West Bengal 34 ongoing 4.4561 0 0
0 0 0 0
19. Rajasthan 0 (0] 0] 0
0 0 0 0
20. Karnataka 260 ongoing 59.1674 201 ongoing 48.600
0 0 200 new 113
21.  Jharkhand 176 ongoing 102.9158 108 ongoing 53.2646
171 new 121.5000 0 0
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[English]
Elimination of Unmanned Level Crossings

*515. SHRI PRALHAD JOSHI:
SHRI TUFANI SAROJ:

Will the Minister of RAILWAYS be pleased to state:

(a) the details of the total number of unmanned
Level Crossings (LC) in the country as on 1 April 2013,
Zone-wise;

(b) the total number of LC gates that have been
eliminated during the fast three years, zone-wise;

(c) the total number of LC gates that have been
converted into manned LC gates during the said period
along with the total cost incurred, zone-wise;

(d) the steps being taken by the Railways to
eliminate LCs in town/cities in order to solve the problem
of frequent traffic jams; and

(e) the alternatives worked out by the Railways
to eliminate unmanned LCs along with the time frame
stipulated for the same as well as the action plan devised
to mop up the required funds in this regard?

THE MINISTER OF RAILWAYS (SHRI PAWAN
KUMAR BANSAL): (a) Total number of Unmanned Level
Crossings in the country as on 01 April 2013, zone-wise
are as under:

VAISAKHA 12, 1935 (Saka)

to Questions 42

1 2 3
11.  South Central Railway 700
12. South Eastern Railway 809
13. South East Central Railway 495
14. South Western Railway 519
15. Western Railway 2294
16. West Central Railway 158

Total 12582

(b) Total number of Level Crossing (LC) gates that
have been eliminated/closed {manned and unmanned both)
during the last three years, zone-wise are as under:

SIl.  Zone No. of Unmanned
No. Level Crossings
1 2 3
1. Central Railway 262
2. Eastern Railway 236
3. East Central Railway 790
4. East Coast Railway 644
5.  Northern Railway 1305
6. North Central Railway 453
7. North Eastern Railway 1196
8. North East Frontier Railway 705
9. North Western Railway 1174
10. Southern Railway 842

SI.No. Zone 2010-11 2011-12 2012-13
1.  Central Railway 27 35 38
2.  Eastern Railway 26 18 76
3. East Central Railway 16 9 7
4.  East Coast Railway 25 22 47
5. Northern Railway 233 59 55
6. North Central Railway 29 29 14
7.  North Eastern Railway 69 14 115
8.  North East Frontier Railway 61 32 25
9.  North Western Railway 111 89 61
10.  Southern Railway 17 118 26
11.  South Central Railway 90 59 112
12.  South Eastern Railway 26 39 43
13.  South East Central Railway 64 42 51
14.  South Western Railway 45 41 91
15.  Western Railway 73 42 59
16. West Central Railway 21 28 67

Total 933 706 957

(c) Total number of LC gates that have been
converted into manned LC gates during the said period
along with the total cost incurred, zone-wise are as under:

Sl. Zone 2010-112011-122012-13 Cost incurred
No. on manning
(2010-13)
(Rs. in crores)
1 2 3 4 5 6
1. Central Railway 17 8 8 6.60
2. Eastern Railway 16 21 12 102.8
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1 5 3 4 5 5 e  Wherever Dedlcated Freight Corridor
DFC) planned parallel to Indian
3. East Central Railway 12 80 16 4.00 ( ) P p
Railways and TVU is more than 50,000
4. East Coast Railway 14 2 33 9.80
5. Northern Railway 65 115 37 58.55 (B) On Railway Cost: Wherever DFC planned
6. North Central Railway 9 2 3 215 parallel to Indian Railways and TVU is less than
7. North Eastem Raiway 88 31 60 95.74 50,000, Railway has planned to eliminate these
) LCs on railway cost by constructing ROBs/RUBs.
8. North East Frontier 42 118 3 41.60
Railway (C) If the quantum of road traffic is less than 1 lakh
9. North Westem Raiway 24 36 7 42.01 and LC is not on DFC route parallel to Indian
10. Southern Railway 15 37 60 42.56 Railways, then such LCs may be replaced by
11. South Central Railway 32 121 99 36.92 ROBs/RUBs by sponsoring agency on deposit
12. South Eastem Raiway 31 66 20 23.40 terms i.e. the sponsoring agency has to bear the
13. South East Central 29 9 8 9.00 complete cost of construction and maintenance
Railway thereof.
14. South Westem Railwa 10 22 74 15.90 .
y (e) It has emerged from the analysis of the pattern
15. Western Railway 16 10 16 4522 of accidents that manning of unmanned level crossings
16. West Central Railway 14 8 7 5:80 is not an ideal solution for avoiding accidents. Therefore,
Total 434 777 463 542.05

(d) To solve the problem of frequent traffic jam in
towns/cities, railway has decided to eliminate manned level
crossings by construction of Road Over Bridges (ROBs)/
Road Under Bridges (RUBs) in a phased manner based
on the quantum of traffic density. ROBs/RUBs are being
constructed on cost sharing basis/on railway cost/on deposit
term as per the criteria given below:’

(A) On cost sharing basis:

1. Level Crossings with Train Vehicle Unit (TVU)
more than 1 lakh qualify for replacement by
ROB/RUB on cost sharing basis.

2. Level Crossings in the following areas
with TVU less than 1 lakh can also be
considered for replacement by ROB/RUB
on cost sharing basis under following
conditions:

e Suburban sections having high
frequency of train services; and

o Near stations where detentions to road
traffic are very high on account of
either shunting operations or multi
directional receipt/dispatch of trains or
stabling of trains etc.

the policy of manning of unmanned leve! crossings has
been reviewed and accordingly, Railways have decided
to progressively eliminate all unmanned level crossings
by:

e  Closure-Closing unmanned level crossings
having NIL/negligible Train Vehicle Unit
(Tvu)

e Merger-Merger of unmanned level crossing
gate to nearby manned or unmanned gates
or subway or Road Under Bridge (RUB) or
Road Over Bridge (ROB) by construction of
diversion road.

e Provision of Subways/RUBs

e Manning-The unmanned level crossings
which cannot be eliminated by above means
will be progressively manned based on
rail-road traffic volume, visibility conditions.

Elimination of all these Level Crossings is a gigantic
task and involves lot of manpower, resources and budgetary
support. It is a continuous process and is done as per
need, inter-se priority of works, availability of funds and
co-operation of State Government, particularly, in getting
consent of closure of level crossing and undertaking to
maintain road and drainage in future for subways.
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Ministry of Railways has approached Ministry of
Finance for additional allotment of funds from Central Road
Fund to complete the sanctioned Road Safety Works which
includes elimination of unmanned level crossings 10,797 in
12th Five Year Plan.

[Translation]
Monitoring of Ground Water Quality

*516. SHRI MANSUKHBHA! D. VASAVA:
DR. BALIRAM:

Will the Minister of WATER RESOURCES be pleased
to state:

(a) whether the Central Ground Water Board
monitors the quality of ground water in the country;

(b) if so, the details thereof along with the details of
areas where the quality of ground water monitored during
the last three years was found to be contaminated including
by salinity;

(c) the follow-up action taken thereon; and

(d) the remedial measures taken including provision
of alternate sources of water supply?

THE MINISTER OF WATER RESOURCES (SHRI
HARISH RAWAT): (a) and (b) Central Ground Water Board
(CGWB) under the Ministry of Water Resources regularly

VAISAKHA 12, 1935 (Saka)

to Questions 46

monitors ground water quality of shallow aquifers through
10714 monitoring stations on regional scale once every
year including last three years during pre-monsoon (April/
May). Ground water quality data generated during various
scientific studies and ground water quality monitoring
indicates that the ground water in some parts of various
States is contaminated by Salinity, Arsenic, Fluoride,
Iron, Nitrate and Heavy Metals. Fourteen States have
high concentration of salinity. Eight States have excess
concentration of Arsenic, nineteen States have higher
concentration of Fluoride, twenty States have higher
concentration of Nitrate and twenty three States have
higher concentration of Iron beyond norms prescribed by
the Bureau of Indian Standards(BIS). State-wise details are
given in the enclosed Statement.

(c) and (d) Since R&D work of in-situ remediation
of aquifers contaminated with Salinity, Arsenic, Fluoride,
fron, Nitrate and Heavy Metals is in early stages, remedial
measures are concentrated on providing alternate sources
of water supply. The CGWB assists in identifying aquifers
which are free from contaminants. Ministry of Drinking
Water and Sanitation has informed that 20% of the
allocated funds under the National Rural Drinking Water
Program (NRDWP) are earmarked for water quality
problems. Further, it is indicated that the States may utilize
up to 65% of funds released under NRDWP for improving
water quality of ground and surface water.



Statement

Name of the States/Districts with high concentration of chemical constituents in ground water

Sl State/UT Electrical Conductivity Fluoride Nitrate Arsenic Iron
No. above 3000 micro mhos/cm (above BIS norm of 1.5 (above BIS norm of 45 (above BIS norm of 0.05 (above BIS norm of
(Salinity) mg/l) mg/h) mg/l) 1.0 mg/l)
1 2 3 4 5 6 7
1. Andhra Pradesh Adilabad, Ananthapur, Adilabad, Anantpur, Adilabad, Anantpur, - Adilabad, Chittoor,
Chitoor, East-Godavari, Chittoor, Guntur, Chittoor, Cuddapah, Cuddapah, Guntur,
Guntur, Kadapa, Karim Hyderabad, Kadapa, East Godavari, Guntur, Hyderabad, Karimnagar,
Nagar, Khammam, Krishna, Karimnagar, Khammam, Hyderabad, Karimnagar, Krishna, Kurnooi,
Kurnool, Medak, Mehboob  Krishna, Kurnool, Khammam, Krishna, Mahabubnagar, Medak,
Nagar, Nalgonda, Nellore, Mahabubnagar, Medak, Kurnool, Mahabubnagar, Nalgonda, Nellore,
Nizamabad, Prakasam, Nalgonda, Nellore, Medak, Nalgonda, Nizamabad, Ranga Reddy,
Srikakulam, Visakhapatnam, Prakasam, Ranga Nellore, Nizamabad, Vishakhapatnam
Warangal, West-Godavari Reddy, Visakhapatnam, Prakasam, Ranga Reddy,
Vizianagaram, Warangal, Srikakulam, Visakhapatnam,
West Godavari Vizianagaram, Warangal,
West Godavari
2. Assam - Goalpara, Kamrup, Karbi - Sivsagar, Jorhat, Golaghat, Cachar, Darrang, Dhemaiji,
Anglong, Naugaon, Sonitpur, Lakhimpur, Dhubri, Goalpara, Golaghat,
Golaghat, Karimganj Dhemaiji, Hailakandi, Hailakandi, Jorhat, Kamrup,
Karimganj, Cachar, Karbi Anglong, Karimgan;,
Barpeta, Bongaigaon, Kokrajhar, Lakhimpur,
Goalpara, Dhubri, Nalbari, Morigaon, Nagaon, Nalbari,
Nagaon, Morigaon, Darrang Sibsagar, Sonitpur
& Baksha
3. Bihar - Aurangabad, Banka, Aurangabad, Banka, Begusarai, Bhagalpur, Aurangabad, Begusarai,

Bhagalpur, Buxar, Gaya,
Jamui, Kaimur (Bhabua),
Munger, Nawada, Rohtas,
Supaul

Bhagalpur, Bhojpur,
Darbhanga, Kaimur
(Bhabua), Patna, Rohtas,
Saran, Siwan

Bhojpur, Buxar, Darbhanga,
Katihar, Khagaria,
Kishanganj, Lakhisarai,
Munger, Patna, Purnea,
Samastipur, Saran, Vaishali

Bhojpur, Buxar, East
Champaran, Gopalganj,
Katihar, Khagaria,
Kishanganj, Lakhiserali,
Madhepura, Muzaffarpur,
Nawada, Rohtas, Saharsa,
Samastipur, Siwan, Supaul,
West Champaran
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8.

10.

Chhattisgarh

Delhi

Goa

Gujarat

Haryana

Himachal
Pradesh

Jammu and
Kashmir

New Delhi, North , South,
East, West, North West,
South West

Ahmedabad, Amvreli,

Anand, Banaskantha,
Bharuch, Bhavnagar,
Dahod, Jamnagar,
Junagadh, Kachchh, Kheda,
Mahesana, Navsari,

Patan, Porbandar, Rajkot,
Sabarkantha, Surat,
Surendranagar, Vadodara,
Narmada

Ambala, Bhiwani,
Faridabad, Gurgaon, Hissar,
Jhajjar, Jind, Kaithal,
Karnal, Mohendragarh,
Panipat, Rewari, Rohtak,
Sirsa, Sonepat,

Bastar, Bilaspur,
Dantewada, Dhamtari,
Janjgir-Champa, Jashpur,
Kanker, Korba, Koriya,
Mahasamund, Raipur,
Rajnandgaon, Surguja

East Delhi, New Delhi,

North West Delhi, South
Delhi, South West Delhi,
North Delhi, West Delhi

Ahmedabad, Amreli,
Anand, Banaskantha,
Bharuch, Bhavnagar,
Dahod, Junagadh,
Kachchh, Mehesana,
Narmada, Panchmahals,
Patan, Porbandar, Rajkot,
Sabarkantha, Surat,
Surendranagar, Vadodara

Bhiwani, Faridabad,
Fatehabad, Gurgaon,
Hissar, Jhajjar, Jind,
Kaithal, Karnal,
Kurukshetra, Mahendergarh,
Panchkula, Panipat, Rewari,
Rohtak, Sirsa, Sonepat,
Yamuna Nagar

Rajaori, Udhampur

Bastar, Bilaspur,
Dantewada, Dhamtari,
Jashpur, Kanker,
Kawardha, Korba,
Mahasamund, Raigarh,
Raipur, Rajnandgaon

East Delhi, Central Dethi,
New Delhi, North Delhi,
North West Delhi, South
Delhi, South West Delhi,
West Delhi

Ahmedabad, Amreli, Anand,
Banaskantha, Bharuch,
Bhavnagar, Dahod,
Jamnagar, Junagadh,
Kachchh, Kheda,
Mehesana, Narmada,
Navsari, Panchmabhalis,
Patan, Porbandar, Rajkot,
Sabarkantha, Surat,
Surendranagar, Vadodara

Ambala, Bhiwani,
Faridabad, Fatehabad,
Gurgaon, Hissar, Jhajjar,
Jind, Kaithal, Karnal,
Kurukshetra, Mahendargarh,
Panchkula, Panipat, Rewari,
Rohtak, Sirsa, Sonipat,
Yamuna Nagar

Una

Jammu, Kathua, Anantnag,
Kupwara

Rajnandgaon

Ambala, Bhiwani,
Faridabad, Fatehabad,
Hissar, Jhajjar, Jind, Karnal,
Panipat, Rohtak, Sirsa,
Sonepat, Yamunanagar.

Bastar, Dantewada, Kanker,
Koriya,

North Goa, South Goa

Ahmedabad, Banaskantha,
Bhavnagar, Kachchh,
Mehesana Narmada,

Ambala, Bhiwani,
Faridabad, Fatehabad,
Gurgaon, Hissar, Jhajjar,
Jind, Kaithal, Karnal,
Kurukshetra, Mahendargarh,
Panipat, Rohtak, Sirsa,
Sonipat, Yamuna Nagar

Baramulla, Budgam,
Kathua, Kupwara,
Pulwama, Srinagar
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1

2

4

5

7

11,

12.

13.

14.

Jharkhand

Karnataka

Kerala

Madhya
Pradesh

Bagalkote, Bangalore-
Rural, Bangalore-Urban,
Belgaum, Bellary,

Bijapur, Chamarajnagar,
Chikballapur, Chikmagalur,
Chitradurga, Dakshina
Kannada, Davanagere,
Dharwad, Gadag, Gulburga,
Hassan, Haveri, Kodagu/
Coorg, Kolar, Koppal,
Mandya, Mysore, Raichur,
Ramanagara, Shimoga,
Tumkur, Udupi, Uttara
Kannada, Yadgir

Trivandrum, Kollam,
Kottayam, Ernakulam

Balaghat, Bhind,
Chhatarpur, Gwalior,
Indore, Jhabua, Khargone,
Morena, Neemuch, Ratlam,
Rewa, Satna, Sehore,
Sheopur, Shivpuri, Ujjain

Bokaro, Giridih, Godda,
Gumla, Palamu, Ramgarh,
Ranchi

Bagalkot, Bangalore,
Belgaum, Bellary, Bidar,
Bijapur, Chamarajanagar,
Chikmagalur, Chitradurga,
Davanagere, Dharwad,
Gadag, Gulburga, Hassan,
Haveri, Kolar, Koppal,
Mandya, Mysore, Raichur,
Tumkur

Palakkad, Alappuzha,
Idukki, Ernakulum,
Thiruvananthpuram.

Alirajpur, Balaghat, Barwani,
Betul, Bhind, Chhatarpur,
Chhindwara, Datia, Dewas,
Dhar, Dindori, Guna,
Gwalior, Harda, Jabalpur,
Jhabua, Khargon, Mandia,
Mandsaur, Morena,
Narsinhpur, Rajgarh, Satna,

Chatra, Garhwa, Godda,
Gumia, Lohardaga,
Pakur, Palamu, Paschimi
Singhbhum, Purbi
Singhbhum, Ranchi,
Sahibganj

Bagalkot, , Bangalore,
Belgaum, Bellary, Bidar,
Bijapur, Chamrajnagar,
Chikmagalur, Chitradurga,
Davanagere, Dharwad,
Gadag, Gulburga, Hassan,
Haveri, Kodagu, Kolar,
Koppal, Koorg, Mandya,
Mysore, Raichur. Shimoga,
Tumkur, Udupi, Uttar
Kannada

Alappuzha, Idukki,
Kollam, Kottayam,
Kozhikode, Malappuram,
Palakkad, Pathanamthitta,
Thiruvananthapuram,
Thrissur, Wayanad

Alirajpur, Anuppur, Ashok
Nagar, Balaghat, Barwani,
Betul, Bhind, Bhopal,
Burhanpur, Chhatarpur,
Chhindwara, Damoh,
Datia, Dewas, Dhar, ,
Dindori,Guna, Gwalior,
Harda, Hoshangabad,

Chatra, Deoghar, East
Singhbhum, Giridih, Ranchi,
West Singhbhum

Bagalkot, Bangalore,
Belgaum, Bellary, Bidar,
Bijapur, Chikmagalur,
Chitradurga, Dakshina
Kannada, Davanagere,
Gulburga, Hassan, Haveri,
Kodagu, Kolar, Koppal,
Mysore, Raichur, Shimoga,
Tumkur, Udupi, Uttar
Kannada

Alappuzha, Emakulam,
Idukki, Kannur,
Kasaragod, Kollam,
Kottayam, Kozhikode,
Malappuram, Palakkad,
Pathanamthitta, Quilon,
Thiruvananthapuram,
Thrissur, Wayanad

Balaghat, Barwani,

Betul, Bhind, Bhopal,
Chhatarpur, Chhindwara,
Damoh, Datia, Dewas,
Dhar, Dindori, Guna,
Gwalior, Hoshangabad,
Indore, Jabalpur, Jhabua,
Khandwa, Katni, Mandla,
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15.

16.
17.

18.

Maharashtra

Manipur

Meghalaya

Odisha

Ahmednagar, Akola,
Amravati, Aurangabad,
Beed, Bhandara,
Buldhana, Chandrapur,
Dhule, Jalgaon, Jaina,
Nagpur, Nasik, Pune,
Raigard, Sangli, Satara,
Solapur, Thane, Yavatmal

Balasore, Bhadrak, Ganjam,
Jagatsingpur, Jajpur,
Kendrapara, Puri

Sehore, Seoni, Shahdol,
Shajapur, Sheopur, Sidhi,
Singrauli, Uajjain, Vidisha

Amravati, Beed,
Chandrapur, Bhandara,
Dhule, Gadchiroli, Gondia,
Jalna, Nagpur, Nanded,
Ratnagiri, Sindhudurg,
Yavatmal

Angul, Balasore, Bargarh,
Bhadrak, Baudh, Cuttack,
Deogarh, Dhenkanal,
Jajpur, Keonjhar, Khurda,
Mayurbhanj, Nayagarh,
Nawapara, Sonpur

Indore, Jabalpur, Jhabua,
Khandwa, Khargon,
Katni, Mandla, Mandsaur,
Morena, Narsimhapur,
Neemuch, Panna, Raisen,
Rajgarh, Ratlam, Rewa,
Sagar, Satna, Sehore,
Seoni, Shahdol, Shajapur,
Sheopur, Shivpuri, Sidhi,
Singrauli, Tikamgarh, Ujjain,
Umaria, Vidisha

Ahmednagar, Akola,
Amravati, Auragabad,
Beed, Bhandara, Buldana,
Chandrapur, Dhule,
Gadchiroli, Gondia, Hingoli,
Jalgaon, Jalna, Kolhapur,
Latur, Mumbai, Nagpur,
Nanded, Nandurbar, Nasik,
Osmanabad, Parbhani,
Pune, Sangli, Satara,
Solapur, Wardha, Washim,
Yavatmal

Angul, Balasore, Bargarh,
Bhadrak, Bolangir,

Baudh, Cuttack, Deogarh,
Dhenkanal, Gajapati,
Ganjam, J.Singhpur,
Jajpur, Jharsuguda,
Kalahandi, Kendrapara,
Keonjhar, Khurda, Koraput,
Malkangiri, Mayurbhanj,
Nawapada, Nayagarh,

Bishnupur, Thoubal

Mandsaur, Narsinghpur,
Neemuch, Panna, Raisen,
Rajgarh, Ratlam, Rewa,
Sagar, Satna, Sehore,
Seoni, Shahdol, Shajapur,
Shivpuri, Sidhi, Tikamgarh,
Ujjain, Umaria, Vidisha,
East Nimar

Ahmednagar, Amravati,
Beed, Buldana,
Chandrapur, Dhule,
Gadchiroli, Jalna, Kohlapur,
Latur, Nandurbar, Nashik,
Osmanabad, Parbhani,
Ratnagiri, Satara, Thane,
Wardha, Washim, Yavatmal

Bishnupur, Thoubal

East Garo Hills, East Khasi
Hills, Jaintia Hills

Balasore, Bargarh,
Bhadrak, Cuttack, Deogarh,
J.Singhpur, Jajpur,
Jharsuguda, Kalahandi,
Kandmahal, Keonjhar,
Kendrapara, Khurda,
Koraput, Mayurbhanj,
Nayagarh, Puri, Rayagada,
Sambalpur, Sundergarh,
Sonpur
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19.

20.

21.

Punjab

Rajasthan

Tamil Nadu

Bhatinda, Faridkot,
Ferozpur, Gurudaspur,
Mansa, Moga, Muktsar
Patiala, Sangrur

Ajmer, Alwar, Baran,
Barmer, Bharatpur,
Bhilwara, Bikaner, Bundi,
Chittorgarh, Churu, Dausa,
Dhaulpur, Ganganagar,
Hanumangarh, Jaipur,
Jaisalmer, Jalore, Jhalawar,
Jhunjhunu, Jodhpur,
Karauli, Kota, Nagaur,
Pali, Rajasamand, Sawai-
Madhopur, Sikar, Sirohi,
Tonk, Udaipur

Chennai, Coimbatore,
Cuddalore, Dharampuri,
Dindigul, Kancheepuram,
Karur, Nagapattinam,
Namakkal, Perambalur,
Pudukkottai,
Ramnathapuram, Salem,
Sivaganga, Thanjavur,
Theni, Thiruvallur,
Tirunelveli, Trichchirappalli,
Tuticorin, Vellore,

Amritsar, Barnala, Bhatinda,
Faridkot, Fatehgarh Sahib,
Firozpur, Gurdaspur,
Jalandhar, Ludhiana,
Mansa, Moga, Muktsar,
Patiala, Ropar, Sangrur,
Tarn-Taran

Ajmer, Alwar, Banswara,
Barmer, Bharatpur,
Bhilwara, Bikaner, Bundi,
Chittaurgarh, Churu, Dausa,
Dhaulpur, Dungarpur,
Ganganagar, Hanumangarh,
Jaipur, Jaisalmer, Jalore,
Jhunjhunu, Jodhpur,
Karauli, Kota, Nagaur, Pali,
Rajsamand, Sirohi, Sikar,
Sawai Madhopur, Tonk,
Udaipur

Coimbatore, Dharmapuri,
Dindigul, Erode, Karur,
Krishnagiri, Namakkal,
Perambalor, Puddukotai,
Ramanathanpuram,
Salem, Sivagangai,
Theni,
Tiruchirapally, Thirunelveli,

Thiruvannamalai,

Vellore, Virudhunagar

Phulbani, Puri, Sambalpur,
Sundergarh, Sonpur

Amritsar, Barnala, Bhatinda,
Faridkot, Fatehgarh Sahib,
Firozpur, Gurdaspur,
Hoshiarpur, Jalandhar,
Kapurthala, Ludhiana,
Mansa, Moga, Muktsar,
NawanShahr, Patiala,
Ropar, Rupnagar, Sangrur,
Tam-Taran

Ajmer, Alwar, Banswara,
Baran, Barmer, Bundi,
Bharatpur, Bhilwara,
Bikaner, Chittaurgarh,
Churu, Dausa, Dhaulpur,
Dungarpur, Ganganagar,
Hanumangarh, Jaipur,
Jaisalmer, Jalore, Jhalawar,
Jhunjhunu, Jodhpur,
Karauli, Kota, Nagaur, Pali,
Partapgarh, Rajasamand,
Sirohi, Sikar, Swai
Madhopur, Tonk, Udaipur

Chennai, Coimbatore,
Cuddalore, Dharmapuri,
Dindigul, Erode,
Kancheepuram,
Kanyakumari, Karur,
Madurai, Namakkal, Nilgiris,
Perambalor, Puddukotai,
Ramanathanpuram,

Salem, Sivagangai, Theni,
Thiruvannamalai, Thanjavur,
Tirunelveli, Thiruvaliur,

Mansa, Amritsar,
Gurdaspur, Hoshiarpur,
Kapurthala, Ropar.

Bhathinda, Faridkot,
Fatehgarh Sahib, Firozpur,
Gurdaspur, Hoshiarpur,
Mansa, Rupnagar, Sangrur

Ajmer, Alwar, Banswara,
Baran, Barmer, Bharatpur,
Bhilwara, Bikaner, Bundi,
Chittaurgarh, Churu, Dausa,
Dhaulpur, Dungarpur,
Ganganagar, Hanumangarh,
Jaipur, Jaisalmer, Jalore,
Jhalawar, Jhunjhunu,
Jodhpur, Karauli, Kota,
Nagaur, Pali, Pratapgarh,
Rajsamand, Sikar, Sawai
Madhopur, Sirohi, Tonk,
Udaipur

Namakkal, Salem
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22. Tripura

23. Uttar Pradesh

24. Uttarakhand

25. West Bengal

26. Andaman and
Nicobar

Villupuram, Virudhunagar,

Agra, Aligarh, Firozabad,
Hamirpur, Kashganj,
Kanpur Nagar, Mathura,
Rae Bareli, Unnao

Howrah, N 24 Parganas,
Purba Medinipore, S 24
Parganas

£,

Agra, Aligarh, Badayun,
Bulandshahar, Chandauli,
Etah, Farukhabad,
Firozabad, Gautam Budh
Nagar, Jaunpur, Kannauj,
Lalitpur, Mahamaya Nagar,
Mainpuri, Mathura, Mau,
Sant Ravidas Nagar,
Varanasi :

Bankura, Bardhaman,
Birbhum, Dakshindinajpur,
Malda, Nadia, Purulia,
Uttardinajpur, South 24
Praganas

Trichy, Tuticorin, Vellore,
Villupuram, Virudhunagar

Agra, Aligarh, Allahabad,
Ambedkar Nagar, Auraiya,
Azamgarh, Badaun,
Baghpat, Bairampur,
Banda, Barabanki, Bareilly,
Basti, Bijnor, Bulandsahr,
Chitrakoot, Etah, Etawah,
Fatehpur, Firozabad,

GB Nagar, Ghaziabad,
Ghazipur, Hamirpur,
Hardoi, Hathras, Jaunpur,
Jhansi, Kannauj, Kanpur
Dehat, Lakhimpur, Mahoba,
Mathura, Meerut, Mau,
Moradabad, Muzaffarnagar,
Mirzapur, Raebarelli,
Rampur, SantRavidas
Nagar, Shajahanpur,
Sitapur, Sonbhadra,
Sultanpur, Shravasti,
Siddarth Nagar, Unnao

Dehradun, Haridwar,
Udhamsinghnagar

Bankura, Bardhaman

Bahraich, Balia, Balrampur,
Bareilly, Basti, Bijnor,
Chandauli, Ghazipur,
Gonda, Gorakhpur,
Lakhimpur Kheri, Meerut,
Mirzapur, Muradabad, Rai
Bareilly, Sant Kabir Nagar,
Shajahanpur, Siddarth
nagar, Sant Ravidas Nagar,
Unnao

Bardhaman, Hooghly,
Howrah, Malda,
Murshidabad, Nadia, N-24
Parganas, S-24 Parganas

Dhalai, North Tripura, South
Tripura, West Tripura,

Azamgarh, Ballia,
Balrampur, Etawah,
Fatehpur, Gazipur, Gonda,
Hardoi, KanpurDehat,
Kanpur Nagar, Lakhimpur,
Lalitpur, Mau, Siddartnagar,
Unnao

Bankura, Bardhaman,
Birbhum, Dakhindinajpur,
E. Midnapur, Howrah,
Hugli, Jalpaiguri, Kolkatta,
Murshidabad, N-24
Parganas, Nadia, S-24
Parganas, Uttardinajpur,
West Midnapur

Andaman
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59 Written Answérs

[English]
Judicial Reforms

*517. SHRI ASADUDDIN OWAISI:
DR. MANDA JAGANNATH:

Will the Minister of LAW AND JUSTICE be pleased
to state:

(a) whether any meeting of Chief Ministers and Chief
Justices of the High Courts was held recently in New Delhi
to discuss judicial reforms in the country;

(b) if so, the details thereof including the issues
discussed and the decisions taken thereon;

(c) the steps taken/proposed to be taken by the
Union Government on the decisions taken during the
meeting;

(d) whether the Government proposes to allocate
more funds to the States for establishing courts and
appointment of judges in the country; and

(e) if so, the details thereof?

THE MINISTER OF LAW AND JUSTICE (SHRI
ASHWANI KUMAR): (a) to (e) Yes, Madam. A Conference
of Chief Ministers of States and Chief Justices of High
Courts was held on 7th April, 2013 in New Delhi. Issues
discussed included steps required to reduce pendency of
cases in courts, their speedy trial including through setting
up of Fat Track Courts and morning/evening/ shift/holiday/
special courts, sensitisation of judiciary on gender issues,
computerization of courts including the establishment of a
National Judicial Data Grid, All India Judicial Service, filling
up of vacancies in Courts, development of infrastructure
of courts, strengthening of Legal Aid Services, Alternate
Dispute Redress Mechanism and Juvenile Justice System
etc.

The Conference has made a number of decisions.
It has been resolved that the State Governments would,
in consultation with the respective High Courts, take steps
to establish Fat Track Courts for handling cases involving
offences against women, children, differently disabled
persons, senior citizens and marginalized sections of
society and would provide funds for this purpose. In order to
narrow down judge-population ratio, the State Governments

MAY 02, 2013

to Questions 60

in consultation with Chief Justices will take requisite steps
for creation of new posts of judicial officers at all levels
with support staff and requisite infrastructure. It would take
urgent steps to fill vacancies in the subordinate courts.

It has been left to the State Governments and the High
Courts to decide on the establishment of Gram Nyayalayas,
wherever feasible as well as consider establishment and
continuation of morning/evening/ shift/holiday/ special
courts after taking into account geographical and other
conditions. It has also been decided that the formation of
All India Judicial Service needs further deliberation and
consideration.

Central Government will continue to provide funds for
infrastructure development of the subordinate judiciary, for
which a provision of Rs.4,867 crore has been made in the
12th Five Year Plan. The Government is fully funding the
eCourts Mission Mode Project under which 14,249 District
and Subordinate Courts are being computerized by 31st
March 2014, out of which 12,233 Courts have already been
computerized by 31st March, 2013.

Government has also approved making available
upto Rs. 80 crore per annum on a matching basis upto
31.3.2015 from out of the amount allocated (Rs. 500
crore per annum) for morning/evening/shift courts in
the 13th Finance Commission Award for judiciary, for
meeting the expenditure on 10% additional positions of
judges to be created in the State Judicial Services in
pursuance of the judgement of the Supreme Court in
Brij Mohan Lal case.

[Translation]
Utilisation of Surplus Land of PSUs

*518. DR. KIRODI LAL MEENA: Will the Minister
of HEAVY INDUSTRIES AND PUBLIC ENTERPRISES be
pleased to state:

(a) whether the Government has laid down any
guidelines for utilization of surplus land available with the
Public Sector Undertakings (PSUs);

(b) if so, the details thereof;

{c) whether the Union Government has discussed
the matter with the State Governments concerned;
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{(d) if so, the details thereof along with the objections
raised by the State Governments in this regard; and

(e) the other steps taken/being taken by the
Government in the matter?

THE MINISTER OF HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES (SHRI PRAFUL PATEL): (a) No,
Madam.

(b) to (d) Does not arise.

(e) The ‘Panel of Experts on Reforms in Central
Public Sector Enterprises (CPSEs)’ set up by the Planning
Commission in August, 2010 has recommended for creating
a ‘Public Sector Land Development Authority (PSLDA)’ for
land in excess of current and future needs of loss making
CPSEs. The Panel submitted its Report to the Planning
Commission in November 2011, which was forwarded
to the Department of Public Enterprises (DPE) in May
2012 for circulation to Ministries/Departments for Inter-
Ministerial consultations. DPE circulated the Report to the
Ministries/Departments in August 2012; the comments of
the Ministries/Debartments on recommendations in the
Reporf (including PSLDA), have been since received and
the same have been finally submitted for decision by the
Competent Authority.

[English]
Import of Coal by NTPC

*519. SHRI N. KRISTAPPA:
DR. P. VENUGOPAL.:

Will the Minister of POWER be pleased to state:

(a) the guantum of coal being supplied annually to
the power sector, by the Coal India Limited (CIL) along
with the shortage of coal being faced by the power sector
in terms of percentage separately for the public and private
sectors,

(b) the details of coal likely to be imported by the
National Thermal Power Corporation Limited (NTPC)
during the current year and that imported by NTPC
during the year 2012-13 indicating the landed cost of
imported coal and its Gross Calorific Value (GCV),
plant-wise;

VAISAKHA 12, 1935 (Saka)

to Questions 62

(c}) whether the import of coal has led to increase
in power tariff from the NTPC plants and if so, the details
thereof, plant-wise;

(d) whether the NTPC is abiding by the regulations
of the Central Electricity Regulatory Commission (CERC)
whereby it has to provide details of parameters of GCV
and price of fuel of domestic coal, imported coal and
e-auction coal on the website of the generating company;
and

(e) if so, the details thereof and if not the reasons
therefor?

THE MINISTER OF STATE OF THE MINISTRY
OF POWER (SHRI JYOTIRADITYA M. SCINDIA): (a)
During the year 2012-13, against a contracted quantity
of 362.0 Million Tonne (MT) coal for Public Sector and
41.2 MT coal for Private Sector, Coal India Limited (CIL)
has supplied 317.2 MT (88%) and 26.6 MT (65%) coal

respectively.

(b) and (c) Coal likely to be imported by NTPC during
the current year is 16.6 MT. Station-wise details of coal
imported, average landed cost, Gross Calorific Value (GCV)
and indicative increase in tariff (Rs. / kWh) due to blending
of imported coal during the year 2012-13 are given in the
enclosed Statement.

(d) and (e) Yes, Madam.

The relevant extract of CERC notification dated 31st
December, 2012 is quoted below:

“Provided further that copies of the bills and details
of parameters of GCV and price of fuel i.e. domestic coal,
imported coal, e-auction coal, lignite, natural gas, RLNG,
liquid fuel etc., details of blending ratio of the imported coal
with domestic coal, proportion of e-auction coal shall also
be displayed on the website of the generating company.
The details should be available on its website on monthly
basis for a period of three months.”

In line with the above order, the information for month
of January, 2013 and February’ 2013 has been uploaded
on NTPC website. '
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Statement

Details of coal import during 2012-13

Thermal Power Capacity as on Coal imported Average landed cost Indicative™

Station 31.03.2013 (in MT) of imported coal Increase in tariff
(MW) (INR/Tonne) (Rs./kWh) due to

blending of
imported coal

Talcher Super 3000 2.218 5905 0.45

Farakka 2100 1.048 6578 0.19

Kahalgaon 2340 1.075 7008 0.24

Ramagundam 1&ll 2100 0.339 6293 0.05

Simhadri 2000 1.479 5082 0.09

Dadri 1820 1.213 7318 0.21

Rihand 2500 0.104 7551 0.03

Tanda 440 0.004 7828 0.03

Unchahar 1050 0.216 7398 0.09

Vindhyachal 4260 0.096 7625 0.02

Korba 2600 0.365 6974 0.10

Sipat 2980 0.983 6917 0.28

Total 9.14

*The exact record of the increase in cost tariff is not available as billing is done on blended coal only.

The GCV of the above imported coal was in the
range of 5,800 — 6,500 Kcal/lKg (on air dried basis) for
all NTPC stations except Simhadri where about 0.425 MT
of low GCV coal in the range of 4,500 — 5,500 Kcal/Kg
(as received basis) was also procured on an experimental
basis.

Reorganisation of Zones/Divisions

*520. SHRIMATI DARSHANA JARDOSH: Will the
Minister of RAILWAYS be pleased to state:

(a) whether the Committee to analyse the large
number of requests received from various States
Governments, Union Ministers, MPs/MLAs etc. for creation
of new zones/divisions has submitted its report to the
Ministry of Railways;

(b) if so, the details thereof indicating the salient
features of the Report;

(c) whether the Ministry of Railways have examined
the report of the committee; and

(d) "if so, the details thereof with special reference
to setting up of new Divisional Railway offices at Surat and
Agra?

THE MINISTER OF RAILWAYS (SHRI PAWAN
KUMAR BANSAL): (a) Yes, Madam.

(b) to (d) The Committee has examined various
proposals for creation of new zones and divisions, including
for setting up a new division with head-quarters at Surat,
from various angles like operational, financial, administrative
and staff related issues, etc. The Committee has recently
submitted its Report which is presently under consideration
of the Ministry of Railways. As far as setting up of a
Divisional Railway office at Agra is concerned, the same
already exists under North Central Railway zone.
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Salary to Employees of PSUs

5746. PROF. SAUGATA ROY:
DR. KIRODI LAL MEENA:

Will the Minister of HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES be pleased to state:

(a) whether salary is not being paid or delay in
salary payment is being made to employees in several
Public Sector Undertakings (PSUs) for the last five months;

(b) if so, the names of such PSUs and the number
of affected employees whose salary has not been paid and
the total amount of salary outstanding till date;

{c) the reasons for not making payment of salary
to the said employees on time and the steps taken/being
taken to deal with these cases;

(d) whether the Government has any proposal to
private all the PSUs and to sell their assets for payment
of their liabilities; and

(e) if so, the details thereof?

THE MINISTER OF HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES (SHR! PRAFUL PATEL): (a)
According to the information available with the Department
of Heavy Industry, eight Public Sector Undertakings (PSUs)
under the administrative control of the Department have
not made payment of salaries to their employees since
October, 2012.

(b) The details of these PSUs are as under:

(Rs. in crore)

VAISAKHA 12, 1935 (Saka)

Sl. PSU No. of Amount of

No. Employees outstanding
salary

1 2 3 4

1.  HMT Watches Limited 1105 18.85

2.  HMT Chinar Watches 54 0.78

Ltd.

3. HMT Bearings Ltd. 65 1.38

4, Triveni Structurals Ltd. 131 1.34

5. Tungbhadra Steel 93 1.08

Products Ltd.

to Questions 66
1 2 3 4
6. NEPA Limited 1178 17.96
7. Hindustan Cables Limited 1832 43.73
8. Hindustan Photo Films 687 472
Mfg. Co. Lid.
Total 5145 89.84

(c) These PSUs are sick/loss making PSUs and are
not able to make payment of salaries to their employees
as they are not in a position to generate funds to meet the
requirement. The Government has been providing financial
assistance as non-plan loans to such PSUs from time
to time to make payment of outstanding salaries to their
employees. Non-plan loans amounting to Rs. 81.92 crores
have been sanctioned to eight PSUs in March, 2013 for
payment of outstanding salary/wages of their employees
from 1.4.2012 to 30.9.2012.

(d) No, Madam.
(e} Does not arise.
Training Institutes

5747. SHRI IJYARAJ SINGH: Will the Minister of
MICRO, SMALL AND MEDIUM ENTERPRISES be pleased
to state:

(a) the number of Training Institutes under the
Ministry in the country including Rajasthan for providing
skill development training, State/UT-wise;

{(b) the order of preference given by these Institutes
to various individual/groups for imparting training;

(c) whether these Training Institutes also provide
campus placements; and

(d) if so, the number of persons placed for
employment by these Institutes during each of the last
three years and the current year, State/UT-wise?

THE MINISTER OF STATE OF THE MINISTRY OF
MICRO, SMALL AND MEDIUM ENTERPRISES (SHRi
K.H. MUNIYAPPA): (a) There are three national level
Entrepreneurship Development Institutions (EDIs) under
the Ministry of Micro, Small and Medium Enterprises
viz. (i) National Institute for Micro, Small and Medium
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Enterprises [Ni-MSME], Hyderabad, Andhra Pradesh, (ii)
National Institute for Entrepreneurship and Small Business
Development [NIESBUD], Noida, Uttar Pradesh and (iii)
Indian Institute of Entrepreneurship {lIE], Guwahati, Assam,
covering all the States and Union Territories for providing
training in Entrepreneurship Development Programmes (EDP)/
Entrepreneurship Skill Development Programmes (ESDP).

{b) The EDP/ESDP training programmes under the
“Assistance to Training Institutions” scheme of the Ministry
are meant for the educated unemployed youth. The training
is imparted in different modules and individual unemployed
youth who fulfill the minimum eligibility criteria prescribed
for a particular training module are given admission for
training in that subject programme. Some programmes are
conducted exclusively for SC/ST educated unemployed
youth.

(c) Yes, Madam. The above mentioned 3 EDIs
conduct campus placement meets on completion of training
programmes.

(d) The number of persons gained wage employment
through the campus placement meets during each of the
last three years and the current year are given below:-

Year Name of EDI No. of No. of % age
Trainees persons
gained
employment
2010-11 NIESBUD, Noida 18880 6180 32.73
Ni-MSME, 11166 2638 23.62
Hyderabad
IIE, Guwahati 16298 2428 14.89
Total 46344 11246 24.26
2011-12 NIESBUD, Noida 32886 6373 19.41
Ni-MSME, 15390 3278 21.30
Hyderabad
IE, Guwahati 21345 1856 8.69
Total 69621 11507 16.53
2012-13 NIESBUD, Noida 46845 12756 27.23
Ni-MSME, 28539 3033 10.63
Hyderabad
IlE, Guwabhati 31691 1777 5.61
Total 107075 17566 16.40
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Scholarships to Poor Students of General Category

5748. SHRI P. KARUNAKARAN: Will the Minister
of MINORITY AFFAIRS be pleased to state:

(a) whether the poor students of general category
are eligible for scholarships for the minority communities;

(b) if so, the details thereof; and

(c) the other steps taken/being taken by the
Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
MINORITY AFFAIRS (SHRI NINONG ERING): (a) to (c)
This Ministry implements three Scholarship Schemes for
Educational Empowerment of notified minority communities
viz Muslim, Christian, Sikh, Buddhist and Parsis (Zoroastrian)
as per section 2 (c) National Commission for Minorities
Act,1992. Any student belonging to one of these five
notified minority communities, who also comes under
General Category, is eligible for Scholarship as per eligibility
criteria of these schemes.

[Translation]
Sardar Sarovar Dam

5749. SHRIMATI DARSHANA JARDOSH: Will the
Minister of WATER RESOURCES be pleased to state:

(a) the present height of the Sardar Sarovar dam
and the approximate quantum of water in thousand million
cubic feet overflown from the dam owning to its lesser
height during the last year;

(b) whether the Government of Gujarat has made
any demand for increasing the height of the dam and if
s0, the details thereof; and

(c) the time by which this demand is likely to be
fulfilled?

THE MINISTER OF WATER RESOURCES (SHRI
HARISH RAWAT): (a) The present height of the Sardar
Sarovar Dam upto crest level i.e. EL 121.92 metres and
the quantum of water over flown from the dam during last
year is 542.41 Thousand Million Cubic Feet (15361.44
Million Cubic Metre).

(b) Yes, Madam. The Government of Gujarat has
submitted a proposal to the Narmada Control Authority (NCA)
vide letter, dated 02.08.2008 for granting the permission for
the construction of piers and overhead bridge.

(c¢) The Hon’ble Supreme Court in the majority
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judgements dated 18.10.2000 laid down the procedure to
be followed by NCA for giving permission to raise Dam
height beyond 90.00 m.

In Compliance with directions in the above judgement,
further raising of the height will be only pari passu with the
implementation of the Relief and Rehabilitation and on the

clearance by the Relief and Rehabilitation Sub-Group and

Environmental Sub-Group.

Accordingly, the permission to raise the Dam height
beyond 90 metres is given by NCA, from time to time, after
it obtains the clearances from the Relief and Rehabilitation
Sub-group and the Environment Sub-Group.

[English]
Railway Projects under SECR

5750. SHRI DILIP SINGH JUDEV: Will the Minister
of RAILWAYS be pleased to state:

VAISAKHA 12, 1935 (Saka)
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(@) the details and the present status of various
ongoing railway projects like new lines, gauge conversion,
doubling, electrification etc. under Raipur and Bilaspur
Divisions of South East Central Railway(SECR), project-
wise;

(b) the details of funds allocated/spent thereon,
project-wise;

(c) the details of projects proposed for the said
Divisions under the 12th Five Year Plan period ; and

(d) the other steps taken/being taken by the
Railways in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI ADHIR CHOWDHURY): (a) and {b) The
details of various ongoing railway projects falling fully/partly
in Raipur and Bilaspur Divisions of South East Central
Railway are mentioned in table below.

Sl. Name of Project and  Year of Latest Expenses Outlay Present Status
No. length sanction  up-dated cost incurred upto proposed in
(in X crores) March 2013 the budget for
(in ¥ crores) 2013-14
(in X crores)
1 2 3 4 5 6 7
1. Barwaidh-Chirmiri 2013-14 1137 0 0.10 Proposed in 2013-14

New line (182 Km)

2. Dallirajhara-Jagdalpur 1995-96 1105.23
New line (235 Km)

3. Gevra Road-Pendra  2013-14 838.02
Road New Line
(121.7 Km)

4. Raipur-Jharsugda 2013-14 2161

New Line (310 Km)

306.78 5

subject to obtaining
requisite clearances from
Planning Commission and
Cabinet Committee on
Economic Affairs.

The Project is being
executed in two phases.
First Phase is from
Dalirajhara to Rowghat (95
Km) and second phase is
‘from Rowghat to Jagdalpur.
Currently work is affected
due to security related
problems.

Proposed in 2013-14.

Proposed in 2013-14
subject to obtaining
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1 2 3 4 5 6 7
requisite clearances from
Planning Commission and
Cabinet Committee on
Economic Affairs.
5. Raigarh (Mand 2013.-14 379.08 0 10 Proposed in 2013-14.
Colliery)-Bhupdeopur
(63 Km)
6. Salka Road- 2006-07 143.87 106.34 8.28 63% of the work has been
Khongsara- completed.
Annuppur Doubling
(26 Km)
7. Bilaspur-Urkura 3rd 1997-98 362.55 157.11 8.95 95% of the work has been
line (110 Km) completed.
8. Champa-Jharsuguda 2008-09 1013.61 93.04 45 28% of work has been
3rd line (165 Km) completed.
9. Kohdri-Annupur with  2006-07 385.84 164.42 11.09 Work has been affected

flyover at Bilaspur

due to non receipt of
clearances from Ministry of
Environment and Forest.

There is no ongoing railway electrification project
under Raipur and Bilaspur division of South Eastern
Railway.

(c) and (d) During Xlith Plan, Four new line projects
falling under Raipur and Bilaspur Divisions have been
included in the Railway Budget 2013-14. New projects are
taken up for sanction every year depending upon demands
received from various quarters, viability, operational
requirement of the proposal, throw forward and budget
availability.

[Translation]
Schemes for hilly areas

5751. SHRI BADRI RAM JAKHAR: Will the Minister
of RURAL DEVELOPMENT be pleased to state:

(a) whether there is any comprehensive scheme for
making the life of people living in hilly areas comfortable
and for improving their life style;

(b) if so, the details thereof including the villages
covered under the scheme; and

(c) the number of people benefited by this scheme
during each of the last three years and the current year,

State/UT-wise including Rajasthan?

THE MINISTER OF STATE IN THE MINISTRY OF
RURAL DEVELOPMENT (SHRI PRADEEP JAIN): (a) and (b)
The Ministry of Rural Development is implementing through
State Governments and Union Territory Administrations the
major programmes namely; Mahatma Gandhi National Rural
Employment Guarantee Act (MGNREGA), Swarnjayanti
Gram Swarojgar Yojana (SGSY)/ National Rural Livelihood
Mission (NRLM), Pradhan Mantri Gram Sadak Yojana
(PMGSY), Indira Awaas Yojana (IAY), National Social
Assistance Programme (NSAP) and Integrated Watershed
Management Programmes (IWMP) in all the rural areas
of the country including hilly areas. The objectives of
these programmes are to provide employment & poverty
alleviation, basic amenities, rural infrastructure and area
development to enable the rural people improving their
living standards.

(c) State-wise benefits provided, including State of
Rajasthan under MGNREGA, IAY, SGSY/NRLM and NSAP
during the last three years (i.e. 2010-11, 2011-12 and
2012-13) are given in the enclosed Statement. Progress
reports of these programmes for the current financial year
(2013-14) have not been received.



Statement

Physical achievement under Rural Development Programmes during the last three years i.e. 2010-11, 2011-12 and 2012-13

Si. State MGNREGA IAY SGSY NSAP
No. Cumulative No. of House Number of houses Completed Number of Swarozgaries Number of benifishries
Holdes provided employment and allotted to beneficiaries economcally assisted
2010-11  2011-12 2012-13 2010-11  2011-12 2012-13 2010-11 2011-12 2012-13 2010-11  2011-12 2012-13
1 2 3 4 5 6 7 8 9 10 11 12 13 14
1. Andhra Pradesh 6200423 4980822 5506369 257104 249013 233588 26545 108814 22481 971709 1011153 1587813
2.  Arunachal Prades 134527 3306 101004 9915 1400 1581 1036 308 . NR NR NR 31209
3. Assam 1798372 1348958 1217074 156911 143770 92509 25008 143883 NR 598965 NR 750501
4. Bihar 4738464 1716603 1908553 566148 469885 522925 2263 135426 1078 2341267 3203771 3819350
5. Chhattisgarh 2485581 2724228 2626054 58419 77485 19162 22568 44885 25920 530193 586882 636157
6. Goa 13897 11167 4384 667 1087 621 98 184 NR 2734 2136 2136
7. QGujarat 1096223 822039 678040 167313 1119998 58757 18179 30267 14104 298519 320110 395958
8. Haryana 235281 277834 290849 18055 17282 7210 NR 24435 10715 130306 131326 147191
9. Himachal Pradesh 444247 503102 491848 5834 6019 3061 860 10828 4902 90619 91440 94607
10. Jammu and Kashmir 492277 421185 492191 19666 8305 2599 526 5236 NR 129000 NR 131194
11.  Jharkhand 1987360 1573677 1394426 167254 117343 54007 44047 57019 16226 650145 640044 636213
12. Karnataka 2224468 1652116 1337882 95567 26965 82997 11445 80754 50229 782538 933891 1239641
13. Kerala 1175816 1416444 1525486 54853 54499 33390 2847 40311 NR 185316 185316 289141
14. Madhya Pradesh 4407643 3817389 3080587 78097 98447 78540 31629 88860 22021 1166199 1215452 1476300
15. Maharashtra 451169 1465398 1548667 156575 141479 63214 33031 152429 17421 1072113 1071000 1200000
16. Manipur 433856 357649 427856 4682 2956 2021 190 363 NR 50714 NR 72514
17. Meghalaya 346149 333715 300297 11439 13147 3597 39650 5182 941 48112 48112 50997
18. Mizoram 170894 168560 173967 3517 3227 1526 3405 3010 NR 23747 23747 26359
19. Nagaland 3508156 367173 375740 15514 13362 NR 4993 5519 NR 40462 46483 47191
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1 2 3 4 5 6 7 8 9 10 11 12 13 14
20. Odisha 2004815 1378597 1598097 171223 141398 76823 38958 129363 5039 1193176 1777083 1777083
21. Punjab 278134 245443 234838 20483 16622 4430 NR 10287 3108 159792 159048 166233
22. Rajasthan 5859667 4519270 4201386 63464 125642 61521 21369 76149 24472 574828 629906 683516
23. Sikkim " 56401 54642 54536 2739 1805 1410 592 1337 NR 15169 NR 18707
24. Tamil Nadu 4969140 6347303 7054867 96256 88579 29389 5748 72095 201323 1014172 1019232 1150537
25. Tripura 557055 566770 596465 12310 26529 NR 21298 13456 4797 136592 136592 152550
26. Uttar Pradesh 6431213 7316757 4880862 305376 307012 80037 1119 341935 82274 3274780 3380290 3766717
27. Uttarakhand 542391 466663 401748 15924 15573 10373 951 17673 9649 191168 252827 245692
28. West Bengal 4998239 5502371 5693870 178832 184425 134413 3536 74494 53212 1271631 1728948 1310280
29. Andaman and Nicobar 17636 18890 10398 316 578 398 NR 359 NR 1063 NR 1011
Islands
30. Dadar and Nagar Haveli 2290 NR NR NR NR 2 NR NR NR 944 NR 8891
31. Daman and Diu NR NR NR NR NR NR NR NR NR 130 NR 1115
32. Lakshadweep 4507 3855 1807 NR NR NR NR NR ‘ NR 36 NR 738
33. Puducherry 38118 42546 41281 NR NR NR NR 2256 NR 156523 23607 23607
Total 54947068 50424472 48251429 2715453 2465833 1660101 361891 1677117 569912 16961662 18618396 21941149

NR=Not Reported

Achievement/Data for the year 2012-13 is provisional
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Utilisation of Science and Technology

5752. SHRI JAGDISH SINGH RANA: Will the
Minister of SCIENCE AND TECHNOLOGY be pleased to
state:

(a) the details of the sectors identified by the
Government for utilisation of science and technology in the
development of the country;

(b) whether the Government has provided special
package to such sectors; and

(c) if so, the State/UT-wise details thereof?

THE MINISTER OF SCIENCE AND TECHNOLOGY
AND MINISTER OF EARTH SCIENCES (SHRI S. JAIPAL
REDDY): (a) and (b) Government has identified wide
range of sectors including energy, water management,
farm production, medical research, waste disposal, health
care, computing and communications, e-infrastructure,
cyber security that require breakthrough innovations and
significant Science and Technology inputs. In order to
play a productive and appropriate role to service these
national needs with direction, the Government has
recently enunciated Science, Technology and Innovation
Policy 2013 (STIP). The Policy has stressed to focus
on research and development by prioritizing critical
areas like agriculture, telecommunications, energy, water
management, health and drug discovery, materials,
environment variability and change. The Department
of Science and Technology has been collaborating
with many of the Ministries and Departments to build
strategies to implement STIP 2013. Though there are no
special packages provided for such sectors, the Ministries
and Departments catering to the specific sectors are
being provided annual budget for their programmes and
schemes. However, to create Peta scale Supercomputing
facilities and provide high performance computing for
various applications such as Climate modeling, Weather
prediction; Aerospace engineering; Computational biology;
Atomic energy simulations; Earthquake simulations;
National Security and Finance, the Government has given
special package in the XlI Plan.

(c) Does not arise.

VAISAKHA 12, 1935 (Saka)

to Questions 78

[English]
Training-cum-incubation Centres

5753. SHRI NISHIKANT DUBEY: Will the Minister of
MICRO, SMALL AND MEDIUM ENTERPRISES be pleased
to state:

(a) whether any proposal is pending with the
Ministry to increase the number of Training-cum-Incubation
Centres(TICs) in the current year in the country including
Jharkhand; and

(b) if so, the details of the persons belonging
to SCs/STs enrolled in TICs in the country including
Jharkhand, State/UT-wise?

THE MINISTER OF STATE OF THE MINISTRY OF
MICRO, SMALL AND MEDIUM ENTERPRISES (SHRI K.H.
MUNIYAPPA): (a) and (b) No, Madam. In the Ministry of
MICRO, SMALL AND MEDIUM ENTERPRISES, there is
no provision for establishment of Training-cum-incubation
Centres (TICs). As such the issue of enrolment of the
persons belonging to SCs/STs does not arise. However,
National Small Industries Corporation, a PSU under
the Ministry, enters into franchisee arrangements with
private pariners for setting up of Training-cum-Incubation
Centres(TIC) at various locations across the country with
its own resources.

[Transiation]
Contaminated Drinking Water

5754. SHRIMATI SEEMA UPADHYAY:
SHRIMATI SUSHILA SAROJ:
SHRI MAHESHWAR HAZARI:
SHRIMATI USHA VERMA:
SHRI HARSH VARDHAN:

Will the Minister of DRINKING WATER AND
SANITATION be pleased to state:

(a) the expenditure incurred for providing safe
drinking water in the areas having presence of fluoride,
arsenic and other chemicals in ground water during each
of the last three years and the current year, State/UT-wise,

(b) the number of habitations covered so far in
supplying safe drinking water through pipeline;
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{c) whether the Government proposes to set up
water quality testing laboratories for testing the purity of
water in such areas; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY
OF DRINKING WATER AND SANITATION (SHRI
BHARATSINH SOLANKI): (a) As reported by the State
Governments on the Integrated Management Information
System (IMIS) of the Ministry, the expenditure incurred
on schemes for providing safe drinking water in the areas
having presence of chemical contamination in drinking water
sources including fluoride, arsenic and other chemicals in
ground water during 2012-13, State/UT-wise is given in the
enclosed Statement.

MAY 02, 2013

to Questions 80

(b) As reported by the States on the online integrated
Management Information System of the Ministry (IMIS), out
of the 16,66,075 rural habitations in the country, 5,05,309
rural habitations have access to safe drinking water supply
through pipes.

(c) and (d) Under the NRDWP, 3% of national
allocation, is provided to States under the Water Quality
Monitoring and Surveillance component (WQM&S). State
are to use allocation under this component to set up
State, District and Sub District level water quality testing
laboratories to test drinking water samples. As reported by
the States on the IMIS, as on 30.4.2013, 24 State level,
732 District level and 1154 Sub District level laboratories
have been set up.

Statement

Expenditure on covering Quality Affected habitations

(In Rs crore)

Sl. No. State/UT 2010-11 2011-12 2012-13*
1. Andhra Pradesh 78.61 63.20 97.56
2. Bihar 135.81 69.45 75.40
3. Chattisgarh 3.14 11.75 8.06
4. Goa 0.00 0.00 0.00
5. Guijarat 34.11 36.59 42.42
6. Haryana 0.00 0.00 0.11
7. Himachal Pradesh 18.94 15.83 8.57
8. Jammu and Kashmir 4.42 13.47 7.74
9. Jharkhand 23.75 5.36 30.58
10. Karnataka 79.40 46.67 116.24
11. Kerala 0.00 0.00 20.81
12. Madhya Pradesh 47.35 30.39 22.99
13. Maharashtra 93.06 59.93 54.04
14. Odisha 39.00 41.59 23.04
15. Punjab 13.92 10.83 6.00
16. Rajasthan 75.00 9.36 80.78
17. Tamil Nadu 11.32 10.04 16.22
18. Uttar Pradesh 139.67 96.47 9.40
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SI.No. State/UT 2010-11 2011-12 2012-13*
19. Uttarakhand 0.30 0.00 0.11
20. West Bengal 91.06 278.36 121.30
21. Arunachal Pradesh 2.59 0.00 0.91
22. Assam 174.96 161.59 199.32
23. Manipur 0.00 0.00 0.90
24, Meghalaya 0.66 0.02 0.32
25, Mizoram 0.00 0.00 0.00
26. Nagaland 11.78 10.20 11.95
27. Sikkim 0.00 0.00 0.00
28. Tripura 17.01 26.56 13.41
29. Andaman and Nicobar Islands 0.00 0.00 0.00
30. Chandigarh 0.00 0.00 0.00

. 31, Dadra and Nagar Haveli 0.00 0.00 0.00
32. Daman and Diu 0.00 0.00 0.00
33. Delhi 0.00 0.00 0.00
34. Lakshadweep 0.00 0.00 0.00
35. Puducherry 0.00 0.00 0.00

Total 1095.88 997.66 968.18

*As reported on IMIS as o 28.02.2013

[English]
SCs/STs under PMEGP

5755. SHRI R. DHRUVANARAYANA: Will the
Minister of MICRO, SMALL AND MEDIUM ENTERPRISES
be pleased to state:

(a) whether the Government is providing special
subsidy for Scheduled Castes/Scheduled Tribes under
Prime Minister's Employment Generation Programme
{PMEGP);

(b) if so, the details thereof during the 11th and 12th
Plan period, State/UT and year-wise; and

{c) the funds allocated and spent for the said period,
State/UT-wise?

THE MINISTER OF STATE OF THE MINISTRY OF
MICRO, SMALL AND MEDIUM ENTERPRISES (SHRI K.
H. MUNIYAPPA): (a) Yes, Madam.

(b) and (c) Government in the Ministry of Micro,
Small and Medium Enterprises (MSME) has been
implementing a credit-linked subsidy programme named
Prime Minister's Employment Generation Programme
(PMEGP) from 2008-09 for generating self-employment
in the non-farm sector, with Khadi and Village Industries
Commission (KVIC) as nodal agency at the national
level. Under PMEGP, Scheduled Castes/Scheduled
Tribes beneficiaries are provided margin money subsidy
under special category at a higher rate of 35 per
cent in rural areas and 25 per cent in urban areas in
comparison to 25 per cent and 15 per cent respectively
for general category beneficiaries. State-wise margin
money subsidy provided under PMEGP during the 11th
and 12th Plan period as also to Scheduled Castes/
Scheduled Tribes beneficiaries are given in the enclosed

Statement-I and I} respectively.



Statement-|

State-wise margin money subsidy provided to beneficiaries (as also to SC/ST beneficiaries) under PMEGP during 11th plan period

(in Rs. lakh)
SI.  State/UT. 2008-09 2009-10 2010-11 2011-12
No- Total sc ST Total sc ST Total sc ST Total sc ST
1. Jammu and Kashmir  898.00 13470 6207 1803.94 36375 15210 2941.29 16294  49.70 298342  79.72  58.80
2. Himachal Pradesh 392.18 110.42 12.69 615.20 124.05 51.87 1339.72 309.77 99.69 1152.51 255.90 100.62
3. Punjab 951.00 53.63 3.58 2106.77 336.17 170.51 1755.06 156.51 4.80 1756.94 242.90 1.75
4. UT Chandigarh 9.74 1.22 0.00  40.63 5.37 000 2896  28.21 000  39.98 2.35 0.00
5. Uttarakhand 26749  31.35 975 110537  150.11 5410 1190.26  122.26 5658 1059.62 11876  17.78
6. Haryana 1149.97  78.41 0.00 1347.41 72.81 000 1886.64  144.88 000 135379  173.77 0.00
7. Delhi 1.70 0.00 000  60.00 6.48 000  109.72 8.13 000  189.69  37.49 0.00
8. Rajasthan 1437.94 12249  50.59 293623  468.53  237.64 390493 32255 14584 351829 34415  162.54
9. Uttar Pradesh 796523 119303  78.95 1316898  627.16 3545 13360.58  617.45 7.94 18599.43 1196.34  108.81
10. Bihar 183.26 1.19 0.06 112350  10.26 0.00 320720  23.10 450 987373 52180  52.18
11.  Sikkim 22.45 000 2245  120.81 26.18 1243 154.24 874 3475 11387 1337  28.82
12.  Arunachal Pradesh 84.70 0.00  78.01 93.02 000 9129  342.44 000 34244  431.63 0.00  431.63
13. Nagaland 117.04 0.00 117.04  33.96 000 3396  546.35 0.00 54635 1155.94 000 1155.94
14.  Manipur 0.00 0.00 000  183.65 315 6524  304.55 447 10281  869.51 9.86  363.80
15.  Mizoram 0.00 0.00 000  256.11 0.00 25611  546.51 0.00 52091 72357 000  719.75
16. Tripura 9.25 222 185  459.02  99.48  47.24 1098.76  148.84 19293 2539.45  403.01  386.47
17.  Meghalaya 0.00 0.00 0.00  630.26 461  597.77  574.00 174 55457 122813  17.20 1175.86
18. Assam 894.95 3504  51.83 189536  167.30  289.46 4808.10  851.66 32040 5544.99 38150  827.05
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19. West Bengal 4644.16 677.71 338.85 9055.84 1177.26 633.90 6719.06 851.22 57.81 5581.67 763.21 75.59
20. Jharkhand 958.00 30.78 36.55 779.36 11.90 34.01 2429.68 92.90 200.52 3486.33 200.58 267.51
21. Odisha 244799 235.33 100.64 3881.22 344.89 159.73  4983.97 423.06 205.80 4194.51 356.33 140.03
22. Chhattisgarh 1318.62 196.44 92.57 1582.05 113.62 86.45 3643.65 219.63 131.07 3306.12 204.00 163.04
23. Madhya Pradesh 982.09 18.89 30.69 3295.87 82.71 68.07 5196.18 183.05 130.36 5419.41 270.29 133.00
24. Gujarat* 660.25 49.27 56.66 2784.71 295.59 130.55 3229.02 266.61 95.46 6147.35 491.01 151.59
25. Mabharashtra** 3136.25 468.95 218.72  5624.96 749.01 93.76 5244.46 661.73 134.18  4548.95 609.97 86.47
26. Andhra Pradesh 2124.87 93.35 19.65 8956.14 792.38 236.19  7750.24 347.28 117.81  5497.37 317.33 52.60
27. Karnataka 2535.11 340.79 68.57  3000.87 346.09 52.48 3681.27 432.04 55.23 3872.13 429.77 109.08
28. Goa 0.00 0.00 0.00 168.89 0.52 6.53 294.79 0.00 17.15 296.12 0.37 16.14
29. Lakshadweep 0.00 0.00 0.00 6.48 0.00 4.50 26.06 5.19 2.08 10.52 0.00 10.52
30. Kerala 0.00 0.00 0.00 3348.64 55.24 9.91 3141.21 302.25 13.54 2928.85 248.90 80.88
31.  Tamil Nadu 2377.33 355.51 164.84 5677.29 394.89 9.79 4475.04 403.71 1272 7164.15 539.78 17.10
32. Puducherry 19.67 4.51 0.00 28.33 3.15 0.41 103.24 9.50 0.00 79.22 8.28 0.00
33. Andaman and 34.15 0.00 0.00 72.88 0.00 6.97 101.06 0.00 1.14 116.47 0.00 2.27

Nicobar Islands

Total 35623.39 4235.20 1616.64 76243.75 6832.67 3618.43 83118.26 7109.32 4159.06 105783.66 8237.94 6897.62

*including Daman and Diu

**including Dadra and Nagar Haveli
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¢ .
Statement-Il ] 5 3
State-wise margin money subsidy provided to 27. Kamataka 3046.56
beneficiaries (as also to SC/ST beneficiaries)
) , 28. Goa 83.87
under PMEGP during 12th plan period
29. Lakshadweep 0]
(in Rs. lakh)
30. Kerala 1909.97
Sl.  State/UT 2012-13 (Provisional) i
N 31. Tamil Nadu 422413
0. Total (including SC/ST)
32. Puducherry 42.23
1 2 3
33. Andaman and Nicobar 30.77
1. Jammu and Kashmir 2113.48 Islands
2. Himachal Pradesh 1259.51 Total 78090.02
3. Punjab 1079.88 *including Daman and Diu
4. UT Chandigarh 34.11 *"including l?adra and Nagar Haveli .
Note: The figures for SC/ST for 2012-13 are under compilation by KVIC.
5. Uttarakhand 1028.70
[Translation]
6. Haryana 886.02
Meenakshi Express
7. Delhi 106.56
. RI : Wi
8. Rajasthan 3815.75 5756. SHRI CHANDRAKANT KHAIRE: Will the
Minister of RAILWAYS be pleased to state:
9. Uttar Pradesh 10464.36 '
(a) whether the Meenakshi Express running between
10. Bihar 5956.02 .
Poorna and Akola in Maharashtra has been cancelled due
11.  Sikkim 75.72 to construction works undertaken by the Railways on the
12, Arunachal Pradesh 263.20 said route;
13. Nagaland 554.40 (b) if so, whether there is any proposal to restore
. the said rail service from Poorna to Akola via Parbhani-
14.  Manipur 839.86
Aurangabad-Manmad;
15.  Mizoram 511.40
) (c) if so, the details thereof; and
16. Tripura 660.26
(d) if not, the reasons therefor?
17.  Meghalaya 664.78
18. Assam 2918.62 THE MINISTER OF STATE IN THE MINISTRY
OF RAILWAYS (SHRI ADHIR CHOWDHURY): (a) Yes,
19. West Bengal 6099.40 Madam.
20. Jharkhand 2099.86 . .
(b) to (d) No, Madam. Restoration of erstwhile
21.  Odisha 4445.80 Kacheguda-Ajmer Meenakshi Express is not feasible at
22. Chhattisgarh 3735.69 present, due to break of gauge on sections enroute between
23, Madhva Pradesh 6538.15 Ratlam and Akola. However, at present, connections
. adhya Pra .
y es between Hyderabad and Ajmer are available in form of
24. Gujarat* 3012.66 12719/12720 Ajmer-Hyderabad Express (Bi-weekly) via
25. Maharashtra** 5425.28 Khandwa-Akola-Purna and 17019/17020 Ajmer-Hyderabad
Express (Weekly) via Khandwa-Manmad-Aurangabad-
26. Andhra Pradesh 4163.02

Parbhani.
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Shortage of Courts and Judges

5757. KUMARI SARQJ PANDEY: Will the Minister
of LAW AND JUSTICE be pleased to state:

(a) whether acute shortage of lower courts and
judges in the country at present due to which delivery of
justice is delayed to public and they have to face several
difficulties; and

{b) if so, the plan chalked out by the Union
Government to deal with this problem so that courts may
be set up in adequate number and benefits of speedy
justice may be delivered to public?

THE MINISTER OF LAW AND JUSTICE (SHRI
ASHWANI KUMARY): (a) and (b) Backlog and pendency of
cases in courts is a major problem affecting dispensation
of timely justice. The pendency in courts is not declining
because filing of cases is either equal or more than the
disposal. Since shortage of judges is one of the reasons
affecting disposal, Government has decided in May, 2012
that number of judges in the subordinate judiciary needs to
be doubled in five years. This decision has been endorsed
by the judiciary and Hon'ble the Chief Justice of india has
written to the Chief Justices of High Courts in February,
2013 to take it up with the State Governments so that
the annual outlay by States on subordinate judiciary is
increased. Lately, the Conference of Chief Ministers and
Chief Justices of High Courts held on 07th April, 2013, has
also resolved that in order to improve the judge-population
ratio, State Governments in consultation with the Chief
Justices of respective High Courts will take requisite steps
for creation of new post of judicial officers at all levels
with support staff and requisite infrastructure. The Central
Government on its part has committed to continue financial
support to States for infrastructure and computerization of
subordinate courts.

Speed of trains

5758. SHRI HARISH CHOUDHARY:
SHRI IUYARAJ SINGH:

Will the Minister of RAILWAYS be pleased to state:

(a) whether the railways have increased the speed
of any trains or have introduced any high speed or semi-
high speed trains in the country particularly in Rajasthan
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in order to minimise the journey time;

(b) if so, the details thereof, State/UT and route-
wise; and

{c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI ADHIR CHOWDHURY): (a) Speeding
up of trains including Rajdhani Express trains is a constant
endeavour and continuous process on Indian Railways and
is dependent on constant optimization of the investments
made by Railways in modernization of technology, high
powered locos, modemn coaches (LHB, air brake, CBC)
and better tracks. Also, introduction of new train including
high speed trains is an ongoing process subject to traffic
justification, operational feasibility, availability of resources,
etc. However, speeding up of trains as well as introduction
of new train is not done on State-wise basis as Indian
Railway network run across State boundaries.

(b) and (c) Do not arise.
[English]
Management of bookstalls

5759. SHRI E.G. SUGAVANAM: Will the Minister of
RAILWAYS be pleased to state:

(a) the amount of revenue earned by Railways/
JRCTC as Licence Fee from the management and operation
of bookstalls located in the railway stations in the country
during the last one year, zone-wise,

(b) whether the Railways have any proposal to take
back the management and operation of bookstalls from
IRCTC;

(c) if so, the reasons therefor; and

(d) the steps taken by the Railways to ensure
transparency in awarding of contracts and revenue
generation?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI ADHIR CHOWDHURY): (a) Zone-wise
details of the amount of revenue earned by Railways/
Indian Railway Catering and Tourism Corporation {IRCTC)
as licence fee from the management and operation of
bookstalls located in the railway stations in the country
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during the last one year (01.04.2012 to 31.03.2013) are
as under:-

(Rs. in lakhs)

Zonal Railway/IRCTC ~ Amount of revenue earned by
Railway/IRCTC as License fee

from the Management

MAY 02, 2013

of Book stall
Central 54.28
East Central 7.14
East Coast 8.71
Eastern 18.54
North Central 21.53
North Eastern 11.94
Northeast Frontier 12.36
Northern 60.8
North Western 7.3
South Central 24.05
South East Central 7.48
South Eastern 7.69
Southern 5416
South Western 1.72
West Central 12.82
Western 38.8
IRCTC 7.86
Grand Total 357.18

(b) to (d) Instructions have been issued on 28.03.2012
for transfer of management of bookstalls from IRCTC to
zonal railways, so as to ensure supervision and monitoring
by the railways in view of its vast and elaborate all-india
network in comparison to IRCTC. No new allotment has
been done since November, 2005 as the Bookstall policy

to Questions 92

October, 2004 is subjudice in the Hon’ble Supreme Court
of India.

CSIR Labs

5760. SHRI P. K. BIJU: Will the Minister of SCIENCE
AND TECHNOLOGY be pleased to state:

(@) the details of the Council for Scientific and
Industrial Research (CSIR) laboratories and centres in the
country location-wise;

(b) the target set for such centres and laboratories
and the achievements made during the last three years;

(c) whether the Government proposes to set up
more such laboratories in the country; and

(d) if so, the details thereof, State/UT-wise including
Kerala?

THE MINISTER OF SCIENCE AND TECHNOLOGY
AND MINISTER OF EARTH SCIENCES (SHRI S. JAIPAL
REDDY): (a) The details of the Council of Scientific and
Industrial Research Laboratories, Units and Outreach
centres in the country, location-wise have been provided
in the enclosed Statement-I.

(b) The targets for each of the CSIR Laboratories
were set through the plan projects it pursued. In nutshell the
projects were focused at achieving desired impact through
high science in the identified domain and developing the
products and technologies envisioned. The list of new
projects initiated during Xl Plan and the projects pursued
during the Xl Five Year Plan is enclosed as Statement-ll.
Laboratory-wise achievements have been provided in the
enclosed Statement-lli.

(c) and (d) CSIR is setting up Innovation Complexes
at Chennai, Kolkata and Mumbai. These complexes would
focus on translational research.

Statement-I

CSIR Laboratories

Sl. No. Name of the Institute

Research Domain

1. CSIR-AMPRI (CSIR-Advanced Materials and
Processes Research Institute), Bhopal

e Lightweight Materials
¢ Nanostructured Materials
e Smarn and Functional Materials
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Sl. No. Name of the Institute Research Domain
¢ Waste to Wealth
2. CSIR-CBRI (CSIR-Central Building Research e Infrastructure Engineering
Institute), Roorkee e Construction and Building Materials Technology
e Disaster Mitigation including Fire related hazards
3. CSIR-CCMB (CSIR-Centre for Cellular and e Genetics and Evolution
Molecular Biology), Hyderabad e Cell Biology
e Molecular Biology and Structural Biology
Computational Biology and Bioinformatics
4, CSIR-CDRI (CSIR-Central Drug Research Institute), e Drug Discovery and Development and Drug Delivery
Lucknow
5. CSIR-CECRI (CSIR-Central Electrochemical e Corrosion
Research Institute), Karaikudi e Electrochemical Materials Science
e Electrodics and Electrocatalysis
e Electrohydro Metallurgy
6. CSIR-CEERI (CSIR-Central Electronics Engineering e  Electronics System; Agri-Electronics, Embedded
Research Institute), Pilani Systems, Digital Systems, Power Electronics
e Electron Tubes: Gyrotron, Klystron, Magnetrons,
Traveling Wave Tubes
e Semiconductor: Hybrid Mircrocircuits, IC Design,
MEMS and Microsensors, Sensors, Photonics and
» Optoelectronics
7. CSIR-CFTRI (CSIR-Central Food Technological e Food science and food technology for optimal
Research Institute), Mysore conservation and utilization of the nation's food
resources
e Integration of scientific and technological knowledge
into conventional and traditional systems and
practices, and local and regional realities
e Aid and promote the development of food industry
through inter-disciplinary, innovative and state-of-
the-art solutions
8. CSIR-CGCRI (CSIR-Central Glass and Ceramic e Bio-ceramics and Coatings

Research Institute), Kolkata

Specialty Glass (Optical and non-optical)
Non-oxide Ceramics

Ceramic Membranes

Medical Implants

Optical Communication Fibre

Refractory, Sensor and Actuator
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Sl. No. Name of the Institute Research Domain
9. CSIR-CIMAP (CSIR-Central Institute of Medicinal e Conservation, Evaluation and Cataloging of selected
and Aromatic Plants), Lucknow High Value Medicinal and Aromatic Plants (MAPs)
e Metabolic Pathway Studies in Selected MAPs
e Genetic enhancement of Obligate Asexual and
Sexual Medicinal and Aromatic Plants,
e Process and Synthetic Chemistry, Technology for
Phytomolecules and Plant Products
e Prospecting Bioresources of Commercial Potential
10. CSIR-CIMFR (CSIR-Central Institute of Mining and e  Underground Mining Technologies for safe and
Fuel Research), Dhanbad economic extraction of thick and/or steep seams,
Coastal Placer Mining
e Mines Safety Monitoring
e Detection and Mapping of Old and Unapproachabie
Workings and Stabilization of Unstable Areas
e Disaster Management
11, CSIR-CLRI (CSIR-Central Leather Research e Leather R&D
Institute), Chennai e Green Leather Technology
e Leather Product Designing, Development and
Forecasting
12. CSIR-CMERI (CSIR-Central Mechanical Engineering e  Robotics and Mechatronics
Research Institute), Durgapur ¢ Mechanical Design and Manufacturing Technology
' e Farm Machinery and Post Harvest Technology
13. CSIR-CRRI (CSIR-Central Road Research Institute), e Bridges and Structures
New Delhi e Road and Pavement Engineering and Materials
e Geotechnical Engineering
e Road Development Planning & Management
e Traffic and Transportation Planning & Safety
14. CSIR-CSIO (CSIR-Central Scientific Instruments o Optics and Opto-Electronics
Organization), Chandigarh e Medical Instrumentation
e Geo-Scientific Instrumentation
e Analytical Instrumentation
e Agri-Electronic Instrumentation
e Biomolecular Electronics
15. CSIR-CSMCRI (CSIR-Central Salt & Marine e Salt and Marine Chemicals

Chemicals Research Institute), Bhavnagar

Inorganic Materials and Catalysis

Electro Membrane Processes
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Sl. No.

Name of the Institute

Research Domain

16.

17.

18.

18.

20.

21,

CSIR-IGIB (CSIR-Institute of Genomics and
integrative Biology), Delhi

CSIR-HBT (CSIR-Institute of Himalayan Bioresource
Technology), Palampur

CSIR-IICB (CSIR-Indian Institute of Chemical
Biology), Kolkata

CSIR-ICT (CSIR-Indian Institute of Chemical
Technology), Hyderabad

CSIR-llIM (CSIR-indian Institute of Integrative
Medicine), Jammu

CSIR-IIP (CS!IR-Indian Institute of Petroleum),
Dehradun

Membrane for Desalination and Water Purification
Wasteland Research

Smart Materials

Green Chemistry

Genomics and Molecular Medicine

Respiratory Disease Biology

Genome Informatics and Structural Biology

Energy and Environmental Biotechnology Chemical
and Systems Biology

Bioresource Mapping

Biodiversity Conservation
Bio-prospection-Plants & Microbes
Proteomics & Metabolomics

Plant Viruses

Cancer and Cell Biology
Physiology

Drug Development/Diagnostics

Natural Products Chemistry

Agrochemicals

Drugs & Intermediates Specialty and Fine Chemicals
Catalysis

Material Science

Lipid Sciences & Technology

Drug from Natural Products

Natural Products Chemistry

Medicinal Chemistry

Pharmacology

Biotechnology & Microbiology

Petroleum Refining Biomass to Fuels & Chemicals
Energy Efficient Products & Processes

Fuels & Lubricants

Chemicals & Petrochemicals

Value addition to Refinery Systems

Automotive Engines & Emission Study

Tribology, Industrial and Domestic Combustion
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Sl. No. Name of the Institute Research Domain
22. CSIR-IITR (CSIR-Indian Institute of Toxicology e Nanomaterial Toxicology
Research), Lucknow e Environmental Toxicology
e Food, Drug & Chemical Toxicology
e Regulatory Toxicology
23. CSIR-IMMT (CSIR-Institute of Minerals and e Mineral/bio-mineral Processing
Materials Technology), Bhubaneswar e Metal extraction and Materials characterization
e Mineral Process Engineering
e Marine and Forest Products Development
e Appropriate Technologies for Societal Development
24. CSIR-IMTech (CSIR-Institute of Microbial e Exploration of Microbial Biodiversity
Technology), Chandigarh e Protein Science and Engineering
e Genetics and Molecular Biology
e Cell Biology and Immunology
e Biochemical Engineering: Fermentation based
Process Development
e Bio-computing and Mathematical Modeling
25. CSIR-NAL(CSIR-National Aerospace Laboratories), e Cutting edge Technologies in Aerospace
Bengaluru e  Flight Mechanics and Control
e Micro Air Vehicles for strategic/civilian use
e Aerospace Materials, Electronics and Systems
e Wind Energy Systems
26. CSIR-NBRI (CSIR-National Botanical Research e Biodiversity
Institute), Lucknow e Biomass Biology
e Conservation Biology
o Ethnopharmacology
e  Floriculture
o Genetics & Plant Breeding
e Molecular Biology & Genetic Engineering
27. CSIR-NCL (CSIR-National Chemical Laboratory), e Polymer Science

Pune

¢ Organic Materials

e Catalysis

e Materials Chemistry
e Chemical Engineering
e Biochemical Sciences

e Process Development
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SI. No. Name of the Institute Research Domain
28. CSIR-NEER! (CSIR-National Environmental e Environmental Science and Engineering Pollution
Engineering Research Institute), Nagpur Studies and Mitigation Technologies Waste Water
and Solid Waste Management
29. CSIR-NEIST(CSIR-North~ East Institute of Science e Natural Products Chemistry; Drug and drug
and Technology), Jorhat intermediates; Agro-technologies; Petroleum
Microbiology and Petrochemicals, Crude Oil
Transportation; Geotechnical Investigation and
Foundation Design Engineering
30. CSIR-NGRI (CSiR-National Geophysical Research e Exploration of Hydrocarbons
Institute), Hyderabad e Mineral and Groundwater Resources Engineering
e Seismology, Earthquake Hazard Assessment
e Geo Dynamics and Geo Environment
31. CSIR-NIIST(CSIR-Nationai institute for e Agro-processing and Natural Products Chemical
Interdisciplinary Science and Technology), Technology
Thiruvananthapuram e Materials Technology
e Process Engineering
32. CSIR-NIO(CSIR-National Institute of Oceanography), e Physical, Chemical, Biological, Geological,
Goa Geophysical, Engineering and Pollution aspects of
the waters around India
e Marine Instrumentation and Archaeology
33. CSIR-NISCAIR(CSIR-National institute of Science e Knowledge Networking
Communication and Information Resources), e Science Communication
New Delhi -
e Science Popularization
34. CSIR-N!STADS(CSIR-National Institute of Science, ¢ Policy
Technology and Development Studies), New Deihi e Policy Advisory
e Research Support to Advocacy and Advice
35. CSIR-NML (CSIR-National Metallurgical Laboratory), e Mineral Processing

Jamshedpur

Extractive Metallurgy

Iron and Steel, Ferroailoys

Nonferrous Metal extraction

Advanced Material Processing and Post-processing
Materials Characterization, Synthesis and Modelling
Non-destructive Testing and Evaluation

Corrosion of Metals and alloys

Green Metallurgical Technologies

Waste Utilization and Metal Recycling
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Sl. No. Name of the Institute Research Domain
36. CSIR-NPL (CSIR-National Physical Laboratory), e Standards
New Delhi e Apex Label Calibration
e Engineering Materials
e Electronic Materials
e Radio & Space Physics
e (Climate Change & Environmental Studies Low
Temperature Physics
37. CSIR-SERC (CSiR-Structural Engineering Research e  Structural Concrete Engineering and Technology
Centre), Chennai e Sustainable Materials and Composites & Retrofitting/
Rehabilitation of Structures
e Computational Structural Mechanics
e  Structural Health Monitoring and Evaluation
s Wind Engineering and Earthquake Engineering
List of Outreach Centres of CSIR laboratories SI. No. Lab Outreach centre
Sl. No. Lab Outreach centre 20. CSIR-CLRI Jalandhar
1. CSIR-CBRI New Dethi 21. CSIR-CLRI Kanpur
2 CSIR-CECRI Chennai 22, CSIR-CLRI Kolkata
3.  CSIR-CECRI Mandapam 23. CSIR-CMERI Ludhiana
4, CSIR-CECRI Tuticorin 24. CSIR-CSIO Chennai
5. CSIR-CEERI Chennai 25.  CSIR-CSIO New Delhi
6. CSIRCFTRI Hyderabad 26,  CSIR-CSMCRI Mandapam
7. CSIR-CFTRI L
c ucknow 27.  CSIR-IIM Srinagar
8. CSIR-CFTRI Mumbai
28. CSIR-NEERI Chennai
9. CSIR-CGCRI Ahmedabad
29. CSiR-NEERI New Delhi
10.  CSIR-CGCRI Khurja
30. CSIR-NEER! Hyderabad
11. CSIR-CIMAP Bengaluru
31.  CSIR-NEERI Kolkata
12. CSIR-CIMAP Hyderabad
32. SIR-NEERI Mumbai
13.  CSIR-CIMAP Pantnagar c umoal
14.  CSIR-CIMAP Purara 33 CSIR-NEIST Imphal
15.  CSIR-CIMFR Bilaspur 34. CSIR-NEIST. tanagar
16.  CSIR-CIMFR Nagpur 3. CSIR-NIO Kochi
17.  CSIR-CIMFR Ranchi 36.  CSIR-NIO Mumbai
18. CSIR-CIMFR Roorkee 37. CSIR-NIO Visakhapatnam
19. CSIR-CLRI Ahmedabad 38. CSIR-NML Chennai
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CSIR-Units CSIR-URDIP Unit for Research and Development
CSIR-CMMACS  Centre for Mathematical Modelling of Information Products, Pune
& Computer Simulation, Bengaluru CSIR-0SDD Open Source Drug Discovery,
CSIR-HRDC Human Resource Development New Delhi
Centre, Ghaziabad CSIR-TRISUTRA Translational Research and
CSIR-TKDL Traditional Knowledge Digital Innovative Science through
Library, Ghaziabad Ayurgenomics
Statement-il
List of 12 in FYP Projects (Approved upto 31st March 2013)
SI.  Project Project Titie Nodal Lab Participating Labs
No. Code
1 2 3 4 5
Cluster Area: Biological Sciences
1. BSC0101 Factors Governing Competent Gamete CSIR-CDRI CSIR-IICB, CSIR-CCMB
Production and Reproductive Dysfunction
(PROGRAM)
2. BSC0102 Towards Holistic understanding of Complex CSIR-CDRI CSIR-IICT, CSIR-CCMB,
Diseases: Unraveling the Threads of Complex CSIR-NIIST
Diseases (THUNDER)
3. BSC0103 New Approaches Towards Understanding of CSIR-CDRI CSIR-IICT, CSIR-CCMB, CSIR-
Disease Dynamics and to Accelerate Drug NIIST, CSIR-HTR, CSIR-IGIB,
Discovery (UNDO) CSIR-CFTRI, CSIR-NCL
4. BSC0104 Emerging and Re-emerging Challenges in CSIR-CDRI CSIR-IGIB, CSIR-IMTECH, CSIR-
infectious diseases: Systems based Drug CCMB, CSIR-IICB, CSIR-NCL
Design for Infectious Diseases (SPienDiD)
5. BSC0106 Bioprospection of Plant Resources and other CSIR-NBRI CSIR-IlIM, CSIR-NEIST, CSIR-
Natural Products (Biopros PR} CIMAP, CSIR-IHBT, CSIR-CDRI,
CSIR-NCL, CSIR-CSMCRI, CSIR-
NIST, CSIR-CFTRI, CSIR-IITR
6. BSC0107 Genomics of Medicinal Plants and CSIR-NBRI CSIR-CIMAP, CSIR-CCMB,CSIR-
Agronomically important Traits (PiaGen) CSMCRI, CSIR-IHBT, CSIR-ilCB,
CSIR-NCL
7. BSC0108 Medicinal Chemistry for Stem Cell Biology and CSIR-IlIM CSIR-CCMB, CSIR-CDRI, CSIR-
Regenerative Medicine (MEDCHEM) IICB, CSIR-ITR
8. BSC0109 Plant Diversity: Studying adaptation Biology CSIR-IHBT CSIR-CIMAP, CSIR-CSMCRI,
and Understanding/exploiting Medicinally CSIR-llIM, CSIR-NBRI, CSIR-
important Plants for useful Bioactives (SIMPLE) NCL, CSIR-NEIST
9. BSC0110 Introduction, Domestication, Improvement and  CSIR-IHBT CSIR-CIMAP, CSIR-IIIM, CSIR-

Cultivation of Economically Important Plants
(AGTEC)

NBRI, CSIR, NEIST
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1 2 3 4 5
10. BSCO111  Integrated Next Gen Approaches in Heaith CSIR-IITR CSIR-CCMB, CSIR-CDRI, CSIR-
Disease and Environmental Toxicity CIMAP, CSIR-CLRI, CSIR-IGIB,
(INDEPTH) CSIR-IHBT, CSIR-1ICB, CSIR-
NBRI, CSIR-NCL, CSIR-NIO, CSIR-
NEERI, CSIR-NEIST, CSIR-NIIST
11. BSCO0112  Nanomaterials: Applications CSIR-IITR CSIR-CCMB, CSIR-CDRI, CSIR-
and Impact on Safety, Health and Environment CFTRI, CSIR-CLRI, CSIR-CSIO,
(NanoSHE) CSIR-IGIB, CSIR-IHBT, CSIR-
ICT, CSIR-IMTECH, CSIR-NCL,
CSIR-NEIST, CSIR-NIIST,
CSIR-NPL
12. BSCO0113  Understanding Supra Molecular Ensembles CSIR-lICB
and Machines (UNSEEN)
13. BSCO0114  Host Interactome Analysis: Understanding the  CSIR-ICB CSIR-IMTECH, CSIR-CCMB,
Role of Host Molecules in Parasitic Infection CSIR-CDRI, CSIR-NCL
(HOPE)
14. BSC0115 Neurodegenerative Diseases: Causes and CSIR-IICB CSIR-CCMB, CSIR-CDRI, CSIR-
Corrections (miND) lICT, CSIR-IITR, CSIR-NCL
15. BSCO0116  Therapeutics of Chronic Obstructive Pulmonary CSIR-lICB CSIR-IGIB, CSIR-IICT, CSIR-
Disease (COPD) and Related Respiratory NEIST
Disorders (TREAT)
16. BSC0117  Plant-Microbe and Soil Interactions (PMSI) CSIR-CCMB CSIR-IICB, CSIR-CIMAP, CSIR-
CSMCRI, CSIR-NBRI, CSIR-NCL,
CSIR-IHBT, CSIR-lilM, CSIR-
IMTECH, CSIR-NIIST, CSIR-
NEIST
17. BSCO0118  Epigenetics in Health & Disease (EpiHeD) CSIR-CCMB CSIR-CDRI, CSIR-IGIB, CSIR-
IHBT, CSIR-IICB, CSIR-IICT,
CSIR-IITR, CSIR-IMTECH
18. BSCO119 Man as a Superorganism: Understanding the CSIR-IMTECH CSIR-IICB, CSIR-CDRI, CSIR-
Human Microbiome (HUM) NCL
19. BSCO0120 Centre for Biotherapeutic Molecule Discovery  CSIR-IMTECH CSIR-IICB, CSIR-CCMB, CSIR-
(BIODISCOVERY) IGIB, CSIR-CDRI, CSIR-IIP,
CSIR-IITR, CSIR-NCL, CSIR-
CLRI, CSIR-lliM, CSIR-NIIST
20. BSC0121  Genomics and informatics Solutions for CSIR-IMTECH CSIR-CCMB, CSIR-CDRI, CSIR-

Integrating Biology (GENESIS)

CIMAP, CSIR-CLRI, CSIR-
CMMACS, CSIR-IGIB, CSIR-
IHBT, CSIR-IICB, CSIR-IICT,
CSIR-IITR, CSIR-NBRI, CSIR-
NCL, CSIR-NIIST, CSIR-HQ
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21. BSCO0122 Centre for Cardiovascular and Metabolic CSIR-IGIB CSIR-CCMB
Disease Research (CARDIOMED)
22. BSC0123 Genome Dynamics in Cellular Organization, CSIR-IGIB CSIR-CDRI, CSIR-lICB, CSIR-
Differentiation and Enantiostasis (GenCODE) CCMB, CSIR-IICT, CSIR-NCL
23. BSC0124 CSIR-NCL-IGIB Joint Research Initiative: CSIR-IGIB CSIR-NCL
Interfacing Chemistry and Biology (CSIR-NCL-
1GIB-JRi)
24. BSC0201 Anabolic Skeletal Targets in Health and lliness CSIR-CDRI
(ASTHI)
25. BSC0202 Wellness through Foods and Nutraceuticals CSIR-CFTRI
(WELFO)
26. BSC0203 Chemical Biology of Ocimum and other CSIR-CIMAP
Aromatic Plants (ChemBio)
27. BSC0204 Root Biology (Cross Flow of Technology CSIR-NBRI
Project) (RootSF)
28. BSC0205 Nurturing a new Pan-CSIR Drug Pipe Line; CSIR-HIM
High intensity Preclinical, Clinical Studies on
Lead Candidates (CSIR-DPL)
29. BSC0206 Bio-energetic Disorders; A multi-model CSIR-ICB
approach to Monitoring and Management
(BenD)
30. BSC0207 Conservation of Endangered Animals of CSIR-CCMB
India; Molecular Genetics and Reproduction
Approaches (ConservE)
31. BSC0208 Biology of Ageing and Human Health (BioAge) CSIR-CCMB
32. BSCO0210 Multidirectional approaches for Molecular and  CSIR-IMTECH
Systems level understanding of regulatory
networks in Pathogenic Microbes (INFECT)
33. BSC0211  Drug Discovery; Bugs to Drugs Programme CSIR-IMTECH
(BUGS TO DRUGS)
34. BSC0212 Wellness Genomics Project -Understanding CSIR-IGIB
genomic signatures of healthy living in Indian
Population (WG 100)
35. BSCO0301 Plant Breeding, Genomics and Biotechnology =~ CSIR-CCMB CSIR-IHBT
(PLOMICS)
36. BSC0302 Towards Understanding Skin Cell Homeostasis CSIR-IGIB CSIR-CCMB, CSIR-CSMCRI,
(TOUCH) CSIR-IlIM, CSIR-liTR, CSIR-NCL
37. BSC0401 Lipidomics Center (LIPIC) CSIR-CFTRI
38. BSC0403 Visualisation of Organisms in Action CSIR-IGIB

(VISION)
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39. CKF CSIR-Mayo Clinic Collaboration for Innovation CSIR-ICT CSIR-IGIB, CSIR-lICB
and Translational Research (CKF)
Cluster Area: Chemical Sciences
40. CSC0101  Multifunctional Electrodes & Electrolytes for CSIR-CECRI CSIR-CGCRI, CSIR-CMERI,
Future Technologies (MUTLIFUN) CSIR-CSMCRI, CSIR-IICT,
CSIR-IMMT, CSIR-NIIST
41. CSC0104 Membrane & Adsorbent Technology Platform CSIR-CSMCRI  CSIR-IICT, CSIR-NEIST, CSIR-
for Effective Separation of Gases and Liquids CGCRI, CSIR-CFTRI, CSIR-CLRI,
(MATES) CSIR-NCL
42. CSC0105 Potassic (K) Fertilizer Technology to Empower CSIR-CSMCRI CSIR-CECRI, CSIR-CIMFR, CSIR-
the Nation (K-TEN) IMMT, CSIR-NGRI, CSIR-SERC
43. CSC0106 Biocatalysts for Industrial Applications & CSIR-IICT CSIR-IIP, CSIR-NCL, CSIR-NEIST
Greener Organic Synthesis (BIAGOS)
44. CSC0107 Inherently Safer Practices for Industrial Risk CSIR-IICT CSIR-NCL, CSIR-NEIST
Reduction (INSPIRE)
45. CSC0108 Organic Reactions in Generating Innovative CSIR-IICT CSIR-NCL, CSIR-NEIST, CSIR-
and Natural Scaffolds (ORIGIN) NIIST, CSIR-HCB, CSIR-IHBT
46. CSCO0109 Non-iInfringing Chemistry and Engineering for ~ CSIR-IICT CSIR-NCL
Pharmaceuticals (NICE-P)
47. CSCO0110  Metabolic Profiling of Human Body Fluids by CSIR-ICT CSIR-NCL
MS and NMR (CMET)
48. CSCO0111  Screening Molecules in Lead Exploration (SMIiLE) CSIR-ICT CSIR-NCL
49. CSC0112 Development of Sustainable Processes for Edible CSIR-IICT CSIR-IP, CSIR-NCL, CSIR-
Oils with Health Benefits from Traditional and New NEIST, CSIR-NIIST, CSIR-CFTRI
Resources (PEOPLE HOPE)
50. CSC0113 Development of Sustainable Waste CSIR-IICT CSIR-CLRI, CSIR-NCL, CSIR-
Management Technologies for Chemical and NEIST, CSIR-CECRI, CSIR-IMMT
Allied Industries (SETCA)
51. CSC0115 Energy Efficient Technologies (E2++) CSIR-lIP CSIR-CSMCRI, CSIR-NCL, CSIR-
CGCCRI
52. CSC0116 Biomass to Energy (BioEn) CSIR-MP CSIR-CSMCRI, CSIR-IICT, CSIR-
CLRI, CSIR-IMMT, CSIR-NEIST
53. CSCO0117 Catalysts for Sustainable Energy (ECat) CSIR-IP CSIR-NCL
54. CSC0118 New Generation Lubricants and Additives CSIR-IIP CSIR-ICT, CSIR-NEIST
(GenLube)
55. CSCO0119 Research Initiative for Low Emissions (RILE) CSIR-IlP CSIR-NCL
56. CSC0120 Waste to Wealth-Waste Plastic (W2W) CSIR-ilP CSIR-CSMCRI, CSIR-NIIST,

CSIR-NEER!
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57. CSC0121 Advanced Carbon Materials (AdCarbMate) CSIR-IP CSIR-CECRI
58. (CSCO0122 Hydrogen Energy: Overcoming Materials CSIR-NCL CSIR-CSMCRI, CSIR-CECRI
Challenges in PEMFC towards Generation,
Separation, Storage and Conversion of
Hydrogen (HYDEN)
59. CSCO0123 Innovate, Develop and Up~Scale Modular, CSIR-NCL CSIR-ICT, CSIR-CSMCRI, CSIR-
Agile, Intensified and Continuous Processes CLRI, CSIR-NIIST
and Plants (Indus MAGIC)
60. CSCO0125 Catalysts for Specialty Chemicals (CSC) CSIR-NCL CSIR-IICT, CSIR-NEIST, CSIR-
NIIST, CSIR-IIP
61. CSCO0127 Encapsulated Microorganisms for CSIR-NCL CSIR-NIIST, CSIR-CLRI, CSIR-
Environmental Protection (EMEP) CFTRI
62. (CSC0128 Creating intellectual Property and Capabilities ~ CSIR-NCL - CSiR-CEERI
for the Development of Improved Security
Features and Substrates for the Indian
Currency note (FUTURE)
63. CSC0129 A Multi-Scale Simulation and Modeling CSIR-NCL CSIR-CECRI, CSIR-CSMCRI,
Approach to Designing Smart Functional CSIR-ICT, CSIR-NIIST, CSIR-IIP,
Materials for use in Energy, Electrochemistry CSIR-CLRI
and Bio-mimetics (MSM)
64. CSCO0130 Natural Products as Affordable Healthcare CSIR-NEIST CSIR-NIST, CSIR-NCL, CSIR-
Agents (NaPAHA) lIP, CSIR-IHBT, CSIR-IICT,
CSIR-CSMCRI, CSIR-IMTECH,
CSIR-CCMB
65. CSC0131 Environmental Research Initiative for Paper CSIR-NEIST CSIR-NIIST, CSIR-CLRI, CSIR-
and Process Industry (ERIPP) CSMCRI, CSIR-IMMT, CSIR-
IMTECH
66. CSC0132 Sustainable Technologies for the Utilization of  CSIR-NIIST CSIR-CECRI, CSIR-CLRI, CSIR-
Rare Earths (SURE) ItP, CSIR-IMMT, CSIR-ICT,
CSIR-NML
67. CSC0133 Development of Functional Foods and their CSIR-NIIST CSIR-NCL, CSIR-IICT
Formulations for Potential Health Benefits of
Common Man (FUNHEALTH)
68. CSC0134 Molecules to Materials and Devices (M2D) CSIR-NIST CSIR-AMPRI, CSIR-CECRI, CSIR-
CLRI, CSIR-CSMCRI, CSIR-NEIST,
CSIR-IICT, CSIR-NCL
69. CSC0135 Specialty Materials Based on Engineered CSIR-NIIST CSIR-CSMCRI, CSIR-NEIST,
Clays (SPECS) CSIR-IIP, CSIR-IICT, CSIR-IMMT,
CSIR-CGCRI
70. CSCO0202 Research Initiative for Waterless Tanning (RIWT) CSIR-CLRI
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71.  CSC0204 Development of Innovative Technologies for CSIR-IICT
Strategic Flurochemicals (DITSF)
72.  CSC0205 Development of Novel Vaccine Adjuvants CSIR-IICT
(DENOVA)
73. CSC0206 Advanced Polyolefins (SPIRIT) CSIR-NEIST
74. CSC0207 North East Exploration for Pharmaceutical CSIR-NEIST
(NEEP)
75. CSC0301  Affordable Cancer Therapeutics (ACT) CSIR-ICT CSIR-NCL CSIR-NEIST
76. CSC0302 Advance Drug Delivery System (ADD) CSIR-IICT CSIR-NCL, CSIR-CLRI, CSIR-
77. CSC0401 Design Innovation for Smart Material CSIR-CLRI CDRI, CSIR-IGIB, CSIR-IITR
Transformation Yeaning Leather Life Style
Products (D'STYLE)
78. CSC0402 Augmentation of Analytical Research Facilites CSIR-IICT
(AARF)
79. CSC0404 Centre for Surface and Interface Science CSIR-NCL
Research (CSISR)
80. CSC0405 Nuclear Magnetic Resonance Centre for CSIR-NCL
. Advanced Research (NMRCAR)
81. CSC0406 National Repository of Molecules (NORMS) CSIR-NCL
82. CSC0407 Up gradation of Facilities/National Repository CSIR-NCL
of Molecules and National Collection of
Industrial Micro Organisms Resource Centre
(NCIMRC)
83. (CSC0408 CSIR Advanced Analytical Facility for North CSIR-NEIST
East (CAAF-NE)
Cluster Area: Engineering Sciences
84. [ESC0101  Novel Energy Effective Metallic Materials CSIR-AMPRI CSIR-IMMT, CSIR-CMERI, CSIR-
for Automotive and General Engineering NIIST, CSIR-NAL
Application (LWM)
85. ESCO0102 Engineering of Disaster Mitigation and CSIR-CBRI CSIR-CRRI, CSIR-CMMACS,
Health Monitoring for Safe and Smart Buiit CSIR-CSIO, CSIR-NEERI, CSIR-
Environment (EDMISSIBLE) NEIST, CSIR-CGCRI, CSIR-
CEERI, CSIR-CMERI
86. ESC0103 Development of Novel CSIR Technologies for  CSIR-CGCRI CSIR-CMERI, CSIR-CSIR-IICB,

Manufacturing Tailored and Patient-Specific
Bioceramic Implants and Biomedical Devices
at Affordable Cost (BIOCERAM)

CSiIR-CCMB, CSIR-NML, CSiR-
NPL, CSIR-AMPRI, CSIR-CSIO,
CSIR-NAL, CSIR-CDRI, CSIR-
CEERI
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ESC0104

ESCO0105

ESC0106

ESC0107

ESC0108

ESC0109

ESCO110

ESC0201

ESC0202

ESC0203

ESC0204

ESC0205

ESC0206

ESC0208

ESC0209

Advanced Ceramics Materials and components CSIR-CGCR!

for Energy and Structural application

(CERMESA)

Development of a Technology for optimal
extraction of locked-up coal from underground
Mines using Artificial Pillars (DeCoalArt)

Development and Application of Technologies
for Sustainable Transportation (SUSTRANS)

Technology Solutions for MicroA Air Vehicle
Development (MAT)

Centre of Excellence: Waste Utilization and
Management (WUM)

Development of Zero Waste Technology for
Processing and Utilization of Thermal Coal

(ZWT-CUP)

Innovative Technologies for Health Assessment
and Damage Mitigation of Structures (I-HEAL)

Design and Development of Thermo
Responsive & Magnetic Shape Memory
Materials and Devices for Engineering
Applications (TR&MSMM)

Leadership in Specialty Glass and Optical
Fiber Technologies (GLASSFIB)

Intelligent Devices and Smart Actuators

(InDeSa)

Evaiuation of Economic Loss Due to ldling of
Vehicles at Signalized and Mitigation Measures

(ELSIM)

Minerals to Metals for Sustainable Planet

(MINMET)

Processing of Natural Gemstones for Aesthetic
improvement and Value Addition (PNG)

Engineering Sustainable Materials and
Structures Action Plan |: Sustainability Through
Eco-Balancing (SUSMAS)

CSIR-CIMFR

CSIR-CRRI

CSIR-NAL

CSIR-NEERI

CSIR-NML

CSIR-SERC

CSIR-AMPRI
%

CSIR-CGCRI

CSIR-CMERI

CSIR-CRRI

CSIR-IMMT

CSIR-IMMT

CSIR-SERC

Engineering Sustainable Materials and Structures CSIR-SERC

Action Plan II: Sustainability Through Nano-
Technology and Bio-Mimetics (eNano-Tics)

CSIR-CIMFR CSIR-IMTECH,
CSIR-NAL, CSIR-MMT, CSIR-
NML, CSIR-AMPRI

CSIR-CBRI, CSIR-CMERI,

CSIR-NAL, CSIR-CLRI, CSiR-
CSiO

CSIR-CEERI

CSIR-IGIB, CSIR-CSIR-IICT

CSIR-CEERI, CSIR-CECRI,
CSIR-CGCRI, CSIR-CMERI,
CSIR-CRRI, CSIR-CSIO
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102. ESCO0301 Innovative Materials and Technologies for Next CSIR-CBRI
Generation Green Buildings (INMATE-NGGB)
103. ESC0302 Development of Underground Coal Gasification CSIR-CIMFR  CSIR-CMERI.CSIR-NGRI
Technology in India (CoalGasUrja)
104. ESC0304 Development of Indian Highway Capacity CSIR-CRRI
Manual (Indo-HCM})
105. ESCO0305 National Clean Air Mission (NACM) CSIR-NEERI CSIR-CIMFR
106. ESCO0401 Centre for Special Materials (CSM) CSIR-IMMT
107. ESCO0501  Augmentation and Refurbishment of National CSIR-NAL ISRO, DRDO
Trisonic Aerodynamic Facilities (NTAF)
108. ESCO0503 Development of Magnesium Metal Production =~ CSIR-NML
Technology (MPT)
Cluster Area: Information Sciences
109. HCPO006 Analysis and Monitoring of Patent Applications CSIR-TKDL
in International Patent Office for Preventing
Misappropriation of India's Traditional
Knowledge (CSIR-TKDL)
110. 1SC0102  CSIR Knowledge Gateway and Open Source  CSIR-NISCAIR All CSIR Labs
Private Cloud Infrastructure (KNOWGATE)
111.  1SC0201 Indian S&T and Innovation Policy (ISTIP) CSIR-NISTADS
112. 1SC0202  Patinformatics (Patinformatics) CSIR-URDIP
113. 18C0203  Chembioinformatics for Drug Discovery CSIR-URDIP
(1SC0203)
114. 18C0204 Open Science and Open Innovation CSIR-URDIP
Infrastructure (OSOII)
115. 1SC0205 Traditional Knowledge Digital Library CSIR-TKDL
(Enhanced TKDL-2020)
116. 1SC0402 CSIR-Wide Consortium Access to Online CSIR-NISCAIR
Information Resources (NKRC)
Cluster Area: Physical Sciences
117. PSC0102 Research Initiative on Nano Devices and CSIR-CEERI CSIR-NPL
Nano-Sensors (R-Nano)
118. PSC0103 Advance Instrumentation Solutions for Helath CSIR-CSIO CSIR-CEERI, CSIR-CMERI,
Care and Agro-based Applications (ASHA) CSIR-CBRI, CSIR-IHBT
119. PSC0104 Geodynamic and Earthquake Generating CSIR-NGRI

Processes in NE India and Andaman
Subduction Zone (GENIAS)
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120. PSC0106 Geological Processes in the Indian Ocean- CSIR-NIO CSIR-NGRI
Understanding the input fiuxes, Sinks and
Paleoceanography (GEOSINKS)
121. PSCO0107 Geo-scientific Investigations for Deciphering CSIR-NIO éSIR-NGRI
the Earth's Internal Processes and Exploration
of Energy Resources (GEOSCAPE)
122, PSCO0108 Indian Aquatic Ecosystems: Impact of CSIR-NIO CSIR-CCMB, CSIR-CMMACS,
Deoxygenation, Eutrophication and Acidification CSIR-NGRI
(INDIAS IDEA)
123. PSCO0109 Development of Advanced Materials for Next-  CSIR-NPL CSIR-CECRI, CSIR-CEER,|,
Generation Energy-Efficient Devices (D-NEED) CSIR-CMERI
124, PSCO110 Advanced Quantum Research and Innovation ~ CSIR-NPL CSIR-CEERI
with Ultra Small Systems (AQuaRIUS)
125. PSC0111 Measurement for Innovation in Science & CSIR-NPL CSIR-CDRI, CSIR-CFTRI, CSIR-
Technology (MIST) CMERI, CSIR-IITR, CSIR-NEERI,
CSIR-NML
126. PSCO0112 Probing the Changing Atmosphere and its CSIR-NPL CSIR-CRRI, CSIR-IHBT, CSIR-
Impacts in Indo-Gangetic Plains (IGP) and IMMT, CSIR-NBRI, CSIR-NEERI,
Himalayan Regions (AIM-IGPHim) CSIR-NEIST, CSIR-CMMACS
127. PSC0201 Advanced Microsensors and Microsystems: CSIR-CEERI
Design, Development and Applications
(MicroSensys)
128. PSC0202 Opto-Mechatronics Technologies for Next CSIR-CSIO
Generation Sensors and Applications (OMEGA)
129. PSC0203 Hazard due to Earthquakes and Tsunami in CSIR-NGRI
the Indian Region (HEART)
130. PSC0204 India Deep Earth Exploration Programme CSIR-NGRI
(INDEX)
131. PSC0205 Shallow Subsurface Imaging of India for CSIR-NGRI
Resource Exploration (SHORE)
132. PSC0206 Analyses and Harnessing of Marine CSIR-NIO
Biodiversity for Bioremediation of Aquaculture
and Industrial Effluents (MARINEBIOTECH)
133. PSC0207 Research and Development on Single Trapped CSIR-NPL
on based Frequency Standard (STIOS)
134. PSC0401 Advanced Facility for Nano Electronics (AFNE) CSIR-CEERI
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Sl Project Name of the Project Noda! Lab Participating Laboratories

No. Code

1 2 3 4 5

A. Suprainstitutional Projects

1. SIPO1 Enhancement of Knowledgebase in Aerospace CSIR-NAL -
Sciences and Development of Cutting Edge
Technologies

2.  SIP02 Niche Food Processing Technologies for outreach CSIR-CFTRI -
of cost effective, Safe, Hygienic, Nutritious and
Health Food to the target Population

3. SIP0O3 High Value Products from Agro Fon:estry CSIR-IHBT -
Resources from the Himalayan Region &
improving Productivity and Quality of product
development including facility for Nutraceutical/
Value added Product

4. SIP04 Evidence based Neutraceutical/Herbal Products CSIR-NIST -
for Preventive Health and Disease Management

5. SIP05 Biodiversity Assessment, Prospection and CSIR-NBRI -
Conservation of Plant Resources of India

6. SIP06 An Integrative Biology Approach in Deciphering CSIR-IGIB -
Genotype - Phenotype Correlation for Human
Complex Disorders

7. SIPO7 Evaluation and Correction of Mitochondria! CSIR-lICB -
Dysfunction in Disease

8. SIPO8 Investigative Toxicology: New Paradigms CSIR-IITR -

9. SiP0g Enhancing Water Utilization efficiency in Crop  CSIR-NBRI -
Plants: Prospecting Plant Diversity for Genes
and Systems Biology for Drought Tolerance

10. SIP10 Understanding the molecular mechanism of CSIR-IMTECH -
diseases of national priority: Developing novel
Approaches for Effective Management

11.  SIP11 Facility for Chemical Biology CSIR-ICT -

12. SIP12 The Evolution of the Indian Lithosphere: Focus CSIR-NGRI -
on Major Earth Processes and Resources
with a Special Reference to Deccan Traps and
Dharwar craton

13. SIP13 Science for Development of a Forecasting CSIR-NIO -
system for the waters around India

14. SIP14 Multi-scale Simulation and Quantification of CSIR- -
Sustainability and Vulnerability under Climate CMMACS

variability and climate stress and other Natural
Hazards
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15. SIP15 Seismic Hazard-risk Evaluation and Earthquake CSIR-NEIST -
Precursor related Studies

16. SIP16 Capacity Building in Molecular Environmental CSIR-NEERI -
Science

17.  SIP17 R&D on Photovoltaics and Other Energy CSIR-NPL -
Applications

18. SIP18 Energy for Cleaner and Greener Environment ~ CSIR-CECRI -

19. SIP19 To develop know-how and technology for CSIR-IiP -
Environmental friendly conversion and Utilization
of Biomass to Fuels, Lubricants and additives

20. SIP21 Technology Development for Smart Systems CSIR-CEERI -

21. SIP22 Appropnate Technological Solutions for CSIR-CSIO -
Societal Applications

22. SIP23 Ceramic Materials for Emerging Technologies  CSIR-CGCRI -
involving Liquid and Gas Separation

23. SiP24 Capability in Mobile Robot Development for CSIR-CMERI -
Industrial, Qutdoor and Hazardous Applications

24. SIP25 Development and Forming of Performance CSIR-NML -
driven Special Steels

25. SIP26 New drug Development Programme for CSIR-CDRI -
Parasitic Diseases and microbial Infections

26. SIP27 Development of Novel Target based Anticancer CSIR-iIIM -
Therapeutics

27. SIpP28 Management Tools for Maintenance, Scheduling CSIR-SERC -
and Life Enhancement of Special Structures

28. SIP29 High Performance Materials and Construction ~ CSIR-CBRI -
Technologies for Sustainable Built Space

29. SIP30 Development of a Management System for CSIR-CRRI -
Maintenance Planning and Budgeting of High
Speed Road Corridors

30. SIP31 Indian S&T-Mapping, Manpower and CSIR-NISTADS -
Comparative Capability

31. SIP33 Agrochemicals and Intermediates: Integrated CSIR-IICT -
Pest Management inciude Pheromones

32. SIP43 Patinformatics CSIR-URDIP -

B. Network Projects

33.

NWPO1

Design and Development of a Regional Transport  CSIR-NAL
Aircraft for Developing Economies {Phase-1)

changed to National Civil Aircraft Development
Programme
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34. NWPO2 Design and development of equipment with CSIR-CFTRI CSIR-CMERI, CSIR-CSIO, CSIR-
appropriate and adaptable automation for NAL
hygienic and safe production of processed and
semi-processed foods in large scale.
35. NWPO03 Transgenic crop plants and genes for CSIR-NBRI CSIR-NCL
resistance to insect pests
36. NWP04 Plasma Proteomics Health, Environment and CSIR-CCMB CSIR-IGIB, CSIR-IICB, CSIR-
Disease IICT, CSIR-IITR, CSIR-NCL
37. NWPO05 Engineering Peptides and Proteins for New CSIR-lICB CSIR-CCMB, CSIR-CDRI, CSIR-
Generation Therapies IGIB, CSIR-IMTECH
38. NWwWPO06 Exploitation of India's rich microbial diversity CSIR-IMTECH CSIR-NCL, CSIR-llIM, CSIR-
NEIST, CSIR-IMMT, CSIR-NIIST,
CSIR-IGIB, CSIR-IICT, CSIR-
CCMB, CSIR-ITRC, CSIR-NBRI,
CSIR-CIMAP, CSIR-IICB, CSIR,
IHBT, CSIR-NEERI, CSIR-CDRI,
CSIR-CFTRI
39. NWP08 Pathway engineering and system biology CSIR-CIMAP CSIR-IHBT, CSIR-IICB, CSIR-
approach towards homologous and I1IM, CSIR-NBRI, CSIR-NCL
heterologous expression of high-value
phytoceuticals (artemisinin, picrosides,
morphine, withanolides pdophyllotoxin)
40. NWP09 Biological and Chemical Transformation of CSIR-CIMAP CSIR-CFTRI, CSIR-CSIR-IICB,
Plant Compounds for Production of Value CSIR-NCL, CSIR-IMMT, CSIR-
Added Products of Therapeutic/Aroma Value. NIM, CSIR-NEIST
41. NWP10 Development of Specialty Inorganic Materials CSIR-CSMCRI  CSIR-NEIST, CSIR-CECRI, CSIR-
for Diverse Applications NIIST, CSIR-NML, CSIR-IIP
42. NWP12 Conducting polymer paints and coatings for CSIR-NCL CSIR-CECRI, CSIR-NPL
corrosion protection and shielding of concrete
structures in strategic areas
43. NWP13 NCL-IGIB joint Research Initiative: Interfacing  CSIR-NCL CSIR-IGIB
Chemistry with biology
44. NwWP14 Atmosphere carbon dioxide sequestration CSIR-NIO CSIR-CCMB, CSIR-CMMACS,
through fertilization of a high-nutrients-low CSIR-NEERI
chlorophyll (HNLC) oceanic regions with iron
45. NWP15 Setting up State-of-art Multi-Terafiop High CSIR-CMMACS
Performance Computing (HPC) facility
46. NWP17 Environmental Contaminants: New Screening CSIR-IITR CSIR-CFTRI, CSIR-CIMFR,

Technologies and Effect on Human Health

CSIR-IGIB, CSIR-NBRI, CSIR-
NEIST, CSIR-NPL
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47. NWP18 Mapping of the Marine Biodiversity along the CSIR-CSMCRI  CSIR-NIO
Indian Coast
48. NWP19 Remediation Eco-restoration and Cleanup of CSIR-NEERI CSIR-CIMAP, CSIR-CLRI, CSIR-
Contaminated Ground & Water Resources CSMCRI, CSIR-IICT, CSIR-IITR,
CSIR-IMTECH, CSIR-NBRI,
CSIR-NCL, CSIR-NEIST
49. NWP20 Exploratory Studies on Climate Change and CSIR-IHBT CSIR-CSMCRI, CSIR-1IIM, CSIR-
adaptation of Species Complexes NBRI
50. NWP21 Development of Clean Coal Technologies CSIR-NCL CSIR-NCL, CSIR-ICT, CSIR-IIP,
CSIR-NEERI, CSIR-CSMCRI,
CSIR-CIMFR
51. NwP22 Hydrogen energy initiative: Overcoming Materials CSIR-NCL CSIR-CECRI, CSIR-CSMCRI,
challenges for the Generation, Storage and CSIR-IMMT, CSIR-NEERI, CSIR-
Conversion of Hydrogen using fuel Cells. CMERI
52. NWP23 Functional Organic Materials for Energy CSIR-NIIST CSIR-CLRI, CSIR-NCL
Efficient Devices
53. NwP24 Design and Fabrication Capabilities for Vey CSIR-CEERI CSIR-CGCRI, CSIR-CMERI,
High Power Microwave Tubes CSIR-CSIO, CSIR-NPL
54. NWP25 Fabrication of LED Devices and Systems for CSIR-NPL CSIR-CECRI, CSIR-CEERL,
Solid State Lighting Applications CSIR-CSIO, CSIR-ICT
55. NWP26 Photonics for Communication, Laser and CSIR-CGCRI CSIR-CSIO, CSIR-NAL, CSIR-
Sensor Technology NIIST, CSIR-SERC
56. NwP27 Technology for Assessment and Refurbishment CSIR-NML CSIR-CGCRI, CSIR-CMERI,
of Engineering Materials and Components CSIR-IMMT, CSIR-NAL, CSIR-
NPL, CSIR-SERC
57. NwP28 Development of Advanced Lightweight Metallic CSIR-AMPRI CSIR-NIIST, CSIR-NML, CSIR-NPL
Materials for Engineering Applications
58. NWwWP29 Non oxide ceramic based advance structural CSIR-CGCRI CSIR-AMPRI, CSIR-SERC
materials; Armours and Refractories
59. NWP30 Modular Re-configurable Micro Manufacturing  CSIR-CMERI CSIR-CEERI, CSIR-CSIO, CSIR-
Systems (MRMMS) for Multi Material Desktop NAL '
Manufacturing Capabilities
60. NWP31 Development of Advanced Eco-Friendly, CSIR-IMMT CSIR-CEERI, CSIR-NEIST, CSIR-
Energy Efficient Processes for Utilization of NML
Iron Resources of India
61. NWP32 Diabetes Mellitus-New Drug Discovery R&D, CSIR-CDRI CSIR-CCMB, CSIR-IGIB, CSIR-
Molecular Mechanisms and Genetic factors cs
62. NWP33 Development of Diagnostics and Target Based CSIR-IICB CSIR-IGIB, CSIR-ICT, CSIR-IliM,

Molecular Medicines against Allergy Bronchial
Asthma and Chronic Obstructive Pulmonary

Disease

CSIR-ITR
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63. NWP34 Validation of Identified Screening Models and  CSIR-CDRI CSIR-CCMB, CSIR-IGIB, CSIR-
Development of New Alternative Models for IITR
Evaluation of New Drug Entities
64. NWP35 Nanomaterials and Nanodevices in Health and CSIR-CCMB CSIR-AMPRI, CSIR-CDRI,
Disease CSIR-CECRI, CSIR-CEER],
CSIR-CGCRI, CSIR-CLRI, CSIR-
CMERI, CSIR-CSIO, CSIR-IGIB,
CSIR-IHBT, CSIR-liCB, CSIR-
IICT, CSIR-IITR, CSIR-IMMT,
CSIR-NCL, CSIR-NIIST, CSIR-
NML
65. NWP36 Comparative Genomics and Biology of nan- CSIR-lIGIIB CSIR-CDRI, CSIR-IICB, CSIR-
coding RNA in the human, genome 1GIB, CSIR-IICT, CSIR-NCL
66. NWP37 Discovery and Predinical studies of new CSIR,HQ CSIR-CDRI, CSIR-CIMAP, CSIR-
bioactive molecutes(natural and semi-synthetic) CLRI, CSIR-CSMCRI, CSIR-IHBT,
& Traditional Preparations CSIR-IICB, CSIR-IICT, CSIR-
IMTECH, CSIR-IITR, CSIR-NBRI,
CSIR-NCL, CSIR-AMPRI, CSIR-
I1IM, CSIR-NEIST, CSIR-CBRI,
CSIR-CFTRI
67. NWP38 Identification and Vacation of Drug Targets for CSIR-CDRI CSIR-IGIB, CSIR-IICB, CSIR-
Selected Pathogens IMTECH
68. NWP39 Engineenng of structure against natural & CSIR-SERC CSIR-CBRI, CSIR-CMER1, CSIR-
other disasters CMMACS, CSIR-CRRI, CSIR-
NGRI, CSIR-NML
69. NWP40 Comprehensive Traditional Knowledge Digitat  CSIR.HQ CSIR-NBRI, CSIR-ITRC, CSIR-
Library (CTKDL) M, CSIR-IHBT, CSIR-CIMAP,
CSIR-URDIP, CSIR-IMMT, CSIR-
NEIST, CSIR-CFTRI
70. NwP42 Consortium access 1o electronic jounals CSIR-NISCAIR
71. NWP44 Zero Emission Research Initiative CSIR-CLRI CSIR-CCMB, CSIR-CFTRI, CSIR-
CGCRI, CSIR-CSMCRI, CSIR-
ICB, CSIR-IICT, CSIR-IMTECH,
CSIR-NEERI, CSIR-NML
72. NWP45 Advancement in Metrology CSIR-NPL CSIR-ICBRI, CSIR-CDR,

CSIR-CFTRI, CSiR-CIMFR,
CSIR-CMERI, CSIR-CSMCRI,
CSIR-IICT, CSIR-IlIM, CSIR-IIP,
CSIR-IITR, CSIR-IMMT, CSIR-
NAL, CSIR-NBRI, CSIR-NEERI,
CSIR-NGRI, CSIR-NIO, CSIR-
NML, CSIR-NEIST
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73. NWP46 Sustainable Development and Management of CSIR-NGRI CSIR-AMPRI, CSIR-IMMT, CSIR-
water resources in different problematic terrain CIMFR, CSIR-IITR, CSIR-NEERI
74. NwWP47 Development of Hollow Fibre Membrane CSIR-CSMCRI  CSIR-NCL, CSIR-IICT, CSIR-
Technology for water disinfection/purification NEERI, CSIR-CLRI
and waste water rectamation
75. NWP48 Rural, SC/ST, Women, North East & Tribals CSIR, HQ Most of the Labs of CSIR
(RSWNET)
76. NWP50 Precipitation Enhancement and Modification CSIR- CSIR-NAL
through Ground based Cloud Harvesting CMMACS
77. NWP51 Nanostructured Advance & Materials CSIR-NML CSIR-AMPRI, CSIR-CEERI,
CSIR-CGCRI, CSIR-CEERI,
CSIR-CMERI, CSIR-NAL, ICSIR-
MMT, CSIR-NCL, CSIR-NPL
78. NWP52 Integrated Analysis for Impact, Mitigation CMMACS CSIR-NAL, CSIR-IICB, CSIR-IICT,
and Sustainability (IAIMS): Regional Climate CSIR-CIMAP
Modelling at Decade Scale
79. NWP53 Centre for excellence for Computational CSIR-NCL CSIR-CECRI, CSIR-CLRI, CSIR-
Chemistry: An integrated tool for Multiscale CSMCRI, CSIR-ICT, CSIR-NIIST
simulation to Design Materials, Processes and
Simulation of Molecular Recognition Process in
Biology
80. NWP54 Novel Approach for Solar energy conversion-a  CSIR-NPL
TAPSUN Project
81. NWP55 Efficient silicon photovotaics with smart CSIR-NPL
electronics and lighting systems- a TAPSUN
Project
82. NWP56 Innovative Solution for Solar Energy Storage CSIR-CECRI
under CSIR - a TAPSUN Project
83. NWP58 Setting up of CSIR Unit TRISUTRA CSIR-IGIB
(Translational Research and innovation
Science Through Ayurgenomics)
C. Inter-Agency Projects
84. |APO1 New insights in Cancer Biology: Identification CSIR-lICB CSIR-CCMB, CSIR-CDRI, CSIR-
of Novel Targets and Development of target CGCRI, CSIR-IGIB, CSIR-IICT,
based Molecular Medicine CSIR-ICT, CSIR-NIST
85. |APO2 Project on Conservation of Endangered CSIR-CCMB
Spacies
86. I|APO4 Development of Lithiumion Batteries for CSIR-CECRI

Multifarious Applications
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87. IAP0O6 Development of Cost Effective Mine Water CSIR-CIMFR CSIR-CMERI, CSIR-NML
Reclamation Technology for Providing Safe
Drinking Water
88. 1APO7 Design Centre for Products CSIR-CLRI
D. Headquarter coordinated projects
89. HCPO1 Open Source Drug Discovery Programme CSIR-IGIB CSIR-IGIB, CSIR-IMTECH, CSIR-
(OSDD) CDRI, CSIR-IICB, CSIR-IIIM,
KIT, Patia, Bhubaneswar
90. HCPO2 Synthetic Biology and Metabolic Engineering of CSIR-IICB CSIR-CDRI, CSIRHQ, CSIR-
Azadirachtin Biosynthesis Pathway lICB,, CSIR-IMTECH, CSIR-NCL,
CSIR-IGIB, CSIR-NBRI, CSIR-
CIMAP, CSIR-IHBT
HCP03 Metabolic Engineering of Vinca Alkaloid CSIR-lICB CSIR-CDRI, CSIR-1GIB, CSIR-
Pathway IMTECH, CSIR-NBRI, CSIR-CIMAP,
CSIR-NCL, CSIR-CSIR-IHBT
92. HCP0O4 Multi-agent Therapy for Cancer: A System CSIR-lICB CSIR-CDRI, CSIR-IICB, CSIR-
Biology Approach IGIB, CSIR-NCL, CSIR-NIIST
93. HCPO5 North East Exploration for Pharmaceutical NEIST CSIR-
(NEEP)
94. HCPO6 Traditional Digital Digital Library (TKDL) to CSIR, HQ Most of the Labs
enrich the TK content on regular basis
E. Facility Creation
95. FACO1 Enhancement of Aerospace Research & CSIR-NAL
Technology Development Facilities including
Setting up a Centre of Excellence in Flight
Mechanics and Control. (CEFMAC)
96. FACO02 National Facilities for Functional Genomic CSIR-IGIB
Research (a) Zebrafish Facility (b) Cellomics
Facility (c) LC-NMR Facility
97. FACO03 Advanced Centre for Protein Informatics, CSIR-IMTECH
Science, Engineering & Technology
98. FAC04 Setting up a Compact High Energy Light CSIR-CCMB
Source Radiation for the Structural Analysis of
Biornacromolecule
99. FACO05 Centre of Excellence for Lipid Research CSIR-HCT
100. FACO06 CSIR Battery Performance Evaluation Centre CSIR-CECRI
101. FACO07 BSL-4 Facility for infectious diseases caused CSIR-CCMB

by dangerous microorganisms (In collaboration
with DST; Amount shown is CSIR part)
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102. FACO08 Establishment of Dog Facility for Research and CSIR-CDRI

Testing purposes

103. FACO09 State-of-the-art analytical facility for North East CSIR-NEIST
104. FAC11 Innovation Centre for Plasma Processing CSIR-IMMT
Statement-lil

CSIR's Most Significant Achievements: Laboratory-wise (Last three years)

Sl. No. Name of the Institute

Significant Achievements

1.

CSIR, Hgs-led programmes

CSIR-AMPRI (CSIR-Advanced Materials
and Processes Research Institute),
Bhopal

CSIR-CBRI {CSIR-Central Building
Research Institute), Roorkee

CSIR-CCMB (CSIR-Centre for Cellular
and Molecular Biology), Hyderabad

Initiation of Cluster Innovation Centres with National Innovation
Council

Setting up Innovation Complexes at Chennai, Mumbai and Kolkata

Traditional Knowledge Digital Library (TKDL) related work: Signing
of access agreements

Open Source Drug Discovery (OSDD) Programme: a new format
for achieving innovation

Setting up Academy of Scientific and Innovative Research (AcSIR)
Titanium Metal Foam for Aerospace and Naval Industries
Aluminium Foam filled Channels Based Bracket

Cu-Al-Ni-Ti shape memory alloy for high temperature applications
Foldable and transportable low-cost house units

Non-toxic X-ray shielding materials using industrial waste
Advanced lightweight metallic materials for automotive applications
viz. crash box, break drum etc.

Rice husk plastic composites (wood without trees)
Bagasse-cement boards and panels

Thermoplastic natural fibre moulding materials

Doors and windows from waste pine needles

Alpha plaster & cementation binders from non-traditional materials
Building materials from H-Acid Gypsum

Thermo-acoustically efficient combined materials for conducive
environment in building

Synthetic clonal reproduction through seeds (Apomixis) for low
cost production of high yielding hybrid seeds

Samba Mahsuri-a new, disease resistant rice variety Biomarker for
human breast cancer by mRNAi chips Indibacter, a new bacterial
genus

Blacky: a live female fawn by artificial insemination
Molecular mechanism of pathogenesis of glaucoma

Human Genome Diversity
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Sl. No. Name of the Institute

Significant Achievements

5. CSIR-CDRI (CSIR-Central Drug
Research Institute), Lucknow

6. CSIR-CECR1 (CSIR-Central
Electrochemical Research Institute),
Karaikudi

7. CSIR-CEERI (CSIR-Central Electronics
Engineering Research Institute), Pilani

8. CSIR-CFTRI (CSIR-Central Food
Technological Research Institute),
Mysore

DNA-based diagnostic tool for eye infections

Ptasmodium falciparum transketolase as a potential drug target
for identification of antimalarial inhibitors

‘Memory Enhancer' - a single plant based unique natural memory
enhancing formulation

Novel anti-platelet synthetic molecules that prevents platelet"
collagen interaction

A lipid lowering drug using ayurvedic lead
Improved 'Saheli": a non-steroidal female contraceptive

The human APOBEC3B deletion and susceptibility to falciparum
malaria in India

Microbial Fuel Cells
Remediation of phosphate-contaminated water by electrocoagulation
HbAIC meter with electronic hardware and sensor electrode

India’s first push-button type 300 W self supported polymer
electrode membrane fuel cell system

Electrolytic process for the production of tetra ethylammonium
hydroxide from bromides

ZnBrzflow battery 10 cell module of 10 W (18 V)

Micro electro mechanical system (MEMS)- acoustic sensors for
PSLV C-19 (Remote Imaging Satellite-RISAT)

Micro Electro Mechanical System (MEMS) - acoustic sensors for
PSLV

Trapped minor locator system jointly with CSIR-CIMFR

Ku band 140 W space Travelling Wave Tube (TWT) Graphite
electrodes multistage depressed collector Design technology of
sub-system of Gyrotron

Piezoelectric Acoustic Sensors

Design and development of Dual ion beam texturization system
for microwave components of travelling wave tubes jointly with
CSIR-CsIO

Tea biosensor for quality assessment of tea

Supplementary and complementary foods viz. modified energy
foods, fortified wheat flour, fruit and vegetable based snacks,
nutra rich bars etc.

Natural colors as food additives
Peroxidase enzyme from black gram husk

Anthocyanin from Garcinia indica Choisy (kokum)
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SI. No. Name of the Institute Significant Achievements

9. CSIR-CGCRI (CSIR-Central Glass and e

Ceramic Research Institute), Kolkata °

10. CSIR-CLMAP (CSIR-Central Institute of
Medicinal & Aromatic Plants), Lucknow

11.  CSIR-CIMFR (CSIR-Central Institute of
Mining & Fuel Research), Dhanbad

12.  CSIR-CLRI (CSIR-Centrai Leather °
Research Institute), Chennai

Nd-doped phosphate laser glass for high power laser
Photonic crystal fibers

Radiation Shielding Window (RSW) glass ‘

Special glass nodules for nuclear waste immobilization
Bioceramic implants for rehabilation

Replacement of Ukraine day in ceramic tiles

Ceramfc membrane based iron removal drinking water plant

Silicon carbide impregnated carbon-carbon composite jet vane
assembly for missile applications

Transparent hard coating on plastic lenses
Bioacfive coating on orthopedic and dental implants

Anti-cancer and hepatoprotecfoive agent from Withania somnifera
and biological evaluation of its ester derivatives

Improved agro technology for Gallic acid based podophyflotoxin
and etoposfde analogues as anticancer agents

Agarbatti from waste flowers of temples
Aroma Biovilliage

New varities of medicinal plants, viz. Chamomile var. "CIMAP
SAMMOHAK,, Lemongrass var. "CIMAP SUWARNA, Menthol Mint
var "CIMAP SARYU", CIM-SHAKTI, CIM- HAREYAL

Herbal products for daBy uss (Mosquito repelient, distnfeciants,
etc)

Cultivation of improved variety of antimalarial drug plant Artemisia
annu has been undertaken in the States of Uttar Pradesh
Uttarakhand, Gujarat, Bihar efc. involving around 800 farmers and
brfinging about 1000 acres area under cultivation

Coal dust collecting and briquetting system

High wall mining

Trapped minor locator system jointfy with CSIR-CEERI

Higher coal yield using newly-developed Pentadyne-HP explosive

Site specific controlled blasting techiniques for flatting of rock
slopes in Konkan Railways

Fire control in osed coal mine of ‘Giddi’, Jharkhand which saved
Giddi electrical substation washery etc.

Promotion of Efthnic Products jointly with CSIR-NEIST for
Economic

DIASTEP: off the shelf footwear for low risk diabetics
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SI. No. Name of the Institute

Significant Achievements

13

14.

15.

CSIR-CMERI (CSIR-Central Mechanical

Engineering Research Institute),
Durgapur

CSIR-CRRI (CSIR-Central Road
Research Institute), New Delhi

CSIR-CSIO (CSIR-Central Scientific
Instruments Organisation), Chandigarh

Zero discharged leather processing technology
Polymer - Leather composites

Leather fashion forecasting

Collagen sheet for Abnormal wound Healing

Treatment of Bio refractory wastewater without sludge and odour
emission

Waste water treatment using carbon nano tubes
Autonomous Underwater Vehicle (AUV-150)
Five axis micro milling machine

15-20 HP small tractor ‘PUSHAN'’

CSIR's Post Harvest Technology Centres in Arunachal Pradesh
and Mizoram

Solar powered dual-mode rickshaw (Soleckshaw)
lon-Polymeric Metal Composites (IPMC) biomimetic actuators
Semi continuous type biodiesel plant suitable for rural sector

Austempered Ductile Iron (ADI) crankshaft for 5 HP single cylinder
agriculture pump engine

Micro Electrical Discharge Machine
Autonomous Voice Control Intelligent Robotic Wheel Chair
Mobile Bridge Inspection Unit (jointly with CSIR-CRRI)

Self oscillating potential generated in patterned micro-fluidic fuel
cell

Methodology for emergency repair of airfield pavements
Emulsion based cold-mix technology for structural layers

Construction of Underpass (Railway line near Old Yamuna Bridge)
at Ring Road bypass in Delhi without disrupting the rail traffic.

Advice on BRT in Delhi

Road safety Audit Manuals

Code of practice / standards / specification for Roads
Mobile Bridge Inspection Unit (jointly with CSIR-CMERI)

Head-Up Display for Light Combat Aircraft (Under production at
BEL) '

6 MV Linear Accelerator for medical applications (Treating cancer
patients successfully)

Fiber Bragg Grating sensor technology

Surgical microscope for cataract surgery
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SI. No. Name of the Institute

Significant Achievements

16.  CSiR-CSMCRI (CSIR-Central Salt &
Marine Chemicals Research Institute),
Bhavnagar

17.  CSIR-IGIB(CSIR-Institute of Genomics
& Integrative Biology), Delhi

18.  CSIR-IHBT(CSIR-Institute of Himalayan
Bioresource Technology), Palampur

Pulse oximeter
Portable analog seismic recorder

4-probe contact-type lab-version of electrical conductivity sensor
for soil has been developed

Computerized caphatlometric analysis
Grain and Seed storage

A computer based instrumentation technique with embedded
intelligence for maintaining the quality of stored potatoes in desired
storage environment round the year

Design and development of Dual ion beam texturization system
for microwave components of travelling wave tubes jointly with
CSIR-CEERI

Self-reliance in Sulphate of Potash
Membrane technology for drinking water

Influence of Kappaphycus alverezii and Gracilaria edulis sap on
the productivity and quality of various crops

Uitrapure solar salt
Car running on Microalgai-based Bio diesel

Technology for manufacture of detergent grade zeolite-A from low
grade bauxite available from Kutch, Gujarat

Process of preparation of heavy basic magnesium carbonate from
bittern

FishMap: a community resource for Zebrafish genomics

Ayurgenomics: Links between ayurveda and modern science for
predictive & personalized medicine

Development of indian Genome Variation Database (IGVdB)

Indian Diabetes Consortium (INDICO): A network of clinicians and
researchers from major research laboratories

Bioinformatics tools
Enzymatic membrane for the detection of cholesterol in serum
BOD sensors

Novel water-soluble murine homolog of pituitary tumour apoptosis
gene from leaves of Punica grantum

Biodiversity mapping

Germplasm characterization and diversity analysis Natural colours
from plant extracts using green methods

Cultivation of lavender, rose and safforn

Metabolic engineering for catechins biosynthesis in tea
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Sl. No. Name of the Institute

Significant Achievements

19.  CSfR-IICB (CSIR-indian Institute of
Chemical Biology), Kolkata

20.  CSIR-IICT(CSIR-Indian institute of
Chemical Technology), Hyderabad

21.  CSIR-IIM(CSIR-Indian Institute of
Integrative Medicine), Jammu

22, CSIR-IIP(CSIR-Indian Institute of
Petroleum), Dehradun

Improvement of salt tolerance in transgenic arabidopsis by over
expressing superoxide dismutase from Potentilla atrosanguinea

Green technology for extraction of sweeteners from Stevia
rebaudiana

Green process for isolation of natural vanniline from vanilla pods
Prostalyn: ayurvedic treatment for prostate cancer
Biomarker for valvular heart disease

Acaciaside-B: a prospective molecule to develop prophylactic
contraceptive for HIV epidemic

Process for preparation of Flavanoid compounds (Vitamin P)
Edible herb (Pijper betel) for anti-Chronic Myeloid Leukaemia (CML)

Non-recombinant membrane antigen and diagnostic kit for
detection of Visceral Leishmaniasis and PKDL

Certified by Organization for the Prohibition of Chemical Weapons
(OPCW) as laboratory centre for off-site analysis of chemical
weapons and their degradation products

Recognized as national Centre for Pheromone Research and
successfully controlled devastating pests in Groundnut leaf, brinjal
shoot, rice and sugarcane

Tocopherols and phytosterols

Process Technology for Acetohydroxamic Ac'd (AHA) Agrochemicals
Enzymatic degumming of rice bran oil 7

Sodium Stearoyl -2 Lactylate (SSL) - food grade emulsifier
Risorine for treatment of Tuberculosis

Lavender park in Kashmir Valley

Withania somnifera formulation as chemo-immuno-therapeutic

Essential oil of Cymbopogon flexuosus as a promising anti-cancer
agent

Screening and identification of bioenhancers for plaque and
gingivitis
Green Process for Metal Gluconates

Fermentation technology for the production Bio-fertilizers and Bio-
control agents

Released a variety of Cymbopogon Khasianus bor[lliM(J) CK-10j:
A rich source of Geraniol "Himrosa" for commercial cultivation

Solvent refining of used Lube oil
Fuel and petrochemicals from waste plastics

New indigenous catalyst for sweetening of lighter petroleum
fractions




149 Written Answers

VAISAKHA 12, 1935 (Saka) to Questions 150

Sl. No. Name of the Institute

Significant Achievements

23. CSIR-IITR (CSIR-Indian institute of
Toxicological Research), Lucknow

24,  CSIR-IMMT (CSIR-Institute of
Minerals and Materials Technology),
Bhubaneshwar

25. CSIR-IMTech (CSIR-Institute of
Microbial Technology), Chandigarh

Technology transfer of Paraffin and Microcrystalline waxes to
Numaligarh Refinery

Pilot piant for Bio-jet fuel
Propane deasphalting technology

Hierarchial mesoporous zeolites for production of aviation fuel
from lipids

Improved Visbreaking technology for M/s Hindustan Petrochemicals
Pvt. Ltd. and Indian Oil Corporation Ltd.

Ram Rocket Fuel Brahmos Missile
Biodegradable Soluble Cutting Oil (BSCO)

Revamping of sulfolane extraction unit for BTX production in
SABIC, UK

Commercialization of state-of-art technology for Simultaneous
Production of US Grade Gasoline and Pure Benzene (99%) at
Reliance Industries Ltd., Jamnagar

PCR-based detection of GM crops
Differential display of proteins in parkinson's disease

Responsiveness study of cerebral and hepatic cytochrome P450s
in rat offspring prenatally exposed to lindane

Toxic potential of municipal solid waste leachates in transgenic
Drosophila melanogaster

Genetic polymorphism in glutathione S-transferases and
susceptibility to head and neck cancer

Microbial process for recovery of nicke! and cobalt from chromite
overburden of Sukinda mines

Anti-reflecting titanium dioxide films
Aluminium alloys for aerospace applications
Pilot plant for beneficiation of iron ore tailings at Essar-Kirandul

Advanced energy efficient eco-friendly process for utilization of
iron ore resources of India

Community size reactor for production of methane rich biogas
from waste vegetables

New generation clot buster.

Recombinant Streptokinase

Clot specific streptokinase

Caerulomycin A: an immuno-suppressive drug

Cholera vaccine: Phase lll human Trials
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Sl. No. Name of the Institute Significant Achievements

26.  CSIR-NAL(CSIR-National Aerospace e India's first indigenous civilian aircraft CNM-5

Laboratories), Bangaluru ¢ Contribution to Chandrayaan: Wind TFunnel testing and Acoustic
test for antenna
e Varsha 2C GSM: weather prediction software

e Carbon Composite Airframe Components/Assemblies for Tejas
(LCA)

e Technology for carbon fibre manufacturing developed and
commercialized

e Carbon Fibre Reinforced Polymer (CFRP) mousche for naval
version of Light Combat Aircraft

¢ Radome for the Doppler Weather Radar (DWR)
e Unmanned Aero Vehicle

e Drishti- A visibility system installed at Indira Gandhi International
Airport, New Delhi, and Netaji Subhash Chandra Bose International
Airport, Kolkata
27.  CSIR-NBRI (CSIR-National Botanical e Bioinoculants for enhancing plant productivity
Research Institute), Lucknow e Sequencing chloroplast genome of Jatropha curcas
¢ A novel gene of plant origin for inducing male sterility in plants

e Biodiversity assessment, prospection and conservation of plant
resources of India

e Transgenic banana plants
e Herbal Gulal
® Anti cough herbal preparation

e Delineation of bioremediation protocol for high phosphate bearing
water bodies
28.  CSIR-NCL (CSIR-National Chemical e Crystalline micro-porous titanium silicate
Laboratory), Pune e Bio-diesel/bio-lubricants
e S (-) Amlodipine
¢ THPE technology
e Porous HDPE technology
¢ Prostanoid by Biotransformation

e Porous polyethylene implant and functional absorbing materiais.

s A semi-continuous process for quantitative transvinylation of
carboxylic acids with vinyl esters

e Resins and catalysts for the backward integration of BrahMos
missile system
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Sl. No. Name of the Institute

Significant Achievements

29. CSIR-NEERI (CSIR-National
Environmental Engineering Research
Institute), Nagpur

30. CSIR-NEIST (North-East Institute of
Science and Technology), Jorhat

31.  CSIR-NGRI (CSIR-National Geophysical
Research institute), Hyderabad

32.  CSIR-NIIST (CSIR-National Institute
for Interdisciplinary Science and
Technology), Thiruvananthapuram

Process development for Acrylamido Methyl Propane Sulfonic
Acid (ATBS) and

Ultra filtration membrane technology (Scale up)

Synthesis of new antimalarial compounds

Peptides for treating cancer

Iron-nitrogen doped carbon nanofiber as cathode for PEMFC
Transformation of Carbon Nanotubes to Graphene Nanoribbons
Stage biooxidation process for treatment of effluent at agrochemical
industry

Carbon bed analyzer for treatment of liquid effluents
Environmental Genomics

Portable digital kit for measurement of arsenic in fields
NEERI-Zar potable water filter :

Fenton Activated Carbon Catalytic Oxidation (FACCO) for treatment
of waste water

Greenhouse gas measurement
Grey water treatment and reuse

An anti-arthritis herbal formulation

S&T intervention in cultivation of edible mushroom pushed India
at-3rd largest producer in the world

Novel synthesis of Sic fro processed cellulosic bio-precursors
Green tea polyphenols

Bio formulation Muga Heal

A new strain of lemon grass (BLI ARUN) through artificial
hybridization

On-line/ real-time seismic network set up in North-Eastern India
Vanillin: Value added product from agricultural waste
Delineation of Arsenic Contaminated Groundwater Zones &
Management of Groundwater Resources in Middle Ganga Plains

Web-based groundwater information system for farmers and policy
makers

Indian legal continental shelf
Seismic evidence for rapid drift of the Indian tectonic plate

Oil and gas exploration using deep resistivity, magneto tellurics
studies

Automatic gravity optimization of listric faults

Post-seismic deformation measurement using Global Positioning
System in Andaman & Nicobar Islands after Sumatra earthquake
Technology for the production of synthetic rutile

Technology for Processing of fresh Byadagi chilli
Photo-Functional Materials
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Sl. No. Name of the Institute ' Significant Achievements

e Setting up of an integrated Spice processing unit for processing
fresh ginger, turmeric and large cardamom in the North Eastern
States

¢ Gold nanorod chains as plasmonic waveguides

e Magnesium boride (MgB,), next generation superconductor with
potential application in cryogen-free magnets and Magnetic
Resonance Imaging (MRI)

e Clay flyash red mud for building materials

e CSIR-NIIST produced the highest proportion of globally top end
research of any lab in India (14%)

¢ Biofilter for odour control in various Industries like Meat & Poultry,
Rubber, Sewage treatment plant etc.

e Technology transfer of Virtual Casting solver code to
3DFOUNDRYTECH

e Clean bioprocessing technology of white pepper from fresh &
dried pepper
33. CSIR-NIO(CSIR-National Institute of e Modelling capability to simulate ocean physical variables crucial
Oceanography), Goa for formulating prediction system for India's coastal waters.

® Understanding Physical and biogeochemical processes at a fine
scale resolution in Goa, Godavari and Cochin Backwater estuaries

e Exploration of gas hydrates along the continental margins of India,
particularly the Krishna-Godavari offshore basin

e Trajectory of an oil spill off Goa, Eastern Arabian Sea: field
observations and simulations

e Sindhu Sankalp: conversion of fishery training vessel to research
vessel :

e Impact of tropical cyclone on biogeochemistry of the Central
Arabian Sea

e Geophysical characteristics of the Ninetyeast Ridge-Andaman
island arc/trench convergent zone

e lIron Fertilization for carbon di oxide sequestration
34.  CSIR-NISCAIR (CSiR-National Institute e  Science popularization

of Science Communication and e Communication links to scientific community through the publication
Information Resources), New Delhi of 19 scholarly journals of international repute, covering all major
disciplines of science and technology.

e Open Access to all the 19 NISCAIR journals

e Publication of popular science magazines such as 'Science
Reporter', 'Vigyan Pragati', 'and 'Science ki Duniya'
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Sl. No. Name of the Institute

Significant Achievements

35.

36.

37.

CSIR-NISTADS (CSIR-National
Institute of Science Technology and
Development Studies), New Delhi

CSIR-NML(CSIR-National Metallurgical
Laboratory), Jamshedpur

CSIR-NPL(CS!R-National Physical
Laboratory), New Delhi

A report "India S&T-2010"

Spatial database on natural resources and socio-economic
parameters of India

Energy research and CSIR: A policy document

National data base on S&T output and National publication
indicators on S&T for 2001 and 2006

Book on - Indian Science and Technology Volume Il
Paving blocks from steel slag by Geopolymerization
Bioleaching of very low grade ore for extraction of uranium
Bioleaching of zinc tailings

Potable Automated Ball Indentor (PABI) device

Biomimetic payload completes its journey in space
Zirconia based cermet convergent and divergent nozzle

Eugraph and Sybograph : Biphasic calcium phosphate nano-
bioceramic for dental applications

Cost effective mine water reclamation technology for providing
safe drinking water

Technology licensing for commercial manufacturing of Magstar
equipment

Bulk production (10-15 L capacity) of anti-tranishing lacquer

Cesium-fountain primary frequency standard with 10-19 seconds
accuracy: India's first and one of the world's most accurate atomic
clock

Heartrace: Low-cost, Portable ECG device

Space Weather Regional Warning Centre contribution to
Chandrayaan

Custodian of National Standards for all the primary base units
except Mole

Standard of Optical Radiation in the form of a Variable Temperature
Blackbody

Automatic 10 V Josephson Series Array Voltage Standard
established

Instrumental in formulating the Legal Metrology Act -2009
Mobile Teleclock: adding new dimension to time dissemination
Piezoelectric accelerometers

Carbon Thrust pads for carbon thrust bearings
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38. CSIR-SERC (CSIR-Structural e Probabilistic seismic hazard map of India

Engineering Research Centre), Chennai ¢  Remote health monitoring scheme for civil structures including
railway bridges

e Laced reinforced concrete storage structures

e Seismic vulnerability analysis of brick masonry buildings

e Crack width calculation at different load levels of RC shell

structures

e Mathematical modeling of slip in a buried shear fault

e Flexural Strengthening of RC Beams using Fabric Reinforced
Concrete (FABcrete)

e Eco-friendly geopolymer concrete pavement

[Translation]
Setting up of Drug Producing Companies

5761. SHRI BHISMA SHANKAR ALIAS KUSHAL
TIWARI: Will the Minister of CHEMICALS AND FERTILIZERS
be pleased to state:

(@) the number of drug producing companies in
the country and the companies, out of these, producing
formulations only and those producing bulk drugs, State-wise;

(b) whether the Union Government is contemplating
to set up drug producing companies in Uttar Pradesh and
Bihar;

(c) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF
STATISTICS AND PROGRAMME IMPLEMENTATION AND
MINISTER OF STATE IN THE MINISTRY OF CHEMICALS
AND FERTILIZERS {SHR! SRIKANT JENA): (a) The
number of drug producing companies in the country and
the companies, out of these, producing formulations and
those producing bufk drugs, State-wise is given below:-

SI.  State Number of Total
No. Manufacturing Units
Formulation Bulk Drugs
1 2 3 4 5
1. Maharashtra 1928 1211 3139

1 2 3 4 5
2. Gujarat 1129 397 1526
3. West Bengal 694 62 756
4. Andhra Pradesh 528 199 727
5. Tamil Nadu 472 98 570
6. Others 3423 422 3845
Total 8174 2389 10563

(b) No, Madam.
(¢) and (d) Question do not arise.
Proposal for Factory

5762. SHRI BHOOPENDRA SINGH: Will the Minister
of RAILWAYS be pleased to state:

(a) whether the Railways have received any proposal
to open a Mainline Electric Multiple Unit (MEMU) factory
or any other railway factory near Bhopal or at any place
in Madhya Pradesh (MP);

(b) if so, the details and the present status thereof;

(c) whether the Railways are likely to consider Bina
in MP as suitable for the purpose in view of the availability
of railway land there; and

(d) if so, the details thereof and if not, the reasons
therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI ADHIR CHOWDHURY): (a) and (b)
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There is no proposal to open a Main Line Electric Multiple
Unit (MEMU) Factory near Bhopal or any other place in
Madhya Pradesh. However, ‘Setting up of Workshop for
Repair/ Rehabilitation of Motorised Bogies of Electric Rolling
Stock’ at Misrod (near Bhopal), Madhya Pradesh; has been
proposed in Railway Budget 2013-14.

(c) No, Madam.

(d) No proposal in this regard, has been received
in the Ministry of Railways.

[English]

Fixation of Ceiling Prices for
Imported Formulations

5763. SHRI A.K.S. VIJAYAN: Will the Minister of
CHEMICALS AND FERTILIZERS be pleased to state:

(@) whether the Organisation of Pharmaceutical
Producers of India has asked the Government to fix the
ceiling prices separately for imported formulations because
making the same drugs outside the country is more costly;
and

(b) if so, the details thereof and the reaction of the
Government thereto?

THE MINISTER OF STATE OF THE MINISTRY
OF STATISTICS AND PROGRAMME IMPLEMENTATION
AND MINISTER OF STATE IN THE MINISTRY OF
CHEMICALS AND FERTILIZERS (SHRI SRIKANT JENA):
(a) and (b) The Organisation of Pharmaceutical Producers
of India (OPPI) had given the following suggestions/inputs
on draft National Pharmaceutical Pricing Policy 2011
(NPPP-2011):

“Import products have different cost-structure and
are not comparable to locally manufactured drugs,
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consequently, imported formulations included in
National List of Essential Medicines-2011 (NLEM)-
2011) should be placed in a separate category and
a separate ceiling price should be fixed for them.”

These suggestions of OPPI were placed before the
Group of Ministers (GoM). Based on the recommendations
of GoM, National Pharmaceutical Pricing Policy 2012
(NPPP-2012) was formulated and placed before the
Cabinet. The Cabinet considered NPPP-2012 in its meeting
held on 22.11.2012 and based on t<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>